Eighteenth Series, Vol. VI No. 4

LOK SABHA DEBATES

(Original Version)

Fourth Session
(Eighteenth Lok Sabha)

(Vol. VI contains Nos.1 to 10)

LOK SABHA SECRETARIAT

NEW DELHI

Tuesday, February 04, 2025

Magha 15, 1946 (Saka)



EDITORIAL BOARD

Utpal Kumar Singh
Secretary-General
Lok Sabha

Mamta Kemwal
Joint Secretary

Bishan Kumar
Director

Narad Prasad Kimothi
Sunita Thapliyal
Joint Director

Maneesha Bhushan
Pankaj Kumar Singh
Deputy Director

© 2025 Lok Sabha Secretariat

None of the material may be copied, reproduced, distributed, republished, downloaded, displayed,
posted or transmitted in any form or by any means, including but not limited to, electronic,
mechanical, photocopying, recording or otherwise, without the prior permission of Lok Sabha
Secretariat. However, the material can be displayed, copied, distributed and downloaded for

personal, non-commercial use only, provided the material is not modified and all copyright and other
proprietary notices contained in the material are retained.



04.02.2025

CONTENTS

Eighteenth Series, Vol. VI, Fourth Session, 2025/1946 (Saka)
No. 4, Tuesday, February 04, 2025/ Magha 15, 1946 (Saka)

SUBJECT PAGES

ORAL ANSWERS TO QUESTIONS

Starred Question Nos. 21 to 25 14-53
WRITTEN ANSWERS TO QUESTIONS 54-1065
(i) Starred Question Nos. 26 to 40 54-139

(i) Unstarred Question Nos. 231 to 460 140-1065



04.02.2025

PAPERS LAID ON THE TABLE

STANDING COMMITTEE ON EDUCATION, WOMEN,
CHILDREN, YOUTH AND SPORTS

STANDING COMMITTEE ON HEALTH AND FAMILY WELFARE
158" to 162" Reports

360" and 361° Reports

MATTERS UNDER RULE 377

(i)

(iv)

Need to provide adequate compensation and
employment to persons displaced due to acquisition of
their land for coal mining in Jharkhand

Shri Manish Jaiswal

Need for geo-tagging of trees in Uttar- Pradesh
Shri Jagdambika Pal

Need to declare Gandhamardan Hills in Odisha as
national wealth
Shri Pradeep Purohit

Need for exemption of toll tax on national highways for
Olympic medal winners, Arjun awardees and
Dronacharya awardees

Shri Mansukhbhai Dhanjibhai Vasava

Need to expand Chiyanki Airport in Jharkhand and start
operation of flights
Shri Vishnu Dayal Ram

Need to ensure timely completion of the Chhapra-Hajipur
National Highway Project in Bihar
Shri Rajiv Pratap Rudy

1066-1071

1072

1073

1074-1093

1074

1074-1075

1075-1076

1076

1076-1077

1077



04.02.2025

(vii)

(viii)

(xii)

(xiii)

(xiv)

Need to expedite construction of airport in Raigarh
Parliamentary Constituency, Chhattisgarh
Shri Radheshyam Rathiya

Need to provide special financial assistance for improving
public transport system in Rajasthan
Dr. Manna Lal Rawat

Need to set up a Textile Park in Jalgaon Parliamentary
Constituency, Maharashtra
Shrimati Smita Uday Wagh

Need to provide mobile veterinary clinics in Maharajgan;
Parliamentary Constituency, Bihar
Shri Janardan Singh Sigriwal

Need to expedite various developmental works of
Alampur  Jogulamba temple in  Mahbubnagar
Parliamentary Constituency, Telangana under
PRASHAD scheme

Shrimati D. K. Aruna

Need to expedite repairing and maintenance work of
passenger ships used for transportation in Lakshadweep
Shri Hamdullah Sayeed

Need to revive HMT unit in Pinjore, Haryana
Shri Varun Chaudhry

Need to revise cost norms for supplementary nutrition in
the interest of children and women
Shri Manish Tewari

1077-1078

1078

1079

1079-1080

1080-1081

1081-1082

1082-1083

1083



04.02.2025

(xv)

(xvi)

(xvii)

(xviii)

(xix)

(xx)

(xxi)

(xxii)

(xxiii)

Need to start flight services from Hisar Airport, Haryana
Shri Jai Parkash

Need to grant permission and expedite completion of
railway bridge at Pavoorchatram in Tamil Nadu
Shri Robert Bruce C.

Need to ensure sustainable management of marine
resources and protection of interests of coastal fisherfolk
in the country

Shri Hibi Eden

Need to curb obscenity in films, internet and social media
platforms
Shri Sanatan Pandey

Regarding determination of creamy layer in respect of
class Ill and IV employees under OBC category
Shri Dharmendra Yadav

Need to address the grievances of farmers in the country
Prof. Sougata Ray

Need to make Integrated Vaccine Complex (IVC) in
Chengalpattu, Tamil Nadu operational
Dr. T. Sumathy alias Thamizhachi Thangapandian

Need to allocate adequate funds under Samagra Shiksha
Abhiyan to reintegrate child labour
Shri Krishna Prasad Tenneti

Need for a Special Infrastructure Package for Mumbai
Shri Ravindra Dattaram Waikar

1083-1084

1084-1085

1085

1085-1086

1086-1087

1087-1088

1088-1089

1089

1090



04.02.2025

(xxiv) Need to curb drug menace in Bihar
Shri Rajesh Verma

(xxv) Need to enhance central assistance for Pradhan Mantri
Awas Yojana in Kerala
Shri K. Radhakrishnan

(xxvi) Regarding fixed timeline for clearing subsidies and other
formalities under PM Awas Yojana-Urban
Shri Vishaldada Prakashbapu Patil

(xxvii)  Regarding dismissal of services of teachers in Daman

and Diu Parliamentary Constituency
Shri Umeshbhai Babubhai Patel
MOTION OF THANKS ON THE PRESIDENT'S ADDRESS
Shri Akhilesh Yadav
Prof. Sougata Ray
Shri P. V. Midhun Reddy
Dr. Sanjay Jaiswal
Shrimati Manju Sharma
Shrimati Supriya Sule
Dr. T. Sumathy alias Thamizhachi Thangapandian
Shri Putta Mahesh Kumar
Shri Kota Srinivasa Poojary
Shri Appalanaidu Kalisetti
Shri C. N. Annadurai

Shri Daggumalla Prasada Rao

1090

1090-1091

1092

1092-1093

1094-1644

1094-1105

1105-1112

1112-1116

1117-1123

1123-1125

1125-1132

1132-1152

1152-1155

1155-1157

1158-1160

1160-1162

1162-1165



04.02.2025

Adv. Gowaal Kagada Padavi
Captain Brijesh Chowta
Shrimati Smita Uday Wagh
Dr. Manna Lal Rawat
Shrimati Bharti Pardhi
Shrimati Sangeeta Kumari Singh Deo
Dr. Bachhav Shobha Dinesh
Shri Ramashankar Rajbhar
Shri V. K. Sreekandan

Dr. Hemant Vishnu Savara
Shri Anup Sanjay Dhotre
Shrimati Roopkumari Choudhary
Shrimati Shambhavi

Shri G. Kumar Naik

Dr. D. Ravi Kumar

Shri D. M. Kathir Anand

Shri Ram Prasad Chaudhary
Shri Charanijit Singh Channi
Shri Rajesh Ranjan

Dr. Shiv Pal Singh Patel

Shri Navaskani K.

Shri Subbarayan K.

Dr. Byreddy Shabari

1165-1170

1170-1174

1174-1177

1177-1180

1180-1183

1183-1190

1190-1194

1194-1195

1196-1200

1200-1204

1204-1207

1207-1209

1210-1213

1213-1217

1217-1221

1221-1236

1237

1237-1246

1246-1250

1251-1252

1252-1255

1255-1258

1258-1261



04.02.2025

Shri Mahesh Kashyap

Shri N. K. Premachandran

Shri Jaswantsinh Sumanbhai Bhabhor
Shri Rao Rajendra Singh

Adv. Dean Kuriakose

Captain Viriato Fernandes

Adv. Adoor Prakash

Shri Arun Nehru

Shri Vijay Kumar Hansdak

Shri B. Y. Raghavendra
Shrimati Joba Majhi

Shri Mitesh Patel (Bakabhai)
Shri Hasmukhbhai Somabhai Patel
Shri Hanuman Beniwal

Shrimati Pratima Mondal
Shrimati Anupriya Patel

Shri Kishori Lal

Shri Mohmad Haneefa

Shri Raju Bista

Shri Umeshbhai Babubhai Patel
Sushri Igra Choudhary

Shrimati Lovely Anand

Shri Jugal Kishore

1262-1263

1263-1269

1269-1277

1277-1287

1287-1291

1291-1295

1295-1297

1297-1299

1299-1303

1303-1304

1305-1307

1307-1316

1316-1325

1325-1330

1330-1333

1333-1338

1338-1340

1340-1345

1345-1361

1361-1364

1365-1371

1371-1374

1374-1377



04.02.2025

Dr. Rani Srikumar

Shri Ashish Dubey

Shri Rajkumar Chahar

Shri Matheswaran V. S.

Shrimati Anita Nagarsingh Chouhan
Shri Dhairyasheel Sambhajirao Mane
Dr. K. Sudhakar

Shri Joyanta Basumatary

Shri S. Supongmeren Jamir

Dr. Sambit Patra

Shri Arun Kumar Sagar

Shri G. Selvam

Shri Ummeda Ram Beniwal

Shri Hibi Eden

Dr. Hemang Joshi

Shri Naresh Ganpat Mhaske

Shri Saptagiri Sankar Ulaka

Dr. Prashant Yadaorao Padole
Shri Chamala Kiran Kumar Reddy
Shri Vishnu Dayal Ram

Shri Manoj Tiwari

Shri Ravindra Dattaram Waikar

Shri Madhavaneni Raghunandan Rao

1377-1382

1382-1384

1384-1390

1390-1392

1393-1394

1394-1397

1397-1405

1405-1406

1407-1408

1408-1412

1412-1415

1415-1417

1417-1419

1420-1429

1429-1432

1432-1436

1436-1443

1443-1446

1446-1454

1454-1464

1465-1466

1466-1471

1471-1474



04.02.2025

Shri Bidyut Baran Mahato

Shri Ravindra Shukla Alias Ravi Kishan

Dr. Shrikant Eknath Shinde

Shri Janardan Singh Sigriwal

Shri Sunil Kumar

Shri Bhartruhari Mahtab

Dr. Namdeo Kirsan

Shri Shankar Lalwani

Shri Rajpalsinh Mahendrasinh Jadav
Dr. Vinod Kumar Bind

Shri Lavu Srikrishna Devarayalu
Shri G. M. Harish Balayogi

Shrimati Daggubati Purandeswari
Shri Tamilselvan Thanga

Shri Vinod Lakhamshi Chavda

Shri Vijayakumar Alias Vijay Vasanth
Shrimati Geniben Nagaji Thakor
Shri B. K. Parthasarathi

Shri Lumba Ram

Dr. Mallu Ravi

Shri Yaduveer Wadiyar

Shrimati Kalaben Mohanbhai Delkar

Shri Dilip Saikia

1475-1478

1478-1481

1481-1484

1485-1486

1486-1488

1489-1492

1492-1493

1494-1496

1496-1498

1499-1501

1501-1504

1504-1507

1507-1512

1512-1513

1513-1516

1516-1521

1521-1522

1522-1524

1525-1527

1527-1534

1534-1537

1537-1541

1541-1544



04.02.2025

Shri Vishweshwar Hegde Kageri

Shri Damodar Agrawal

Shri Rahul Kaswan

Shri Bastipati Nagaraju

Dr. Mohammad Jawed

Shri Amarsing Tisso

Shri Balabhadra Majhi

Shri Harendra Singh Malik
Shri Chandra Prakash Joshi
Shri Sudhakar Singh

Shri S. Jagathratchakan

Dr. Prabha Mallikarjun

Shri Khagen Murmu

Shri Jagdambika Pal

Shri Dineshbhai Makwana
Shri Ashok Kumar Rawat
Shrimati Ruchi Vira
Shrimati Poonamben Maadam
Dr. Lata Wankhede

Shri Narendra Modi

10

1544-1545

1545-1547

1547-1554

1555-1557

1558-1561

1561-1563

1563-1565

1565-1566

1567-1575

1575-1582

1582-1596

1597-1600

1600-1602

1602-1606

1607-1608

1608-1610

1610-1611

1611-1619

1619-1622

1622-1644



04.02.2025

ANNEXURE - |

(i) Member-wise Index to Starred Questions
(i) Member-wise Index to Unstarred Questions

ANNEXURE - 1I

(i) Ministry-wise Index to Starred Questions

(ii) Ministry-wise Index to Unstarred Questions

11

1646-1656

1646-1647

1648-1656

1657-1659

1657

1658-1659



04.02.2025 12

OFFICERS OF LOK SABHA

THE SPEAKER

Shri Om Birla

PANEL OF CHAIRPERSONS
Shri Jagdambika Pal
Shri P. C. Mohan
Shrimati Sandhya Ray
Shri Dilip Saikia
Kumari Selja
Shri A. Raja
Dr. Kakoli Ghosh Dastidar
Shri Krishna Prasad Tenneti

Shri Awadhesh Prasad

SECRETARY GENERAL

Shri Utpal Kumar Singh



04.02.2025 13

LOK SABHA DEBATES

LOK SABHA

Tuesday, February 04, 2025/ Magha 15, 1946 (Saka)

The Lok Sabha met at Eleven of the Clock.

[HON. SPEAKER in the Chair]
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ORAL ANSWERS TO QUESTIONS
*Starred Question Nos. 21 to 25

AT 1YY ; 37 U DlcT , T IeaT 21, o Y. o, areiqweft |

COCONUT PRODUCTION
*21. SHRI B. K. PARTHASARATHI:

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to

state:

(@) the details of total area under coconut cultivation along with quantity and
value of coconut and its products produced in the country during each of the last
five years, State-wise, district-wise and year-wise particularly in Andhra Pradesh;
and

(b)  the details of total number of Coconut Producer Societies(CPSs) operational
in the country and new CPSs formed by the Government during the said period,

State-wise and district-wise particularly in Andhra Pradesh?
Y 3R fraTT SHearor 73; o arfivr formr w3 (47 Rrerrar Rig dtem):

(@) 3R (F): feraRor TT et IR /G a7 T B

* The sign + marked above the name of a Member indicates that the Question was actually asked on the floor of the House
by that Member.
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feraRor

(@) a9 2023-24 P TR IUH SFTHF P FTAR, < H RIS DI Wil b IcRic PpeT

SFATIT &thel 23.33 TTRF 8FCIR 2T, T Pt 153.29 oTg Hifcrep o ATRY el IeuTe

gal

Q2T 1 NI b Pl §ADeT Bl TTHT 5% IR IcUTET Bl 8% MY Ul H BIT &
freet arer auf & foTg ATRICT & AT &thel 3R IUTET BT ISTaR &RT FeT

e -1 § fear i &

I HeA! R, ATRIS T Hebel TS (ST Iy 2022-23 H 27199.5 IRIS
Y 9T, ST feb ATReehl Ue RIS DI AT GRT STRT ST U SFHI H I1dT
T 81 2022-23 & SR <A H ATRI &b Pl SHI3I H 3ATe U BT IS SFTHT 10.2%
Tl 2018-19 ¥ 2022-23 T Ul aul & I AR & SIS (FHM Hedl UR) Bl

RISYR &GRT el e -1l H fear /g |

QT H I¥ 2022-23 H 12.94 ARG T PIURT (AT 3R difet HIURT SIHY) BT SeUTeH
gaIT &, fTAW A 31Ty UaeT T 24T 0.65 oIRg Hifgds < oMl 2022-23 & SR RIS
e 3R Well T SITHIT IUTS HHT: 5.58 oTRF Hifgd e 31k 2.79 oTRg Hifged e
T PIRT, AR el 3R Tedl & AT IUTE BT IR FRT Hel Sae-Ill F
ERIRRI

(F) < Ferford ARTeT Icuras AT (AHIe) 6 et TweaT 203 81 fUser uie
quf & SRM, I H I (29) AT TSI gs, S A A1 (9) 31y waer 7 off (g

MeTeRT f7el 7 1 31R fGemamo= Rrel H 8) fieepT sRT el Sree-IV 4 fam T & |
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Y -|
oot 5 auf & IR ATRIS BT ISTAR D (000 2FAR) 3R ITUTE (000 Hifew &)

16

%. | ST 2023-24 (JT 3fm
< | <rog drr 2019-20 2020-21 2021-22 2022-23 )
QBT | IUIGT | TP | SIS | A%l | SUTS | &5l%hel | ScUle | &9hel | Iculed
1 |Mgueey | 1114 1073.0| 113.0| 1127.3| 105.8| 1164.9| 106.9| 1176.5 107.4| 1181.6
2 | FHleHd 624.0 2966.0 | 642.5| 3392.1| 604.2| 3570.8| 705.1| 4103.1 733.3| 5008.5
3 |dEerTg | 437.6 3705.7 | 444.9| 3751.3| 446.2| 3511.6| 472.7| 3739.1 498.4 | 3943.0
4 | A 760.8 4814.0| 768.8| 4788.0| 7654 | 3808.7| 760.4| 3881.7 759.8 | 3894.7
afee
5 | ST 31.3 268.4 31.8| 2723| 326/| 280.1 325| 2892 32.9 289.6
6 | anfsem 51.7 244.5 52.3| 2733| 52.8| 2742 528 | 274.3 54.9 274.7
7 | AERTSE 30.0 361.2 302| 154.2| 30.3| 164.5 30.5| 138.6 31.3 180.7
8 |ToRm 27.4 182.7 25.0| 147.3| 256| 146.6 248 | 1457 26.0 165.7
9 |3™H 20.8 110.3 20.8| 1024 21.0| 107.9 216| 108.2 20.2 122.7
10 |f9ER 12.2 54.1 12.2 54.1| 122 54.1 12.3 54.3 10.8 31.9
11 | BT 4.6 12.7 4.6 12.7 4.7 8.9 4.7 9.2 4.7 10.1
12 | ARTeiS 1.1 6.2 1.1 6.2 1.1 6.4 1.1 6.6 1.1 6.7
13 | BRI 1.6 0.7 1.6 9.4 1.7 10.2 1.7 10.2 1.3 6.2
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14 | 9=

17

0.1 0.2

15 | fIRAT 0.03 0.1 0.03 0.1 0.03 0.1 0.03 0.1 0.03 0.1
16 | TTTHET 0.5 4.5 0.8 6.0 0.9 6.5 0.9 6.5 1.3 0.1

SO T
17 | U<er 0.1 0.2 0.1 0.2 0.1 0.2 0.1 0.2 0.1 0.1
18 | 3T 58.4 201.9 49.3 204.0 491 201.4 49.2 219.0 49.3 211.8

14300. 13317. 14162.

Dl 2173.3 14006.0 | 2199.0 8| 2153.7 2| 2277.2 7 2333.0 | 15328.5
IT: JRTETT AREDT ePTS, SIY US Thseey
Ale: AR & RelTaR &thel 3iR IcUTeT P 3fids SIY US Uheeey FRT SR 18! Y S &l
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3T -l

18

2018-19 ¥ 2022-23 T TTe G P fTY T Hedl R ATRI & a1 BT

SAAR [heT T (STatat)
(TR BT )
2018-19 |2019-20 |2020-21 |2021-22 |2022-23

. | IS 5T &
1 | 3 ueyr 181415 | 179912 | 209860 | 270863 | 276324
2 | 39T 31718 29594 33109 34235 23071
3 |wmar 19913 25055 29641 31295 27527
4 | ORI 26997 31902 27521 27450 16403
5 |PAiCD 537048 | 511851 655556 | 675629 | 443373
6 | Pt 881223 | 711076| 827219| 837503| 693185
7 |9ERTSE 54195 55225 58567 67565 45331
8 | foiReT 9 10 10 10 8
9 |ATTetS 3528 4159 4299 4491 2766
10 | anfsem 50280 59215 97560 | 107225 70165
11 | deTS 562692 | 739686| 879428 | 789230 | 1024526
12 | ARTHT 235 1111 1164 2111 1039
13 | BT 3999 6490 6787 9205 8018
14 | 9f3M ST 90825 83251 97451 | 106033 65416

3SHM 3R PR
15 18188 19166 21349 24230 16852
9 TE

16 | oTerag 2831 2549 2614 2823 2451




04.02.2025 19
17 | 9o 2688 2679 3733 3703 3500
1Raer YR 2467784 | 2462930 | 2955866 | 2993601 | 2719954
AN IS RIT T, THRTT T TS UTars
Are: NIATaR Siidten s TH3NT U UafTs §RT STRY A&l fohy STy 8
3 -l
2018-19 A 2022-23 T U= auf P foIg ATRACT ScuTaY BT STHITT Scara
HIuRT (FrferT va ) TIRTeT aa el
¥ (ATg Hifeew e ) @ AfereT | (AT Hifed e H)
fiferr | @mr Pt H)
2018-19 8.48 2.93 11.41 5.30 2.97
2019-20 8.68 2.93 11.61 5.64 2.82
2020-21 8.73 3.20 11.93 5.67 2.84
2021-22 8.53 3.64 12.17 5.54 2.77
2022-23 8.59 4.35 12.94 5.58 2.79
2018-19 | 2022-23 TP T a8t P forg BIURT (RferT 3R W|rer) &1 I5IaR Icured
(T Hifeeh & H)
3ATET eT PIlcd el afterrs . v P 2
- ® g U4 cleTslg
e ffer ffer ffer
T |GR | FA | T | W | FA | T | W | P | T | @R | P | fufdT | @ Hel
2018- 0.3 21 4.8 3.7
19 0.16 | 0.23 9 0.33 | 1.84 7 4.41 0.48 9 343 | 0.35 8 0.15 0.03 0.18
2019- 0.4 21 4.6 4.1
20 0.2 | 0.29 9 0.33 | 1.83 6 417 | 0.45 2 3.85 | 0.33 8 0.13 0.03 0.16
2020- 0.5 24 4.6 4.1
21 0.21 0.3 1 0.38 | 2.09 7 4.22 | 0.46 8 3.83 | 0.33 6 0.09 0.02 0.11
2021- 0.5 4.6 3.8
22 0.22 | 0.31 3 046 | 2.54 3 418 | 0.46 4 3.58 | 0.31 9 0.09 0.02 0.11
2022- 0.6 3.7 4.2 4.1
23 0.23 | 042 5 0.57 | 3.16 3 3.87 | 042 9 3.82 | 0.33 5 0.1 0.02 0.12

. AR e i (@), S te wwheeey




04.02.2025 20

‘ e RTeaR &INT Suctey Tt 81

3T IV
Qe A Efera ATRer Icutad ARk @ Per wear
3IToT Y AR fireet 5 auf & SR Yoligpa ddigw
e eferd
T s g s
.o gSilepe
T ¢
- 200 5 3
SIECEI 3 B 1
e 0 1 0
37T e 0 ° 0
affsar 0 1 0
EIECECHICH 0 2 0
3Reget YR 203 29 4
AIe: fUeel U auf & SR, Usiipd 29 HIUITH § I dbael 4, fadTd 01.01.2025 Teb
TTfeTd € |
AId: ARTA G T (), S TS Theeey,

SHRI B. K. PARTHASARATHI: Respected hon. Speaker, Sir, Andhra Pradesh
has the highest coconut productivity with 15000 coconuts per hectare. However,
the crop output has been affected by various diseases especially the white fly. |
would like to ask the hon. Minister whether the Government has conducted any
research to develop disease resistant coconut varieties and if there are any plans

to provide compensation to the farmers affected by these diseases.
$t Rraxrer Rig e : AW sregey Haley, Mt 6 31T SgHT e -Res Are
SiT <Y Helfoer TTIfHendT 8, et I8 il gU gt & | 7 ureiarelt it o1 g & 3R &eh
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PRl g fob Irgi-l IRTeT & Heere U3 JoT © | ARGt b Iedra § WK 3 g §
TEIR G b T UR TRITHAT ST el SeUTerT ST T Fifel b PRUT Ugel & | 3ATE Jaor §
AT AT T IeUTe BIdT & | 931 I8 gald gu Gell & fob RSl &1 Ieure a9 2014-15
&% SR 140 TRY HIfeH T o, T 39 gax 153.29 ARG HIfCH e & RT & | faer 5
SR SUTSHAT Te 3D & | 3 U<er 7 off Scueadar 11 aRg Hifcd e &, H ang
U< & foH-ATIT <Y TIUTT SRl §, I TS el § 1o el Scuraddl & ) Reprs Terfue
fpe g

JE 91 el & b fUeel T e@@1ge weltg Sidt M ARt 6t wrueies g off |
H AR AT BT I A8 § fob AN bRy 9IS o $9ep! FRIAT ax & folg
AT ety FLATT ST Pralg ANTFT THefel AT AT, BIATNS DR, ISR Py
& | IGH SHfdep BDic e BT foserd T ST &, T febdT ST & | IR ARDIR chl Tl

hIT IRTHT BT MY T, BTN, el = I UfeRIeD ATRIT b IRy P forw

oY T fT & | 319 URRYS aMer § I8 U & fob Gaw 3R idl) fopeat § e Harg ot

FhHUT BH BICT 8, 9 e 8, M T, fUgR e, e PIT e, ST DIRT e,
TR 9% oI TIRT b ST X8 & o c8T8e FeTs SIy R &l eI i S |

SHRI B. K. PARTHASARATHI: As per NITI Aayog Report, Andhra Pradesh has

significant potential for coconut cultivation. The Deejay Sampoorna variety known
for its high yield of more than 43,000 coconuts per hectare has shown great
potential in the State.

Will the hon. Minister kindly elaborate whether the Government is taking any
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initiatives to promote and expand the cultivation of this high-yielding variety in
Andhra Pradesh?
ot RrexToT Rig dte : AR oTege HRIey, AR G Ha 3T ST [Nadgpel el
& | 37y U H ATRIST b IUIST Pl TG hl IR UGN & | SHfolU, 377er u2er o
TS JgM & fof, & & IR o foTT 3 T TR oy ¢ 8 | 1Rt foar are
T AR & IR TR Uep 4RI I &, R TIftT 8arcR 6,500 29T e 15,000
DAY e T iR T &F St & | {User 39 auf & SR 311E Ueer I H a¥ 2014-
15 9 2023-24 Teb ot TR & BT fAeIR 12,391 R fobam 7T &, R 12,406
febeeT AT U R |

HH1Y Tegel Heled, S JfIReh 31g Faer Afed T 53T & fo1g ATReT &
&b FHY Ty & fofy a1E T fAf=T ASH1aN b ATegd F Uraigul 90T AT 1
ICUTEH, IeUTEH 3R IUTEDT Jf, Hed Faed IR AU, 1T et 31IR ebieret oy
o forq faIiTy HRIIT UaT @R IET 8 |

H AT AR Bl SR HRall § b I T S b |re oY, H 3Fiep 51 5
3TRT-3TRT Tl b foTy ST &, S7Tch AT 3R I T T o ATf IR 3R & b
fIRaIR & foTq 311R e IS BIY, AT 89 SReR ST |

SHRI BENNY BEHANAN: Sir, as you know, our State is known as a ‘land of

coconut’. We are facing a very serious problem because of root wilt disease. Is the
Government aware of the alarming spread of this root wilt disease in coconut
plantation, particularly in Kerala and other States? What are the latest statistics
regarding the number of affected coconut trees and the economic impact on the
farmers? Has the Government initiated any research programme through ICAR-

CPCRI or other institutions to develop disease-resistant coconut varieties? What
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are the findings of the recent research on the biological and organic control
measures of this disease? Has there been any scientific study on climate change

in increasing the spread of this disease?

2 f¥reRToT A8 Tie : AT Jredel Heled, SMSHITaTR = off FaR 3 yaeT fhu & fb
ST STAT-3TRT TehR bt STHTRAT ur-S & SHuR ATt &, S IR 9T fohm 9w |

AT ST ST, QY _eT & 1 S STHIRAT ¥ fue & 3 SuR [Py MU & |
BT H hRel iy faafdenerr gRI, JrSUEsiR areaF! foefdener gRT ot 95 el
fARITHI TS & | PriTcd 3TN BT H hick 3R THINTT 6l TH=T & foTu I 7 fooy
EEIET T AT T off | IHD foTq At FhATT bl 50 PRIS 56 TART DUY bl HSRIT TS bl
TS & | T Il H, Afetrg § e e & gde & ol 91 & FRT ACAIfST R9ffaer
ISTT & STCRIA 4,000 BFCIR & H 17 RIS 90 ARG BYY WY [T TV & | e &I, Priicdh
&1 T TS 8T, ST Ul SHATRAT 317l €, A 89 TR Taie &R & fop I fHETRal &t
ferpor AT fepar STTY iR febrriT el AT T &1 ST |

SHRIKOTA SRINIVASA POOJARY: Sir, what is the current MSP for Copra? What

is the value of Minimum Support Price of Copra procured during the last three
years?

st Rrexrer Rig dig™ : AT ereder Feied, Io7 9 gu et &1 <& & fo wrermrs
TG AT ST 3R 59 TRBR D UTTG & [HAT Bl ATHBRI Hed <7 | SAfeTY, a 2019

39 WRBR F 77 T s bt T AR Hed & & ol ST W 50 Hfcrerd a1
HATRT St fohdrl & forg i quic Ui g & SIY | gafory, g 5 ffor
ePTURT ST THUGUT 11,582 HfeT fereiceT & iR sl IuRT T THUEUT 12,100 29 Uiy fereicet
& | o 9T A8 8 o af 2014 5 MAfeIT SBIURT ST THURUT &7 T | S IR bl TRDR
oft AT THUUT chefet 5,250 U UikT fardcet T | IHeT TR 11,582 DU R T TRT
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& | I UfcreTie gfg T T8 & | SlieT IRt T WU 5,500 DU UfT fordicet & 9@y
12,100 29 Ui fereieet & fear 11 8 | fUwet A9 auf § EReR 7 Pef 2 RY 73 &R
fArfcen e BPIURT BT TRie P &, RRIepT THUAUT Je 3079.68 HRIS 30 & | H T8
BRAT TR & fob 3FR THGHUT o A1 1A STl & ol SRR DIURT AR AT PIoRT Bt
IRT BRIE &P ANIST & [HAFT DT ATHBRT He & P fofY Ufiag & | T8 39 IRBR B
fEgar e |

AT STEET : U3 AT 22, 2 DeAle HISTHTS SeTeh |

TTHAT BT ST JISHT & a8d |ufed Ny

*22. 14T BeTTeT AIETHIS Sela:
T FER TSI
T Py 3R AT Bearor w541 I I bl PuT DR fob:

(@) TERT 3R TR &, 7 T2 iR TERISE & FHSIIR Afed <97 H TEHAT Hfel
1T ST (HTTAUThaaTS) b et ST Ui~ gRT Jufee Hiffae B et e fbei 8

() Sh AT b T &A1 DU gRT AR R Y gt M febef &;

() $%Ih T& ST puf~RIT bl et fopei ST UTH §Y &; iR

(%) 3 IS b ad fbari o Gt el o I b g1 SHT Dyfl & g
PR Y et febeiiT Ifr 9 872

Y 3R fraTT Searor 73; oI arfioT formrr w3 (47 Rrerrar Rig dtem):
(@) A (5): feraRoT F97 Yot IR g a7 = Bl
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feraRoT

(@) (&) TLHAT Bfet T BT (FeUhelars) 3R Grifad I et wdet
ST IS (SRS RABMTSTH) b ST DRI iyl GRT S ifdep/datt Hifeae
X GelT STl 81 I < § $9F HIH o foTg fohamt & 98% oA M &% aegett St &,
SIT TR HRIel & foTq SHfHe 1M T STfRFBTT 2%, &t oAl & fory Sferena 1.5% 3R
OIS eh/aNTaTT BeIell b foT Afeehe 5% 8l $HD T, 34, FIRTS, HERISE,
3N, AT, Ggas! AT o Iy ATRID wY A H Al & 3 o1 NfteH < B
81 SHifhen W T A ZAT g 3IR AT ARBR GRT 50:50 P IATYR W I fehdT
ST &, R¥amr qaiiR 1531 (TR 2020 ) 3R AR I5a1 (TR 2023 ) &, a0

99 90:10 o YTl § HTST T ST 6

TRACT ST AT & oIt & fofy SIREH & R T Ueb U ATE 81 ST Bl
HeTd & SIRGH o Fafer 3R & 5 thetral NuATwhelaTs / TRSe /I 13ATSTH b JTaerl
& IR, foearit & e & Arer-arey NtRm fedSt & s 3R I AR b e
foTT T fepam ST &1 ST Ut 3Fee JigH/ast 3 M s & 3R 3res avf § &l
TS i 9 @RI guf H o alal bl Y PR &l

9 2016-17 H AT T YROIATT A AR 2023-24 T, fpaI & NFT &b wu

32,475 IR YU U fhY T & 3R e US9T 3R AERTS & AR Afed <3 0K

o fehTT T 1,72,138 RIS U & &Tal bl I fehaT 71T &

T8 e T YT BT HalTeT &, AT bl YOI 3 cIehR 3 e febaarit A e
P BT H 6,125.63 PRI DU U T U & 37 fhATT bl 30,198.54 RIS DU P STl

T I fehaT 1T 8
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HERTSS H, TSI T YOIATT I ofebr 379 Tep [Tl A HIfHTH b WU H 5,369.74
RIS DU U Y U & 3R fhaml bl 38,233.85 RIS BUY o STl T I b

T 8l

STERT 3R R &detl ¥ 3 b 5 TS bl ol T &l

ST BT AIGTHTS ST @ GIaTe ITee Heiey | H Ry qiged vaer 4 377l
g, S8 SUTRIAR ST dlT Wall iR ¥R 8 | 8% |iet TR USer ¥ 99199 9RT qIReT,
TTepeieh JATURT R GIT b DRUT BRIl bl AR AT H JHA Sl 6 |

HEIeY, ST § THTHAT Bel ST AISTT @I §Q 9 4Tl 81 U 8, offdsT 3R Jeer §
T8 JISTT 31T T TR A& & | P AT ST =1 37U ITR A Pa & fob 7N Teer § 597 Ao
I T8I A8 |

H 3MYch AT A HSTIT HAT ST A ST A18cH! § o 397 AT T W Jael JER
31IR AFR gdell H &l T8I AT [T ST 8T 87 WRBR 1 §7 AT DT AR T2l H ] HReA
o foT 37 Tep BI-bI & e IS &, SR AR FeeT & feh_aiT bl 59 TSI T
et |ep? § g Y ST <TEc! g 1o AR Taer § §99 AheT AT bl F oA el T DIRUI
£7 ISP IR H I SIHDRI & 7MY |
Y Rrerror Rig dteM : AFAR sreder Aeied, § A 9eT & IR § fh S8
feh_eTIT < heTuT b foTY 3 HaTeT bl ISR & | I8 §1d J9 & fob TemH3t et AT
ST 2T & AT & fTT GRS g9R AT 3778 & | 31T Ta=HA thdeT ST ATorT
19T YIS & HFel § §-IT T AIH TS BfeT ATSTT & | 3P fo1q F Tl -Rg Aar
SiT T TR &ch T § | offeh, BN I T A9 & 3R I8 AT W & | 3
ST T AT I bl FTT TR ¥R RaT & | 23 ISl 7 3R b ATRIT Tl 1 39
AISTT BT T BT & | <fehT, o 1o IR ber ATRAT e 70 T&T T ST T FefTe]
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g, ST 3B ISl ¥ SHST TI B BT B | Ffeh AT TR 8, SAl T8 I
QRACT T<2T & TN OR ¥R € b a8 ST bl =i X | @ifepeT, § HIi ey b
R & SFerTeT G317 § | &9 F8] YT A chgr ATRACT T<er el 2l &hReb, 3R J TTeil iR
IIRT IR JATQT Al SR S TSI ! G8T AL bl |
HPTTT HATIT AIGTHTS SADPY : HeISd, H AU HTEIH F HAT Sif I IoT drecit g b
RIT HATCTT TRITHAT Hefet ST ATSTT ST e +R TSl H AN T8l &1 Il 8, 79 e T
WRHR X YT P TAT(b YT &b AT A AR bl S AT Pold TR &
3fferepTial bl faTs S ST fheATl T TRl & §U Jeb=TT b ARIEUT hRep el R
1T &R IR faeR &) 28T 872

Af BT, AT I B TRDR GRT AT T feby U €, A1 #R T2l o fhaTT bl Iqedt
HRICH & AT DT 2ATeT FIATIT et Teh?
Y RreRToT R A8 : AR 3Teer Heied, Al fhRamT T e 8, Tl SReh! “RUTS
&l 91T, IE HIa] TRBR i UM & | SHTY T e SHT Ao a1 & | H 71
AT I I A FeAd § | H T8T P T TAT s TRDR D SAMIBINAT o TRl IFhT
ST AT b AT Tt AR T DRt |

# oM & i |l T & fofY TR § | A1 a1 oY A1 38 | 89 {1 &
T ot ST 3R BT & AT 5T TR JAEH, I TRBR b STIDRT 3R &9
CTIT 31T el <IT &7 deM~Tept bt I Y TRl & QT | &9 U AT 3R e STaT 3R

TR &ci & fhATT b DT & foTT 3T IS ST Fehdl 2, Ih! Iad < bl & JdT

IUTE I IR D IR bl & |
HRT 3TETE] HaIad, H STTI-31eRT IISAT H STl § 1R H i o wrer Hrell ==
AT R TBT § | H ITeRT 3R TR &ell & [HAMI &b Her & oy STx &R dhed IS Bl

T BTl | H AT ST T Y AT DRl & [ S 3119 T8, AT JaA1erd 315U |
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3R 3719 P, AT &9 Y S oI JMTIh T8l T4 |

4 FTER TSI : 37eUe HaIed, H Y ATeH I A1 H3T St I ST <18 g fb
TR GRASRT & TeaT H 60,000 Ths H el &l e DT IcdTe BIdT & | IFH HIFH IS,
T g 3R SATEN-TD DT 918 I & ATl el T BIcll & | 39 a9 |l oRTHT o IR

[Tl bl thedeT TTfAe g% 8, TRy STl <l &FTT 25,000 Uebs el T 8%

2 | I AT BT dRIS| BUT BT THA G & |

qEIeY, H 31U HTEH | AT AT ST A ST <A1 & fob arar HI Jrenie
el ST AT fpdT AT 872 Afe e, Y T 31T 39 NS b o fh ST 3FefaT et i
Rl Bl AgUhlaTs § AiFFfeld @R @1 e @ 87 a1 VU Beel &
AT & SR el DT A DR B oTq Pl FHI-HHT 7 872 Il &, A7 97 FH-
T o SR T ST T ST & SR HFIAF 7 bR IR IR GRbR GRT FIT D
SEINEICEY;
£t Rrerrer Rig =T : A1 Terer Heled, STeER uTcier Sit g e féar fecd
TSR 8 | I Fag fBaMT & oo & folg b avd 8 | #7 ST fHae fopar 8 fob S
YT A ST AT &, IFH AT IFETHT BRAel! o foIg JRI SATemRe Hee ST

AT &, B AXDPR o TRDRI b YA IR IHDT TR PR & | HLT TS H b T

5T BT IUTG BICT & | -3 5T TRBR AU [HAI & &l & foTq shed It
gl

Heg Y2l & GEIHA! 2N A1 Ared 954 PHS R icrefier JeawHl € | a8l bt B
JHE TR 2,00,000 9 fcT SR bl & A & T M & STl & | STl H e off,
o9 Y &9 8T TEd I & A SR I8T SR I8 T SR 8, eAfche HIRTH TR el
ST ST 89 9T TRDR & I IR AT B & | F TG SR UTeiel Sit 3R I
TRBR D AT FAT B | IS ARDBR bl JUAT AT T 8, ST {BAMT bl HRYR A
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R & | AT R TS IR HIAH SATETRT Hefed ST AT HT 53 TRDR &b IRATT TR
I3 TR @ &9 I8T TN BT bl BT D |
qEHIY fagr 3iR o fas dawr o Ueb 3iR % yBT 8 | I8I+1 I8 el & b

&7 T A T =T 5 B1T & | UgeT 98T FHI SRIAT T | U8l ST el &HT JorT

off, a8 55T fSthidrea off | B IR 6-6, 8-8 HEI AT e WTeT HT T ST T, AfhT 379
“TITHA] BT STHT AT &6 T I8 I foham TT & fob waeT dheTs & S1feidad U
HEM & 918 I I URUTH 3T &, 5T WPR RUIE Aol | 39 RUIE & e & e
TRICT T ST STaT &, IFeDT Y P! T R T A |

AT 3TEeT RIS, Usel Iy ARPR 3R 35 TRPR M YT A BRal
off AT <R Tl 2ft, <IfehT 319 &9 T foba & b SRR UoT TRBR IS & 3Meps A &
3R IGH FHT DHUHT R BRI AT 12 URIAT SITST AT TS | AR H T &R 81fT, I
IR TS ST TS |

AT JTeel Heled, Ueh U 31 fohdT TRT & AT H 9P aR H a7 A8l § | Usal
s XS YD AT 3L S H T8 o) oMt off, AT chs ARDPR + I8 et I off b S

S ARBR T 2T ST ST, aﬁrﬁo_g{w-ﬂ fET STRT BT | 319 8 a3 N T &

oI5 TRBR BT FEAT 31T H <R Bl Al g ADPR DT AT oA o @I H e
ST T ST | 89 1T TRBRT A HT TR HUD H 8 | I7b AT 3 b DR & MR
IE PN BT & fob T IR fh=ATT T I 31X bk QT T 37T TS ST AT &b
3T fHeT STY |

Y ST WeTeT : TR, H AT iy H3iT i A GeAT <1eT § fob 8RATUT H e ST AISTT
Y 2014 F Ugel HiHIH fbear= T <1 TSl o7 3R ITH 18 Uebg el AT T8, IR
TTie JTHT TRAT o7 | S A Bieit & AT a1 Tl & il 876 H a1 8T <l a8 b U
AT QR T H & el & | BRT I IRIY & 3R F I& S Freet g fob it RyeeH ugel
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JUIY Ta=HC H 2T, T8l TTe] & T S FeelTd DR [T 71T §72 31 S¥ehl IepTg T 67 ITH
IR U<eT WRPR St & AT [ A oI 87 ... (IIE) IR [ Bl 7GR off,
otfebeT I G fhar & |
TR STEAET : %l o A U a1 dlerl & | 31T T8 IBT o |
... (STTE)
AT 3TeTET : JaM 903-93 feTqult dF & | T AT Sfad <2
... (STTE)

Y RreRror Rig =iie : 4% 918 g1 At 1Y | SRR St 98¢ g 9ew & | S8
IBT & A1 H ST 918 § fob B bl AR H YRIFT BfeT JHT AT H IFDT TS
eddieT Bt off | TedieT 3R 318 el Bl BT HeleTd oI fob Ueb b bl el @RI
&1 SITQ AT T8 A2 S, Ueb e bl el BRI 8l 1Y M el (e, S e i et
RIS 81 SV 6 a1 Herfl | Sq X TeHI Dl el @RIF 81T Al J&d bl fer 3 |
ST A T8 & o Ueb T 3T S 7at o [hAMI bl el qaia 8l ST il I Wa 3
TTIAT R o bl HeT dalia IR <, TS 8T bl AT el | T8 Sahl AT Ao off |
&I S SSATg fhaT & 37 SSolTd R At STHT AT Sl SebTS TTd T §=T T BT
AIGT ARBR F 5T 8, 39 TRDBR 7 {pAT 8 |

# Ue 91 3R ST 18T § | U8l AT SATYST Bt ST AT H |eAford
el off | 3T B TATHIT JAUST BT WA PR TT R 3T 8 b Uap T apr off
T BRI T ARUTS 1 ST | JIST 8, T AT & | I ARPR 7 I8 Pl T8 fobaT, ST
S WRBR 7 b1 & | I GHY 9 AT H 31eh faRTiery off | gfes, Srrveprer it 7 ot
&, Al § I ST 18T § | S I7eh! ARbR T, T grai~ a fohaT o & et ST
AT 30T febeari & foTQ STfem & | 98 AT fhaT el et el T8l BT 2T, §ehi b ol
<1 BICTT T | 891 o @R 1T § fob 37 g Ao Sffeard 18t el weifeee <& | shuft
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fe=eT=T T8 T RATY 31IR 1 918 o1 7 R | I8 [HAT T Al & | 87 I R T ©IST !
T e |

# 37T JAT 18T § o ST IER T UICT i ARDBR el &7 gatrait off dr IR
0T AT 31T & 81 &1, Fifch IR FHoft oA +ff U7 FxIe & ST 37aa 31U & iR
SfFRIT T Fe TSt T ST IS &, T 31 et aHT AT, fTH 35 8IR aRIS
B fo T AT R 1 ARG 72 B9 dRls Y [T & QI H o bl 35T § al R

HIGT it T WRBR BT &, ATy I ST H e R B bl 8 b1 [T 2 |

A CaFIIciToll T SUART AT & | Ugel CaAIaiial Bl SUART 8l BIaT T | hiT PicT
TRAURHC BTl & R & 3R TrqURHS R alel F 3FR TS8R &Y & ol febeT 3o
foTT =T &7 BN ST &l T | §9R T 53l St b fIoTT o bR g9 o febarm & feb
BT 37R 3fTehet= Bl & febaarT &b @l A U ST T SITQT | I8 fopT fei) TR &
thefel € | fobaarT 2t T 8H91R oY e el YoiT &, SfoTU I8 |el BTH R bl 89 TR

TREE | ... (TTIF)

S} ST TeTeT : TR, HAT ST e Pl TERIE R R & | SRATUT H HIR G UST, A febeT

I SHPT DA el (b ... (STTE)

SHRI LAVU SRIKRISHNA DEVARAYALU: Sir, | represent Palnadu district. It is
very much dependent on agriculture. Not only my district, but all across the country,
we are all dependent on agriculture. In the Budget speech also, Madam has
mentioned that we want to become the best in the world also. But in the answer
given by the Minister in August, 2024, it is mentioned that there are only five public
sector general insurance companies and only 15 private general insurance

companies in this country, which are focussing on agriculture insurance. For a large
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country like this, this is a very, very small number.

The second issue is this. Out of 200 crops that are being sown by our
farmers, only 60 crops are right now covered by the insurance companies, which
is also very low when compared to other countries. Just now, the Minister has also
mentioned that we have moved from the block level to the village level. | have to
ask this on behalf of my farmers. When are we going to move to the farm gate
level? Based on these three issues, the request from our farmers is this. Is there
any proposal to increase the number of insurance companies? The second issue
is the increase in number of crops that are covered under the insurance. Thirdly,
when are we moving to the farm gate level?

Y RraRTer Rig digm : A rege FRIey, $9 AT H CaHIaist! Bl SeIHTet &F <&l
& | USel I it UeauRHe QIequl 8l & T 1T shuferit et 3frat off | 3 = o
HAAT et ST TSI H 5 ATt {+es Shuf=iaT 31 15 f71of ehufaT, et fHettes 20 duf-ri
TTRT R T8 € | el dfae it 936 H &5 CarIciToll T SEAHTT R & {17 850
PRI DU 3R el ST Ao & foTg 37 8, f5es IR & 9T {3 I &1 A 3R
el d &TfT BT 3TTdher BRIl ST duT 3R IRBR H fOhR SFTST 781 81T & | Uget &1
T YA AT X A Bl T fob AT byt et off fob pia sfcTT varquRee Jet =7e)
& 3R ST TPA el 8311 & | 319 I8 RAIC ARG T JUTTer! & DRUT T4 I8 FHTH 81
TIT 8, 3Ty 3TN SITeT SHT Sufvii JME | ST&T T BaoT §149T Ao H 3N 31
HACH DI AT BR BT FATA &, TRAR el DI TRET Pl TG DT HIT fbar Srar
Y& & 3R 8 PefeT bl FATCTd R b SR IRTd AT AT 3 IR Y THfRa1gd e feremr
PRD BF RIAR 3R B! o T AT IR BT B PRl ¥ | U8l Dl IRDR P
R H et Uep §19T vt off 319 20 ST Shuf=ar 31T TRIT & ST Al T ST bR T8l &
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3R g1 RO & foh et 19T IoTT § fhaTT T fI9RT IR ggdT SiT 38T & 31N
IS 14 PRIS BT P TS BdeT § 19T T & folv 31T &, ST 319+ 319 7 Reprs &,
oifpeT ST o AT Tev = 8T & T S hededl T QNTTHeT e & foTT URIISHT & 37N

31IR Y GER BT SR & TN THIAR ARDPR Tel 7 I 3TIS-3ATh-J SR H AR TR

T fop febaaTeiT b SHfeIehere T &y fT ST HebelT & Tfeh S AT ehl WRUTT i
ST ¥ |
Sercht R et : AR, H 3BT IR §, Fifch I8 Tl 98 He<aqul & | A1 53l
ST 1 Q2T & IR A B ! FgT ATH! IRE A FHSRT & | H HSRISE &b IR H YT <A1ecit
g o TERTSE o 59 9 1T iy 74T 8, Irai 3f Repfs FeeHe 3T & fah 500 axis o0
T YEFIR ‘e ST ST H 8311 & 3R IGP d1& YRR ST UTe| b Ueb TATAY, 4T
R G ST 3A10h iy FAT ST T ke T fd a8 500 RIS B9 78, Ffeh 5 BN
PRI DU BT YEAN & |

TR, H SO ST =T8T A GoHT aTe! § (o T ST 3D IR H T 2072 HERTSE
T 3MUehT 3Ts Tl I TARBR oft 3R 317 o} 31ueh AR &, T 31Tehl INpR H 3D
AT SfY 311 RepTs diet 8 & 31iR 31U & ey off 9iet %8 €, Y T S8l 31U 39
IR H 3FET PRIIT 872 B ST IS H 5 BAIR PRI DRI P Sl FEFER §37T 8, b
IR H 3MTUP & AT ieT 8 8, I 31 AT & AT 7817 Al e el & al &7 3779

g% foTU SFarIRY HeaTar?

Nt Rrerror Rig =g : I srerer 98ied, qo7 ol HeH €l 37T PRaT W&l & | 3 BT
500 RIS DU Al 4T 5 BAR PRIS DU dlel X81 & | U S[Hell I <ol 781 efd] 8, elfch
H 3D JTeT A 3R T b HATeH | S & [hAHI Dl I8 FAT T8 § fob 3R PHal
TS 8 1R I8 YT 83 Il TS9S R ale] I ! BIST T8 SITQT | I 8N Ufciage
gl
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R 3TeTe] HaIed, HERTE WHR 7 Hff waet 97 Ao T & fhamaae o
GURTCHD haH I3 & 3R HERTSE H 80-110 BF{el bl HiSel I fobdT T & | H 37Tueh!
AR & 3Terec T § fob SR el AT e & T Sirg 8l 31k Teae JHTfrd &l 18 ot
SIS P dTel Pl BIST T8I ST, Fifdh T8 TARI TRPR & |

HF-IT 3187 ; U G723, #Y Sorid gieT - Sufeerd e |

TEA RESEARCH ASSOCIATIONS

*23.  9SHRI BAIJAYANT PANDA:

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

(@) whether the Government has recently opened any Tea Research
Associations in the country;

(b) if so, the details thereof along with the names and locations of these
associations and if not, the reasons therefor;

(c) the number of tea factories currently operational in the country; and

(d)  whether the Government is upgrading the tea tourism infrastructure in the
country and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY;
AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI JITIN PRASADA):

(a)to (d): A Statement is laid on the Table of the House.

STATEMENT

¢ Since Shri Baijayant Panda was not present Hon’ble Speaker asked the Hon’ble Minister to lay the reply and allowed Shri
Pradyut Bordoloi to ask Supplementary Questions.
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(a) and (b) Currently there are 2 Associations, partly supported by the Tea Board,
that cater to the research needs of the tea industry. These are:

(i) The Tea Research Association (TRA), having its research institute at

Jorhat, Assam

(i)  The Tea Research Foundation, United Planters Association of Southern

India (UPASI-TRF), having its research institute at Valparai, Tamil Nadu.

Both TRA and UPASI-TRF have their advisory centres located across

different belts of tea growing states and are looking after the R&D needs, imparting

training to planters including small tea growers and carrying out knowledge

dissemination to the tea industry. No New Associations have been opened recently.

(c)  Currently, a total of 1963 tea factories are operational in the country.

(d) Tea Board, under the Department of Commerce, Govt. of India is
implementing the Tea Development and Promotion Scheme for the overall
development of the tea sector. Further, the Ministry of Tourism, Govt. of India
promotes various destinations across India in a holistic manner, through various
initiatives. As part of the ongoing activities and promotion of various tourism
destinations and products, including tea estates, are taken up. Additionally, the
State Governments of major tea producing states also promote tea tourism through

their policies / schemes.

SHRI PRADYUT BORDOLOI : Thank you, Sir.
The Indian Tea Industry took its part in Assam 200 years ago and there has

been an iconic institution called the Tocklai Tea Research Institute under Tea
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Research Association in Jorhat. This iconic institution has been immensely
contributing continuous research and development for the tea industry. Now, the
Tea Research Association, especially the Tocklai Tea Research Institute in Jorhat,
Assam has been facing acute fund crunch.

| would like to draw the attention of the hon. Minister. You yourself visited
Jorhat and promised that you would arrange rejuvenation of the Tocklai Tea
Research Institution. Would you have any plan to rejuvenate the Tea Research
Institute?

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI PIYUSH GOYAL):
Thank you, hon. Speaker Sir.

| did not visit Jorhat. | visited Guwahati and | met with all the Tea Research
Association leaders and the captains of the tea industry. We had a wonderful
engagement with the hon. Chief Minister present. | have asked two large tea buyers
to get involved in the activities of the tea research institution so that in a Public
Private Partnership mode we can see significant progress and development in
research activities.

Recently, they have told me that they are going to come back to me and we
shall work together in a spirit of cooperation to the best extent possible to
rejuvenate the activities of the Tea Research Associations.

DR. INDRA HANG SUBBA: Hon. Speaker Sir, as we know, India is one of the
largest producers of tea, and globally the demand for organic product is increasing
day-by-day.

Sikkim produces organic tea, and Sikkim is the only fully-organic State in
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India.

| would like to know whether the Ministry has any plans to encourage

research to increase the production of organic tea in India. Secondly, are there any
plans made by the Ministry to encourage new entrepreneurs and first-time start-
ups in the field of exporting organic tea?
SHRI JITIN PRASADA: The hon. Member has asked a question regarding organic
tea in the State of Sikkim. This Government takes the tea industry on top priority
as far as the tea growers, the tea sellers and the tea consumers are concerned.
The budget for the tea development schemes has been continuously increasing.
From Rs. 135 crore in 2023-24, it rose to Rs. 205 crore in 2024-25 and now for the
next year, it is Rs. 274 crore.

Under this scheme, one of the biggest components is R&D, which the hon.
Member has referred to. Research and development is a key component of the
scheme where organic tea and other types of tea with various blends, various
technologies, and various agricultural methods can be used. The Government is of
the view that whatever money is being spent by the Government, there is a 50 per
cent component which should be shared by the associations or private players.
One such scheme for R&D is assistance for setting up labs where the total
component is Rs. 10 crore. It is on a 50-50 sharing basis. The other one is about
research on blends focusing on organic tea. Again, it is on a 50-50 sharing basis
with a maximum limit of Rs. 25 lakh.

Another component is quality improvement with respect to maximum residue

limit on pesticides and taking care of other concerns which the consumers have.
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Our export potential gets hit if we do not comply with the norms. So, that is another
existing scheme. And if the hon. Member has any specific concern, | can always
invite him for chai to my office since the question is also on chai.

DR. T. SUMATHY ALIAS THAMIZHACHI THANGAPANDIAN: Sir, the Tea
Board's directive to ban 20 pesticides in tea plantations in 2023 is a necessary
action for consumer’s safety which is appreciable, but the lack of viable alternatives
put small tea growers who contribute 55 per cent of national production at severe
risk with challenges like climate change and worsening the pest infestations. They
are at a dilemma which way to pursue. The absence of Government-backed
research on alternative pest control methods could harm both farmers and exports.
Meanwhile, China has invested heavily in organic solutions to maintain global
competitiveness.

In lieu of this, through you, Sir, | would like to ask the hon. Minister what
steps are being taken to provide subsidized research-backed bio-pesticides to
ensure that the small tea growers are not financially burdened due to such
regulations.

SHRI JITIN PRASADA: As | just mentioned to the previous hon. Member as well,
the top priority of this Government is, of course, tea growers, tea consumers, and
tea producers. At the same time, small tea growers are also a priority of this
Government. We have gone in for various measures to increase their level of
income from various initiatives that this Government is taking. One such initiative
is the auction method for ‘dust tea’, which increases sales of tea ensuring better

prices to our small farmers.
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The hon. Member talked about the residue limit. That is also of primary
concern for the Government. The Tea Board has taken initiatives under which, for
quite some time, there have been very stringent regulations on maximum residue
limits.

In fact, there is a complaint from various organizations to increase it. But we
are adhering to quality standards and ensuring that the safety and quality of tea for
consumers within India and the world is ensured; our exports grow; the level of
income for our growers becomes better; our small farmers are protected and they
are given all sorts of initiatives this Government is taking. It is within the purview of

the Government and we are aware of it.

AT 3TET&T : T GT 24, S} FReT 00 T8¥eb |

ITSERT T Wit firers
*24. 18t AR MU FEh:
1. Sepiar YepTer f3ie:
T Y 3R AT SHearor HT T8 I Bl PpuT B fob:

(@) FIT TBR 7 AT Uiy Wit e (NMNF) & Ted ST F HTpfrdh Wit &
UGl Y 3T WR o fdar & 8iiR afe &7, a aoiaelt &iRT = &;

(F) TAT S1G-3NTST TG el T FATIAT H [HAT b fofq UTpfrdh By MET bl T
qR Gl AT BRIT 3R ST Tl bl NI SR HaT b T TR T TH1d TS,
I &1, ar qoaad! RT3 8;

() T UTpicis DY Ughrat 5 bt & frerr 3iR Yy AR R TRI Hme
SfRT BT T 7 TTPTTh HIY TGICrIT BT STAAT H Seela= 1=y coll ST 3R I1S &,
SISEZER R INYIGRSU
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(&) Siefary ReRaT eel TRy HiY-uiRiericrb! RIgIAl IR THUHTTS SRT &
Ppived fhT ST T &r-IT T9TT TS 31K IGeh URUITAT T J19 & foTT am sprifafer srg-rs
ERECIN

() T HISET JISTAT 3R TATT FTRT A S[STE b ATl NMNF b Tehlehvur & fepari
T IS b forT FIST 3TR U & SaaRl § GaR &I & 3iR IS &7, o SFb yardt
THIRRUT S oI FISTTIE SUTAT T feoT 77 872

P 3R AT Searor 73; oI arfioT forerr w3 (47 Rrexrar Rig dtem):
(@) I (S) FraRor 971 ved R W9 fear w8
fra=or

(@) 3R (@): ST &F | el HiFS 7 25 FdaR 2024 BT v TR AT b B9 7 2481
PRI DY (RT GRDPR BT fREGT 1584 RIS BUT 37X Il T f&edT 897 drls TUV) &
et YN & AT ISR UTehfcie Wil e (NMNF) a1 HRT <1 e T S Tepfcrieh
P ggfcrT, UTepfcieh STYC T RART 31T IR ATTeh FfRI&TUT DHRISHH b HTEH A HTepiciey
el bl FTaT <7 B

ST AT H AT 151/dhs AR T<ell o 7.5 oRT 2eaR & 5 15,000 HTpfcreh

T TR g9 dT RGBT Dl T 81 TP RN o T 50 BN &b TJHIgad! &

31IR ST 125 fhamT & S-IRIT ST 9 ST BT 980 I fhAMT GRT Wl R

TTpfcrep Wil & &M (STISH) DT IedTe- BHRAT 81 10,000 SATIIDHAT-STHIN SHe-
SIS FATET s 7 FeRCR] D [P o foTq UTehfcre Wit b AT bl ST SUAeE]
o FERIT N, T 918X A WRle Y IRIRATeh JATer uR F1RaT &4 81l repicres
SIS & IUANT ¥ FHET T IARAT A Ieelka 11 Jig Bict & IR T SPIcAToThe o<
T ST fAefdT 8l

(M: 39 AT H YA Tepicied Wl Forex H &l Py ARGI/HTARYT bl STt i
UReSYT DI TS 8, TTfcs [hATT T HTplcieh Tl b aRiehi b IR H BRI & ST A
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o e1Ueh STFRachdll UaT T ST Febl 39 IS &b dea bl deflf~iepl, fpT FREY
TifRrerei, HiY G AR TATe fth (CRP) 311 o foTu cTdes HiRrafur BrishAt b
UReEUT T T8 81 fAMT o folq I Tfrarr BrishH ToT FeeRl § Py ARIINCRP 6
STt T fTeh it T STUAT 2T argraT <l

(8):  UTepfcrep Wit & RAGIAT SR UG 1 2o TAH-fAfRE Hiv-urRieries ugfar
T FQTAT SR PIY H STeTary ReRAT BT T &, T IRRIfes 7Tar! R AR 4
8l 3R TTpTcieh ShIRITCH HSTelT 811 U8 Ig-ThieT HUMTeTIT, TR HiceT 311 & HTe
3 -1 TSt AT & IS BT MR P-eb Alget 8o AR T BT AHT H IR
R IR HY eI B PRAT 81 UIpfieh Well ATHDBRI bich, Uldrll iR geroidr bl
THT PR 81 gl B H GUR P A1, UIpfieh Wil Pl UGRIAT Py 3[pera !
91t 8, fT ol b1 °=e STera g ae1all & Fue o Heg fHerd 8l

(S.): e & yeraenett aRem & forg, o 3R 5T TRBRI I A Jiomrer, S
feb SpfS Ul fehTT eheaTor fer v, FTHIOT fereh T far T, TTer TRAReehRUT SEIRT HoATerd, Uil
RIS HATCR, 3TN HATCT, BTN HATTT 3R IYUTeT U SR T &bt 371 FISfrah
& AT o= Dl YRBYT DT T3 81 T T=eT WRIGRT FHIUH T 3R WTepicred w0

A MY Y AR Jeh ST b oTq W 3T IS 3778 T FHIUT, ITSIR Uger 3R Huh

T DI FSTAT T AT HTpTeh Tl Dl eI BY A UM H Hag BTl

Y AR TOTYT ¥Eh : AT LTS ST, H TRDR DI TS <l § fob ALHeT [ AT
TRl I R T & | FIR 71T 3R HERISS &P IY JEIHA! Teprer e it 7 Jegwalt
Y& §U HBRISS H 25 STRY g’ YfH T JATeh BT b it off+ bl 1& I o |
R HRDPR DT T2t LT 3T FYReT PIENT b et IS & dlfch ATe HId Ty ST
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9% & 15000 T TaRICT 3R Ueb RIS feboail bl Hepfeieh Wl H d@Ta fer 57 &eb |

IR A JTEIHT A TRGR A T & 6 37 Ao 5 78RS i fha=it I/ Gamrrai
T AT ST TIT 82 HERTSS & fdhaet fHa™Il =1 S TSI T o foram 87
£t Rrerror Rig de™ : AR 3reger Sff, § AT AT B 7% Yo+ & foll g=gars
AT § 31 g JTHR &Ieh Rl § |

HeIc, Bhifdhel hicegoR b RT3 37feIdh SEaHTeT B BRUT 37T &RaT B
JART & B BT J&T B, Sifdep P €T 38T &, (7 Sic AR ST @ & 3iR STeT gR0T
&FFTCTT TSl SfT T&T 8 | TRITeiat AR A1t st €, 98 dhaet 31T &t 8 |radd, dfod 3
aTelT AT dr oY JadR AfasT B S Fehd 7, SHPT [FAR HT Rl & |

AT 3TEIeT HeIed, ALl e 37 *RRel BT &l 15 a7, 2024 BT HoRT
S S oft | 39 e & 8 89 UIpfieh Wil & HTedH A fhaMT bl IR R T HIy
AT Tfeh  &R-EIR UTepfeiep Well &1 e ¢ | & 3T XTSI R UTepfcrep Well 7 vep
STHI b Ueh el IR AT 3R UTer T STHIM & Il Ueb AT 3TY Uebg IR HTepfcieh Wil TRH
P 3R IHD IRUITHT P YR GR dTehT b it ARSI 7R ST T | §h ol Y Ui
it T Qe ST ST TRIT & |

AR ey F UTepfcres Wl & g% H BT & | H o HERTSE AR, JE&IHAT 3R
qRY 1 T qUTS ST <TG | MTepieieh Wl UR Ugel A &1 HERISE P R 8T & PB A
ST TRDR AT B PR & & | 3T UIepflep Wil e & e HERISE &l 1709
PETECH DT T fpAT 1T & 3R 85450 BFCIR &F H UTepfcrey Wil bt ST R 2
ARG 13 BIR b UTepfeieh Wil bl Q3T il | I8 o1ed sl A fam 1m 8 | g9p
qIao[E AR HERISE WRDR 3 A DI QT TTEcH & ol H AT PRl § (b 89 9 §Y
16 T WY ARHATTT B | 3eh 5T ARBIR 37U TR YR AT UTepfciep Wil bl g@rar o
T T PR B! & | HBRTSS I U AT HT =72 AT U1epfeieh Wiehl b foTq T R Hepel]
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€ | ARPR &R GG HEIIT T |
Y FARET U ¥8¥eh : FYReT I U dTet b1 Dl TRURED Wil et JerT A DA
IS 3R LOSATCAT TROT H 37fefeh (72T bl AT DT ATHAT HRAT Tgcll & T ITeh! 3T
g off Y et & | 39 SIRGT BT B R IR R T T SAfdep Tt i 3R
ST PR & foTQ T s ARDPR 3HT(eh HISTe ob foly THUAUT A 20 WRAT ¥ 3ffere
T o o WR fdaR v I8l 872

AfS &, I S e b Y DR Dl I 87
£t Rra=Ter Rig 9ieT : A1 sreger Faled, ST H+ e 1o o wep drer gt S
TR UTpfcres Wl &, dfod STHIA & BIC e W b Hiepfeie Welt IRY & | Ife
TTepfere Wit T fATRrT b1 T4 Y A UTeT Rl §U bl S T ScqTer H Ig HHT el
3T & | T8 H 30 A A 78l e &l § | JTSATIMR b Ueh JTHL H I8 Uil 71T & fob
SCX hITUTT, ThefeT IR A Hcw T 3R BaS Hefell A IUS § DI el AT & | S T
R gig g3 & | 89 I IAI(eh IRepT T YA bRl 8, IHeh DRUT ST IR I8l qRT 3R
TS & | HTpfeieh Wl T b TRy WR YUR AT & 3R FAfTY I8 3MeiepT fob 39
IcYTE I8 TS ST, I8 JATehT YRT TRE & el 18l & | fbearT Urepfeiep wieit Step fafer
A PR G, TP foTq &9 Tl ey H &l Py Jal 3R IS RART o= fgeh
T | UTepfcrep it R aTel T el TR ST <1 | S $7YE Il &, I7ep! AT
IUeTed PRAM & foTT 10 &R IR IHYC RART Hed ot IRY 1 | I fory fa<iz
ST T BN | fbRai el 370+ el UR Y STYE S T IfRI&ToT fem ST | 3R
Jiep TYC STel ST Tl SeUTE T8l e | TR &1 I el & fob T 39 W g
3rferfReh J1fer TRt & S H <12

A1 STEAET HEId, SIS T TR GfRIT hitiehel BiceATgor 1R hle-Terent
< SRITT o ST T ST & | 9YRe § 4t @R fRifciet & fob goaeh oRuT STt thdfed 81l &,
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FRADT AT SRR R Y Tefd IR TS & | J I GG 3 fiferet & | 3FR Hiepferep Wiefl
b 31T IUTT et IT Feoi! IeUTfae BlepR AR H UgeRIT Al (AT TR IR SATaT HIH
ferenlt | 89 HTepfcied Wil IUTE T TReT FHIURT A, AICThehT T | TTepicieh Wil &b
IS T ALFST sfie AT ST | S UTehfcieh Wit T theflar 8T Ud STifeT BT AT 370+
31T IFDT IRIT IR TITET i FAT dR IR et aiet | #R7 J&T fFae & b afR
forT B ar (T3 IR UR AT ol SaTaT &7 fifef |
AT STEFeT : SF. Siiehic T f27e — SuReere & |

S, T AT femer St |
ST, TTBTa AT fEmer : AT 3edel Heley, H U Ared A T By JalT Sff
3 U T4 JoT TTec! & | 3PS, 2024 H I fefeh SRS B DR ITRT HERTSS [T w0
& 1R 31R Gferam # 50 ER 2FCIR A 31 S Jfiy oY 9 IAM R THA 53 8 |
faeIy oY & WIS, U, 3R, SR, &1 bl YRT THM IR Tebea g7 & | AT AR
HERTSE ¥ fhTT & §U THATT BT SThel D P foTQ DIg HeIeT &ffcT TP [T 57
T TRDR RN [T bl 7 b foTu SR Tar rir?
Y Rra=rer Rig dte™ : A oree wEley, 39 Y I8 Ty Mg Wit & Hefere el
8, i A1 e bl oIl & fob 3R fhTiT el JebaarT 8311 & Tl IeTebl R1ael At
IIRY | &fT &P 3Tl BT YR Bl 5T ADR BT & | hrgs DR UAT TRB A
RTEd & foTU M 8P I ARDR T 3T BRel! & | o ARBR N0 NART F off 3fR
s AR DT TR A ST A1 F8T il &, I&T &feT &b 3fTehet bl SAeRT-3TeT AT
gl

B SHT JoHT ¥ ST fh P’ 81 &, ST |Bdel SHT AT T oy T
STAT & | o Y A SeT 3 gARIT €, § 39 IR H 5 IReR I A gl akor 31

TR et b e eh Jeh_aT 31T &, ol T 0 A I8l &l ARebIR 7 &7fcT el JATeherT fepar
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BT | I 3T & IR R I ARGR AT 7S T 1R Tove TSl df v ARDR
T &R FHG ASART HYT |

DR. SHASHI THAROOR: Sir, the hon. Minister has addressed a very important
topic, the question of natural and organic farming. And it is true that this has been
expanding in our country, but only to one million hectares of arable land, which is
a tiny fraction, not even one per cent of the 141 million hectares that we are
cultivating crops in our country. Now, what's striking is that the Minister has not
addressed the issue of economic viability of natural farming. There are two reports
| have read from ICRIER and IIFSR which highlight that because the yield goes
down. Even though their input costs are lower because they do not have to buy
fertilizer, farmers are finding the yield goes down. Basmati has gone down by 32
per cent; wheat has gone down by 59 per cent yield, which means that it is not
economically viable for them. A crop which otherwise would sell in the market for
Rs. 28 or Rs. 29, they are having costs of up to 14 in terms of relationship to the
yield. Now, if you have a problem where your yield is not good, you have a problem
where labour costs are higher because your labour has to be a little more trained,
and you have a problem where 87 per cent of farmers using organic farming are
not able to secure better prices, then the question is how do you make this
economically viable for the farmers. | request the Minister to respond to this.

£t Rrerrar Rig =i : AFFI 31eger Heied, § G e BT Tred § fob uifcisd
el el A1 81 T8T & 3R 3 IR H 8 YRT 7T PRARIT & | T8 eI 3SR
< HTEIH U 3T & | BHR ISATHDI -1 16 AT P 484 HAMT b Gl IR IR o Al
oI 3TEI T & | I T 7oy el & fob UTepfeie Wl b 98 BRI< & | Sifdeh
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eBIe T HTAT H 0.25 URIC Teb T gl BIdil & | IUTE DT SYC DT H 29 URICT T AT
3T & | SSEPITUT TR et ST SiT JfoeiT B! &, I7 IUST H gl Biail & | §e1g
I AT T IS TR IT ECT BRI, TH e H ART el & fob AATehi &b 7ol b
3IER IR ST G ez fobam ram 8, g9 Icure T 781 g iR Afyd dk )
SR AT T | 3oy & A1 GG FSRT T ST TTEdT & [ 89 T8 BT DIy 3eR
N8I PR IQ © | B T8 P AT-THSThR PR I3 8 | H SIe-T1 AT8c § fob & T febearir
¥ g T o UTpicrep it Tap ey At ST 0R R 3T, U foepet el 8 | 3t dhaet
18 oTRY feh_AT=T SHTHT AT AT oIRY BarcaR YA H UTepfciep Wil 94 e & #1edd |
TRY A | I QAT & ST IR SR sehs T, IHb TR IR & I Fe | UTehfcie
il & ITUTS bl UTOR SRS BT | 5 ST & A G BT YITH BT | SHD BIRUT b=l
1 Step ST feiT | H GT: I8 el <ATed & fob 89 YN & AR IR 39 YR PR 38 &, clfchT
$%Ich URUTH I8 3720 & | deTTf~repl 7 ST 9T febd) &, 3 Iefeh fosep & |

T 3TETET : U3 AT 25, 47T foreR i |

3-UQQH Tolehid

*25. 147 f¥creR Bt
CIRCIERU K EE
T Y 3R AT Bearor FHi T8 o bl PuT He fob:

(&) TCTHT H TSR P TR ($-TAYTH) TlchH A T[S PiY SR (H1$3T) T et T

TAT I GRT T TV - b Ho fed S TR & e BT II-aR &JIRT T &;
(W) ARBR 2T &b BIC 3R i fooa i, Iy w0 F FERISS & AT 831, S STerTia
et & T T $-TTUUH wici § Wfeha o9 I HIT of b 7T fobet T Hreneet
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R T8I & TOT Ith Wichid IR U foha fhaT dsiiepd 8 3iR Afshd ®U { IR &R I8
g

() &7 e i a9 & SR $-UU0H o JTeY A RIS TR 6l 7T & e §
DI MMhor fhaT T &, TS &, AT doqeelt IRT T & 3R fhaMT T Sh TolchiE df

T | 37 dTell FHEATSH & FHEM & foly TRPR FRT FIT HEH IS TY & 2T

froya STerTia fTer Afed AERISE Ud ISR 9T F A & YRIET 3R 0% HSRU]
(%) T TREBR DT HERTSE Al ISAIR < H I8k Jod FERr o fo1g iR 31feres g
9T IUTRT, Hed afdd ATl doIT TTE-3meTRa Jed e 7 SR 78 dlenfihi
GIAET3T & TehlepRUT &b Feof H $-UTUUH o SRR T fATR R T faaIR &;

() IS &, A aciael &IRT IR 39 fory FrafRa F9a-Aivr = §; 8iR

() TR fIRdRT &I &IRT a7 8 3R S 98RTSe H fIvax Serma fofel &
Y& aTel [T b foTq ISR T Gl G A & TepR o ferm?

P 3R AT Searor 73; oI arfioT forerr w3 (47 Rrexrar Rig dtem):

(@) F (T): fIaRor 997 et R I S 1T B

feraRor

(@): 31 &R, 2024 Teb ISR P ATAR ($-AT) TelchH A IS HY ORI (HieT)
T ISIIR SINRT, FTRN & IR AR -7 &b o BT A5I-aR KART Gl e 5
ferm T &

(T): BIC IR AT [T Afed [T &7 AT g 31X - el & ATeTs
3 PIY FEGAT b IR H el YRERT FGH b oY g SURT by 1 &1 777 -
TS 3fR AETS U (USTTS 371R ML CoAethie IR SUAEE) & ATE I [l gRT
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STTCTTS T USHIPRUT el e, HTRTeur ehrRich™ 3T USiIehRul Ud eagR Hfeham & feeri
T AERIT & oI Sher-WhT FeR 18002700224 <M &l

31 faaR, 2024 T 12.3 ARG fbar Uil &1 b &, N4 & 3 IRy fopa
AERTSE § $--1 TelchiH & HATedH A TR 3R 38 &l SferiTid f7et §, 37,903 {5 &
$-TH & T Ui ohdT 1T &, FoT 9 & 1170 fohamii =1 -1 olchiH & JTeds A

SR bl &, 319 T UIcel IR Pl 42404 e gU 8l

(): fUseT 03 9l & SR $-ATH H &1 JHR-MII SR D AR AR 8-

v IR &Y qHT (fdaee H)
2022-23 7990.23
2023-24 179923.09
2024-25 (fa1ip 31 foFeR, 2024 T i Reerfar
& ATAR) 35956.09

[N O\ O\

$-AT9 Toicth Y BT SRTTAR IeTdT S P foll TRPR gRT fA=foIRad ded IJTT IV & -

(i) BFRIC Hfeget fBATT @l fR/AureT HIuGS! & ATeF (U JUST Bl dAlc-arR
fIeRUT 3TUetle R 3R $-ATH UR QTR o foTQ dletl ST bl FeT et ot
I H HEH T 8, 3D oy Sve 37U IUST bl HISAT H HHfcis WU I T
CARCIER GG KRR

(ii) ST FIETSST VT 12 HTSI31 o Iueled & ST 34 31fereh God 3R IuANTehdl!

& et ST &l

(iif) Top.dT.37. SRS Higyer g fobar T 8 /g 8 U ul.ail. IusT

T o I A0 AT 379 GIE he/uNaR I 379 SIS T ITIN H bl
2l
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(iv) $-TT. g, 3TR. W IMEIRT MeMT I R &1 Jiaem & forg $Am o
JIRETIY LT SATIR HiSgeT Ja fehar T &
(v) THTD 71T TACHhH b ATl TehTehrUT: T ST HaTgel U0 WR -1 Hel &b
ATY-TY IR-F-ATH FEl T HIS[ET aRGAT DT DI 3R T bl TFDRI
Hl o ST & Ugel &1 UTH &R Fehd! &l
(&) 3 (F): TS ARDPR & [THATNRIST P fAUUT aet A UTH SR &b AR W, Faiferd
I3 & foTU SR A1 HIuES! P 3ifcd Y T ST 81 31 IFeR 2024 T, 39
RICHH W SIS et & folg 221 a3l & ol STUR IR AUSS §H1Y Y 2,
ST X2 iy, PURT SR o S T 2MMHeT 81 T8 Ueb Al UfehaT Bl

HISIET -1 CelchiH & 3R 3Afereh HereT =T o fory STuire fohar T R8T 81 S
2.0 & TeT I8 AT o AT, T8 IchH 7 Pdel 37U HiSaT SR ATIR Fmer i
A T, Foeh AT Jo SRIeT TfcrTiiIaT T emfet e_eT &t Gfrem +ff srar e,

RTRT 78 37U+ HITeTT I FESIT I Uehldpcl R 3R Ho SGelT H a3, Harail 3R

T3 & TTE bl AT I, PRAFIIT IR T H FEINT B bl SFART el

OO\

$-AT9 2.0 BT T 3N fSRiceT Tiehid & wY H T ST & S hRas IR Jahas &
foTcroT Y e g1 2

31 feaR, 2024 Teb HERTSS &b STeRTia el BT 04 HISAT DT $-ATH CelcthiH b T2l Gehidhel

fohaT T & 31K S AISHT & dBd Ty IS8T ST ¥aT 2

RCLH

-1 Tolcthis OR ISIaR AT BT SIIST 7T, Tl &) TR 7R Jed BT feravor o
f=am T (3TRY | AR 31 f™sR, 2024 @)

RIS S EATIR BT Hed (ST BRIS H)
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gfere Brave H]
Rt (e Hfees STETet a3l
)] ehl =T
SERIRECIN
fIepIIR ST T8 |1 0 0 0
SIEERS 33 83.035 0 54,958.21
QT 3 16.90 (1) [0 0.035
IEE 20 0.033 1,58,700 14.444
ERiE 1 7.351 0 1,496.55
SRS 20 11.876 0 2,465.61
T 7 0.003 3,80,458 2.082
TR 144 26.498 0 10,536
s 108 330.938 0 1,07,045
RESESSI 4.397 0 1,668.29
S 3IR PR (17 1.64 26,850 1,030.68
BINEN] 19 0.321 5,269 62.312
hlCh 5 2.126 0 1,565.93
e 6 0.007 0 2.383
e T 9T 139 96.121 0 32,132.68
TERTSE 133 50.677 0 18,893.51
SIS 19 0.01 0 4.621
anfSeT 66 18.835 39,35,32,840 |4,864.02
XA 2 0.506 0 187.081
ESIE] 79 40.764 0 13,341.30
RTORITS 166 250.849 93,74,024  [1,03,437.400
SIESRIS 157 25.895 2,53,85,503 [6,764.36
AT 57 71.007 0 25,772.89
[ERN] 7 8.83(c) 0 0.059
SR T 125 71.068 0 13,624.23
SNES] 20 7.43 0 1,175.26
BESENIG 18 0.858 97,100 175.604
T 1,410 1,102.25 42,89,60,744 |4,01,220

4T foTeR B : AR Tee HaIed, W b Pl AT Y IR el H
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AT o1 b {oTY fORa U & STFebRT & o fofq & HI1 HT i T 3THR each PR |

HEHIG HAAT Sf ST 8 o 8IS 3R Wi AT T A1 9@ 3R ARy
P TR TelThiF & AT I B gl & AR F IThH TR Jem & forg iide
3IR HIaTSel UT & HTEIH 3 TSRl bl JITe, UfAE0r RIhH 3R GSiieprur g TR
TIfehaT o fehrIT T FEIIAT o Tl it Th =R ol QST fobalT TRIT & |

HEIeY, U & AT 15l o fbeait U eaTRAT & GRT Y a3l ol TRIGaR]
& AR 181 T JANT BT ST & | <ifehT fhamT b HSRUT & TATH Teb IR aATel bl
of ST H IehT JGfae Bl &, FoRIdhT aore A Ieh 18! bl HA-IS T Blsd IR TSI &
TSl & | 39 PRU HRT ST T & G018 A JTH-ST DT AT H brehl fereei il &
g GHCI3T &1 FHIGY &+ & & |

H JRT AT S A ST 18l § fob [8R & HH1ac &1 ob [T o, faeyen
UIET, FEYRT, HEE, SRNAT AT HERAT & [hAMI DT SRS IR DT IGTAT < b
forg cifoRee T SIS &t Femy fhvy TepR & JaT RTS ST 8T 82 Hiel golls
SR AT T FHTE Dy T ST 8T 87
£t Rrerror Rig die : AR 3reel Heled, AR ST Bl 91l U4 8, I8 i 8ART

SART IET P IR DT ST &, IAY T & | elfhd Ib! AT ariord & |

NN O\

RIRCD, CIAUICIM, 31 BISATSA! DT Iral v@ifdd fbar & |  Iefcy Ter ST,

IR A T[T BT IR g TRBR AR TR IRBR fBetar 37 o & S dheq Ia1
A 8, I P 89 T AR IR I3 |

SART b R H HRT Ig D & (S oIl BIC b &, SRAT o AT A 7 el
fesaT oI, IeFepT HT R R BT &H URT JRI fhaT & | 89, ST st 3R I WA &,
JD! ST DT FATAT DR b (1Y, TAFT ATILIBATY G PR & Ty BH AN s <l
€ | I8 guleT ol T A1 foram T, # I T1ec § fob IuST Bl FER-ILR T of ST IS
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3R AT H & ‘S Telcthid o HTEd 3 febeTT eTIR R Heb, THIAY B8R T 20 ISR
AT T &F ST TICWhIH b HTRT Tehidpel bR DT T bl & | fIER &b FuleT 37R
BRI S7et! T AT & fTg | 3FR Iy AR el URTd T, &1 89 1T 3 dR
TR I SIS BT BT B |
&Y feoreR ST : AFHIT 3Teuel Heley, § AR HAT i I ST 9red § o SORt
fSER o HiHTercH [Tl & foh=aTT T ISERT P TR Telethi H ART o & foTg, fareisax
qulet, FHEYRT AT AT el o fhaTT bl by IieTed foham i<t 87 37 A+t el
o R AT YT T Il T TR UR bl ST &, Torgept IeuteT | a1 7T H BIdT & e
Q2T op T AT & HSIT ST 2 |
£t Rre—rer Rig dte™ : AT 3edel Heley, ST fib # 9 8, f[eR & gulet 3R
BT T AU 1T P 8 | 89 g WRDR A Tl PR 37 IR FHTCRIT DI, 3R ‘-
A IS & Ueblghel R BT d IR <l &, ol M3 TR 0 g7epT Site feam Simg | &
AT fIeR TRBR & ==l R T, 3 Frel Ht H 48 ST |

1T STETel Heled, S ATl 3TTU- HHYRT Bl a7l HT T & | HLGRT el o
ISR FfHfcr RigeR HST Bl $-AT TAChH & AT Wehidpel T TAT & | g1 IafTel gU el
g fob fadiep 2.2.2025 Tep RigaR Hel H S UIcel W 412.9 Hifee T @1 Pof IR
$97 Colchid & HTETH  §TT & | SURIh HS! H HIFahl, €T, hell 3R Ffeordl 1 ot AR
BIAT & | H fOR I AT TS RIS I ITET T & (S I S IR olehx 3R ST,
T ST ARPR 3R s AP HADR I IR BT BT |
TTIRT STEAET : i =7 TROT ATl SiY, 3N U1 U9 AT H GRS | 12 &9 dTel &, T

DIt THTH B Tl & |

... (cTgE)

11.59 hrs (Shrimati Sandhya Ray in the Chair)
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Y 7 =RoT A1 : A T FEledT, fwet ot 8 91w & qead S afsar
31T Frsaeli F B A9l DI Bl PI Sl &I 83, IFH I 8d o & folg
SITERUMNY &f A=g AT St AT ASAT b AT FEIHAT St b e H SRR Py HAT
SIT =¥ SHI-S1T 7eg Y, I fofY H IFeh! 3THR Hehe el § |

AT FHTAT JBIGT, § AR 3T S A SIIeYdd Yo dedl § o S-AT
AT H 319 b {1l ATSAT T STReT T & 3R T T eI R g 8 |
12.00 hrs
2N RRTERTST Rig e  : 78iey, $-A Hel ¥ oA HiSAT T Shie- T TR WRd TRBR
- T & 1 31/12/2024 Tep 23 ASAT 3R TR s TR T2l T 1410 H{SAT bl §-T
CIChM I SIST TRT & 3R -7 Clc®™ WR &S ot JFT 11.02 BRI Hifded 7 3R
AT 42.89 RIS &, FTIDT ATUR o T IR IRG dRIe Bu & | I§ U 374
QfTETRYeD & | 319 Tep, 31 e, 2024 e DT ReeifeT b TR Teh RIS 78 TG b
$-AT9 UISeT WR Gofiepe fobdl ST e & | ey 31 faviaR, 2024 Teb 20 AT 3R bt
QIRTCT T2l bl et 640 HISAT A SR HST ¢ H 9T fofdT 3R Pt 16.59 oIRg Hifeep e

BT BRITR §31T, T G 5,022 FRIS DR AT | gIS |
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WRITTEN ANSWERS TO QUESTIONS
(i) Starred Question Nos. 26 to 40

EXPORT OF FRUITS AND VEGETABLES
*26. SHRI A. MANI:
Will the Minister of COMMERCE AND INDUSTRY be pleased to state:
(a) the details of measures taken by the Government to promote the export of
fruits and vegetables and the extent to which these initiatives have been successful
in increasing export volumes;
(b)  the details of the States which are contributing towards export of fruits and
vegetables including the major varieties exported by them,;
(c) the details of the major challenges faced by exporters of fruits and
vegetables;
(d) the manner in which the Government is addressing these challenges to
improve export performance;
(e) the details of new international markets which have been explored for the
export of Indian fruits and vegetables during the last three years and the current
year; and
() the details of the key barriers in accessing these markets and the manner
in which the Government is addressing them?
THE MINISTER OF COMMERCE AND INDUSTRY (SHRI PIYUSH GOYAL):
(@) and (b) The Department of Commerce through Agricultural and Processed
Food Products Export Development Authority (APEDA) provides financial

assistance to its member exporters of APEDA from across the country, for export
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promotion of its Scheduled products, including for Fruits & vegetables, under
Agriculture and Processed Foods Export Promotion Scheme of APEDA for the 15th

Finance Commission Cycle (2021-22 to 2025-26) in following three broad areas:

i. Scheme for infrastructure Development- Financial assistance for setting up of
packhouse facilities with packing / grading lines, pre-cooling unit with cold storage
and refrigerated transportation etc., cable system for handling of crops like banana,
pre-shipment treatment facilities such as irradiation, vapor heat treatment, hot
water dip treatment and common infrastructure facilities, reefer vans and missing

gap in the existing infrastructure of individual exporters.

ii. Scheme for Quality Development —Financial assistance for purchase of
laboratory testing equipment, installation of quality management system, handheld
devices for capturing farm level coordinates for traceability and testing of water,

soil, residues and pesticides etc.

iii. Scheme for Market Promotion- The assistance covers participation of exporters
in international trade fairs, organizing buyer seller meets and developing packaging

standards for new products and upgrading the existing packaging standards.

The details of financial assistance guidelines are available at APEDA

Website www.apeda.gov.in under the “Scheme” tab.

As a result of these initiatives, there has been a growth of 47.3%, in the
volume of exports of fruits and vegetables between the period 2019-20 to 2023-24.

The details are given in the enclosed Statement — .
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The Government maintains the record of total exports of fruits and
vegetables from India. The export figures of States are compiled on the basis of the
State-of-Origin code reported by the exporters in the shipping bills. Thus, the state
wise data of exports of Fruits and vegetables is not available as the same is not
validated by DGCI&S. However, the major states producing Fruits and vegetables
are Uttar Pradesh, Madhya Pradesh, West Bengal, Maharashtra, Andhra Pradesh,
Guijarat, Bihar, Tamil Nadu, Odisha, Karnataka. The data of exports (variety-wise)
is only available for Mangoes and Onions, for which details are given in the

enclosed Statement -II.

(c) and (d) Some of the major challenges faced by exporters of fruits and vegetables
are related to high logistics cost, inadequate infrastructure, fragmented supply
chains, gaps in transportation, packaging, cold chain and storage facilities for
horticultural product exports, restrictions imposed by importing countries and global

uncertainties.

The Government has taken several measures to overcome these challenges

and constraints. Some of the major measures are as under:

® Department of Commerce is closely working with the Ministry of Agriculture
and Farmers Welfare (MoA&FW) and Ministry of Food Processing Industries
to address gaps in supply chain and development of cold chain infrastructure,

catering to Fruits and vegetables.

® The Government is focusing on exploring new potential markets for identified

focus products and closely working with MoA&FW for getting market access.
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® To overcome logistic constraints, regular meetings are held with other
concerned Ministries to take up issues faced by exporters. Further, sea
protocols are being developed for potential fresh fruits and vegetables to

enable exports to distant markets at competitive fares.

® Non-Tariff barriers and import restrictions are addressed through bilateral
discussions between the concerned trading partner country and unresolved

issues are also taken up at the WTO, wherever possible.

(e) In FY 2023-24, India’s exports of Fresh Fruits and Vegetables reached 123
countries. In the last 3 years, Indian fresh produce entered 17 new markets, some
of which are Brazil, Georgia, Uganda, Papua New Guinea, Czech Republic,
Uganda, Ghana etc. This has been achieved through a host of measures such as
participation in international trade fairs, actively pursuing market access

negotiations, organizing buyer seller meets etc.

Department of Commerce is working in close coordination with the MoA&FW
in prioritizing agriculture products for market access negotiations to reach new
markets. As a result, India has achieved new market access in following

commodities in the last three years:

® |ndian Potatoes and Onions in Serbia
® Baby corn and fresh banana in Canada
® Pomegranate arils in Australia, USA, Serbia, and New Zealand

® \Whole pomegranates in Australia via Irradiation treatment
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(f) The barriers in accessing new markets differ from product to product and are
dynamic in nature. Some of the major barriers in accessing new markets for fruits

& vegetables are:
® [ ong geographic distance from India raising the costs of logistics.
® Delay in grant of market access by importing countries for certain products.
® Stringent Phyto-sanitary requirements imposed by some importing countries.

® Delay in registration of enterprises in certain countries.
To address the above issues, various steps are being taken by the Department of

Commerce:

® For expand market access to our products, MoA&FW & APEDA have
identified key products and key countries for intensifying market access

negotiations.

® Development of Sea protocols for horticulture products to reduce logistic

expenses and to enable larger volume of exports.

® Regular follow up with the counterpart authorities of importing countries with
support of our Missions abroad for registration of facilities and market access

negotiations.

® For meeting stringent Phyto-sanitary requirements, setting up of

traceabilitysystem and a system of farmer and facility registration.
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Export data of fruits and vegetables in last five years

Country: All

Product: Fresh Fruits & Vegetables

Value In USD Million

Qty In Thousand MT

Products 2019-20 | 2020-21 | 2021-22 | 2022-23 | 2023-24 | 2019-20 | 2020-21 | 2021-22 | 2022-23 | 2023-24
Fresh
Fruits &
Vegetables | 1,282.43 | 1,342.13 | 1,527.63 | 1,635.95 | 1,814.58 | 2,659.48 | 3,148.08 | 3,376.25 | 4,335.68 | 3,911.95

Source: DGCIS

Growth in terms of Volume in the last five years =47.30%

Growth in terms of Value in the last five years= 41.50 %
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India's Export of Mango and Onion to World (By Variety)

Variet USD Million Qty in MT
arie
Product v 2019-20 | 2020-21 2021-22 | 2022-23 | 2023-24 2019-20 2020-21 2021-22 2022-23 2023-24
Other Mangoes 0.00 25.42 23.48 33.26 36.18 0.00 15795.09 17448.90 17257.28 23786.16
Kesar 0.00 2.92 6.91 4.97 11.25 0.00 983.73 2319.08 1749.97 3787.01
Alphonso (Hapus) 0.00 6.08 10.09 7.84 8.68 0.00 3195.86 5994.86 2829.76 2673.39
Banganapalli 0.00 1.46 3.01 2.00 3.20 0.00 830.55 1674.04 856.91 1081.68
Chausa 0.00 0.05 0.05 0.03 0.24 0.00 40.98 25.64 19.72 488.26
Mango Langda 0.00 0.08 0.16 0.12 0.19 0.00 48.99 122.16 70.02 81.94
Dasheri 0.00 0.09 0.11 0.06 0.17 0.00 49.50 75.92 34.70 75.54
Totapuri 0.00 0.07 0.17 0.20 0.16 0.00 47.47 151.01 116.60 91.95
Mallika 0.00 0.03 0.09 0.06 0.07 0.00 41.40 61.16 28.81 38.17
Mangoes ,
i 56.11 0.00 0.00 0.00 0.00 49658.68 0.00 0.00 0.00 0.00
Fresh/Dried,
Total Mangoes 56.11 36.20 44.07 48.54 60.14 49658.68 21033.57 27872.77 22963.77 32104.10
Other Onions
i 0.00 0.00 0.00 0.00 434.78 0.00 0.00 0.00 0.00 1606683.97
Fresh of Chilled
Onion
Rose Onions
) 0.00 0.00 0.00 0.00 38.94 0.00 0.00 0.00 0.00 110755.38
Fresh of Chilled
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Onions,
i 324.20 378.49 460.56 561.38 0.00 1149896.84 1578016.57 1537496.85 2525258.35 0.00
Fresh/Chilled
Total Onions 324.20 378.49 460.56 561.38 473.72 1149896.84 1578016.57 1537496.85 2525258.35 1717439.35

Source: DGCIS

Note :- ITC HS Code with (*) mark of the Commodity is either dropped or re-allocated
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WTO RESTRICTIONS ON MSP
*27. SHRI SAPTAGIRI SANKAR ULAKA:
Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to
state:
(a) whether the Government has taken steps to protect small farmers from
WTO-imposed restrictions on MSP and subsidies, if so, the details thereof;
(b) the steps taken to safeguard India’s Public Distribution System (PDS) from
WTO challenges;
(c) whether alternative trade policies or agreements have been explored to
shield Indian agriculture from global competition and if so, the details thereof;
and
(d) the details of the budget allocated for subsidies, MSP and trade
negotiations along with their impact on small farmers’ income during the last five
years?

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND
MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH CHOUHAN):

(a)to (d): The Government has taken several steps to protect the interest of
the farmers including small farmers in the context of WTO provisions on domestic
support and subsidies.

Agriculture being a State Subject, the State Governments adopt
appropriate measures for development of agriculture in the State. However,
Government of India supplements the efforts of States through appropriate policy

measures, budgetary support and various schemes/ programmes. The various
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schemes/ programmes of the Government of India are meant for enhancing the
welfare of farmers by increasing production, remunerative returns and income
support to the farmers. Enhanced budgetary provisions have been made to
facilitate the efforts of the Government.

Government fixes Minimum Support Prices (MSPs) for 22 mandated
agricultural crops and Fair & Remunerative Price (FRP) for sugarcane on the
basis of the recommendations of the Commission for Agricultural Costs & Prices
(CACP) to ensure that farmers receive remunerative prices for their produce,
thereby encouraging greater investment and production. Since 2018-19,
Government has been fixing MSP with the minimum return of 50% over all India
weighted average cost of production. The total MSP value paid to farmers from

2019-20 to 2023-24 is as under:

Year 2019-20 | 2020-21 | 2021-22 | 2022-23 | 2023-24
MSP value paid to | 2,55,949 | 2,80,167 | 2,73,092 | 2,37,492 | 2,48,960

farmers (Amount in
Rs. Crore)

In year 2024-25 (till 26.01.2025), 22,48,725 and 76,84,886 number of

farmers benefitted by procuring of wheat and paddy, respectively.

Financial support for farmers including small farmers is also provided
through schemes like the Pradhan Mantri Annadata Aay Sanrakshan Abhiyan
(PM-AASHA) and the Pradhan Mantri Kisan Samman Nidhi (PM KISAN),
ensuring continued government procurement and food distribution while

adhering to WTO guidelines.
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During the Rabi 2023-24 season, under PM-AASHA, 6.41 lakh metric
tones of pulses of Rs.4,820 crore of MSP value were procured from 2.75 lakh
farmers which included procurement of 2.49 lakh metric tones of Masoor, 43,000
metric tones of Chana and 3.48 Lakh metric tones of Moong at MSP to support
the farmers. Similarly, 12.19 lakh metric tones of Oilseeds of Rs. 6,900 crore of
MSP value were procured from 5.29 lakh farmers.

India has proactively employed a combination of trade policies such as the
recent increase in import duty on edible oils, removal of export duty from rice and
onion, agricultural reforms such as National Agriculture Market (eNAM), and
schemes such as Pradhan Mantri Fasal Bima Yojana (PMFBY), Agriculture
Infrastructure Fund (AIF), National Mission for Sustainable Agriculture (NMSA),
Pradhan Mantri Krishi Sinchayee Yojana (PMKSY), etc. to improve the
competitiveness of its agriculture by balancing domestic needs, and international
commitments. India has aimed to protect its farmers, ensure food security, and
maintain a sustainable agricultural sector in a globalized economy. India has also
been engaging in Free Trade Agreements (bilateral and regional) to promote and
diversify agricultural exports while protecting its agricultural interests. These
agreements often have provisions that ensure flexibility in agricultural subsidies,
provide safeguards, or enable the imposition of tariffs on agricultural products.

The Central Government expenditure on food and fertilizer subsidies and
Central Government expenditure on Agri & Allied Activities during 2020-21 to

2024-25 are as follows:
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(Amount in Rs. In Crore)

Sl. | Year Fertilizer Food Agriculture and
No. Subsidy Subsidy Allied Activities
1 2020-21 (Actual) 1,27,922 5,41,330 1,34,420
2 2021-22 (Actual) 1,53,758 2,88,969 1,43,317
3 2022-23 (Actual) 2,51,339 2,72,802 1,25,875
4 2023-24 (RE) 1,88,894 2,12,332 1,40,533
5 2024-25 (BE) 1,64,000 2,05,250 1,51,851

Source: Budget Document 2022-23, 2023-24 and 2024-25

Implementation of various schemes has yielded remarkable results
towards augmenting the income of the farmers. The Situation Assessment
Survey (SAS) is carried out by the National Statistical Organization (NSO) at
certain intervals. The last available estimates on income of agricultural
household are based on the Situation Assessment Survey of Agricultural
Households conducted by National Sample Survey Office (NSSO) during 77th
round (January — December 2019). As per the survey, estimated average
monthly income per agricultural household as obtained from NSS 70th round
(2012-13) and NSS 77th round (2018-19) was Rs. 6,426 and Rs. 10,218,
respectively.

As per the World Trade Organisation (WTO)'s Agreement on Agriculture
(AoA), all the Members can provide Market Price Support (MPS) which includes
procurement of crops by Government at Applied Administered Prices i.e.
Minimum Support Price (MSP) in case of India. Such support is required to be
notified to the WTO on an annual basis. Further, it needs to be ensured that

being a developing country member the product-specific support should be
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within the de-minimis limit i.e., 10% of the Value of Production of the respective
crop. Similar de-minimis limit of 10% also applies to the non-product specific
support across the agriculture sector.

The Public Stockholding (PSH) programmes for food security purposes for
specified crops presently get covered under a 'Peace Clause', prescribed in the
WTOQO's Bali Ministerial Decision (2013) popularly known as ‘Bali Peace Clause’
which allows exceeding the product-specific de-minimis limit by developing

country Members, subject to certain conditions.

fere=T TqoTaT amer AT Y fersht
28. 4} QIFHIR Slerdl o
T Py 3R AT earor T34t I8 g™ DT puT I fh:
(@) AT IMCH FHaIT (At & H 1 arie aul A Y Ieute & forg 7
TUIET dTel d1STl 2l frchT & bRUT foheT=IT T AHRITAT T AHAT RAT US 8T 8
(@) I, O aodee R T 8
(T) AT T TUrT dTet d1SHT bl fieht & RUT fhamT el Ueb o & &7 A ofiF IR
15T 3R qaTS T e I8 AT TSl & IR 3D IRUFEIRYT I W i 91T Fea
g
() AfS &, I FAT IRPR 39 FGY H DIg URCHD PHaH 30T W8] 8; 1R
) afe e, ar dogeet &IRT 9T & 3T afe F&f, ar s9d T HRT 872
P R fpaTT Bearor 730; o arfivr fpr w30 (47 Rrexrar Rig dtem):
(@) 3R (@): Y &
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HERTSSE o BV fAIWRT GIRT S TS T b AR, IHCH FHSRT FaTer & o Tl brg
EeHT T8l < TS &

(M) 9 (S): & IR/AT IR T a9 F T o= ST Y 1 1 J1fIReh ST U
fopsdt TeAT P THBRT 781 el 81 9% 1T, HaRE 5T a7 e ferfies,
3FpIeT (THGH) sl s auf A TMCa fafer & dfed TR et ¥ = wdall &
THTIOTC ST SUTser R YT &1 JTYfcT T U ST HERTSE 16 &fiST JHTUM ToivdT gRT

ferfereret SrTfOreT “ReiRer =geTer dIof JHTU HTHey & AR FaTeThlgs ol

THTHAT ST TISET-UTHIOT & d&d 3T T T8

'29. &Y} 9THR ATAAI:
St TR I

T ATHIOT ferepT_T HaIT T8 ST hl HuT Bl fob:
(cP) AT TREDIR ~ TLTTHAT START JISHT-ITHT (FUHTETS-S1) b et 2024-25 b et

& T & BU H H GIRY STARAT bl HSRT o BT Dls 16 T & 3R IS &, AT Qe A
T [T 3R TRIE I IR $H AT T Afed doaae &IRT T &;

() SIREE & SR 31N Mg GFey fHafa &, sRamm & R 3ik 9ese
qEe Fafae &, aNfeer & TR Faaid Hafad &, IR & arfode! R o
HERTSE & UTeTeR el Al <91 & uds 5y § FefRd oer & =T &’y o folg
TRDR GRT bV Y JUTIT bl &RT T &,

() T =2 § fA9T ST A BIRATG H TAHIT &R 0R A Grer! & GoudnT &l
AR 3T AT 3 forg g o HivE &;

(&) IS &, AT I FFraferT &1 At douae ISR &IRT 1R IFeh! Reerfcr &/ &;
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(S) FIT TRBR 1 R UTer auf &b SR Ieh AT &b T8 Dl AT Fldpel (oY &;
3R

(@) S &, AT deaell RT3 & 3R S8R & arferd! TR 3iR T8RS & uTeter el

o\

)
Afed ISTAR et T Tare Fellepe fobu 17 872

Py 3R R Feamor 73 qor arivr R w73 (st Riawre Rig gigm):

(@) TTOT &3 & <Teft o foTT START &6 18 Y UTH R & o Irior faehy Hamer 1
IS, 2016 J TEHAT MART ASTHT-THI (FeAvars-Sih) &1 BrifFaa ax & §,
Ife #2029 Teb 4.95 PRIS UTH YTHIVT URGRT bl FITET FAeTd Iuefedy RIS ST
el f&ep 29.01.2025 Tep BT RerfcT AR IASATE AT &H1 Bl 3.79 RIS
STl bl HodT o1& AT fobdm T 8, R A 3.28 FRIS STTaTl bl Tefiepfcr < af
TS & 31IR 2.69 RIS AT T (HT0T guf &1 T[epT &

bl HEHSE T 2 BRIS JAfIR ATl o 70T & fofy "ot af 2024-25 &
2028-29 % SR Y& HaAT AT A1 JI0T (NATaTE-siT) & SR & Udra
Pl HRT & 81 FATGT ¥ gy 2024-25 & SR 18 T A 3, [{ER, BRI,
ORI, BRATUT, fEHTaT Taer, SRS, hRel, Hed Hael, HeRTSS, HfUgR, 3Nfeer, Uaire,
RIS, THerTg, STR U, 318 U2l 3R Sice Bl 84,37,139 AT BT A&
3fafed T 81 37 84,37,139 SMEAT H ¥ 46,56,765 AT BT o1& aqeR, 2024
3R SIHeRY 2025 & HEIMT & 9 ISAT 39, fSER, BRIRFIG, TRES, TeI egl, 7ERTSS,
RIS, AHeTg 3iR dice @I JEfed far mr 81 fat af 2024-25 & ERM
3ATEfeT e 3R T igha JATARAT BT ISR RT Aol feramor - 1 9 &7 T 81

dIHUETS-SiT AT F fhthIIdT SITaRT el Uger § ER PR THIT HRA TR
HEcqqUl FhRTCHD THTd STl & 3R S JTHIUT 37Tar GRS Bl daer, TR 4
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PR, ST TR H GER PR 3R THI0T HR H GH1TD SR 37115 GepRT bl agrar
S HEcaqUT JfFrenT (TS 81 UTUHUaTS-SiT bl AT T HoieheT oIS el HeATHI
SR TSI AT w1eh foT U Aer Feeq, ey 3T, sy aefior fepry 3R gyt
RIoT RIS o ATes I A fobaT 7T 8

(F) HATCRT § AT b AT STTATAT b TefIepicr Tal FHTUT ORT S bl TR F@I ool

O\ ON

fTRad &

T&T Y ITH R b forU fAf=T e o 38T 81 g1 A v =

. RIS IS ST DT AT BT I TR 3T

Il IoFT T AR IR wider & forv divquars-sft friyomeds Seis ar
PHRHI

I T ATSCT BRI SR FNTIBAT BT IUFNT IR AT DT AT 3R
o ORT 81 e T e R

IV.  AFHR AT, Gfa ek ST AeIeed gRT Hafia ater

V. S TG T GRT R OR G ehfsiet BT o forq fHifert cht ofteat ar et
oot STRY T T8 &

VI, ST 18T dlot 5T T 3Tl FH e

VI IISTIEE T &1 T AT P TR T UR (e STRY e
VIl SOHTETE-ST o eI AR T Jf SUeTed BRI & Jeer H I 1/He I

&A1 & Ty R AR St pRaTs

qEe e &, ST &b TeRIGR FHery Fafad &, f9eR & areifes TR 3fiR
HERTSE & YTeTer 7ol H IS & orTfer fF=TRIR &
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[SPTE e H]
SIRTAE T feates as/frer &1
CIE| RIS gRT ATAfST @18d| Tl A
ICEN a3t TgRoT 1,85,938 1,66,617
g YT 1,487 1,057
HeSTG 2,314 856
EINCK] IHTe 30,320 22,479
ESINEL] 76,905 58,787
HERTSE SIGNE 99,786 85,357
anfser TIRTYR 1,36,702 1,36,374
* gTeHTch VR & IS MMl &

() 3R (F) T IRT TSHT-THIN &6 BRI & o7 SHdd (THUHINTS) &
AR, =T gerafies ToRT areife I Uard, &clie, fretT 3fR 153 H Ueb fRreprae
R & wnfUe fesam i 81 Rrepridi @1 R Rispracerar dH TR TR
AT PR & o Udep TR WR ST ARDR BT T DRI f+gere fepar ST &
URAH TR UR AT STIBHRT BT Riepraa/ uRaTe UTH 819 &f ARG A 15 AT 6T arafer
& iR RieprId /fRaTe BT R -1 81l 8l

fafere eaferal & ome 81 JET TFfHTarsll B Rieridl & el dr, ST R
el clley fRBTI MR 3R MR HurTet! (Fdm=4) 9ia (pgportal.gov.in) TR
AT frepTact &t bl ST Hebcll &1 TTHIT feehRT HaATerd & HdHm= 3refar febedt 3= Areaq
3 UTH RIepril Bl HaRer & oy Feie 5T SRR 5T & YARTT Pl ST
ST 81 39D ST, o TR IR Gehldpel RIS {aRUT HurTel! 1R HIH gederig
SRy T o Rieprret FraRr & foTg Sueteyr €1 FfRRIT & SouainT & e safarsn
3R RIPRIT BT IoT-aR RT Hele fraRor -1 7 a7 727 31

JICaTETS-Sit & ded (el & goudiT 1 e &b oIy, eIy @1 meR
SR ST T / TTE T BRATCRUT (SIEICT) o JTead 3 fHivr fofers febeeett
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o Y 3P S G / SThER Wl § ST R8T T T STl &1 ST o (=707 b
SISIE

() 3R (1) Norvars-Si & 3fcria fUwer 5 a9t § S8R & aleHifs TR iR 7eRTE &
qTeTeRr el 7 U Y et 3iR Tefipd STaTl &7 I5TaR &RT Jerw foaRor -1l 5
ferm T &

fereor-1

OGS -Sit & T8 foeT af 2024-25 & IR TAfed A&, TP AT BT

IR SGRT
[SPTE AT H]
%. ¥ R T AT AT GRT AT 187 TP TR

1 3T 5,59,951 1,64,212
2 ferR 7,90,648 2,54,549
3 BURTTG 11,65,315 6,79,283
4 ORI 2,99,011 2,23,570
5 g 77,058 1,673
6 ERIECE 92,364 69,305
7 SIRES 4,19,947 90,507
8 cac] 1,97,759 29,997
9 e Qe 11,89,690 3,68,713
10 TERTSE 19,66,767 12,25,412
11 GILIEN 7,000 0
12 anfsem 1,24,304 1,03,790
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13 GoTTe 63,985 25,029
14 RTGTRAT 4,98,468 1,61,523
15  [@frerrg 2,10,623 16,030
16 ST U<eT 70,834 44,297
17 SIERC 684 505
18 Gl 7,02,731 99,621

Bl 84,37,139 35,58,016

feraor - 11

&A1 01.04.2016 | 30.01.2025 I NUHATATS-GT & iria rfeR—Ifraarsn v
fefr & gouarT I Wl Rrerrdl $T IsgaR SR

Shafrd | Sheafrd | S @b IRH
ST BT A foar Ay SRFuw | SREdfea e forar
IFSHH T FPER g
T 0 0 0 0
SIEREH 0 2 0 2
IO T 9T 0 2 0
I 0 274 0 274
IR 0 451 2 449
TSN 0 0 0 0
BURTIG 0 28 1 27
ST 3TN TR gdoft a7
&r QiR Sl 0 0 0 0
g 3R S 0 0 0 0
fSeatr 0 8 0 8
Mar 0 0 0 0
TORTT 0 8 0 8
g 0 7 1 6
ferTareT uger 0 5 2 3
S 3R HR 0 10 0 10
EXIRC) 0 68 2 66
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PHCH 0 2 0 2
PR 0 2 0 2
SEIE] 0 0 0 0
SEEIE 0 0 0 0
e USQT 0 327 2 325
TERTSS 0 74 1 73
AR 0 1 0 1
T 0 1 0 1
fAeTRT 0 0 0
SHINS) 0 0 0
anfsem 0 79 0 79
g 0 0 0 0
SNICH 0 10 0 10
TR 0 55 0 55
Rt 0 0 0 0
dfererrg 0 84 0 84
AT 0 3 0 3
EleN] 0 1 0 1
SR T 0 824 3 821
SRNIES] 0 16 0 16
BEE NI 0 59 0 59
P 0 2401 14 2387
fea=or - 1

HioauaTE-Sit & iR firset 5 auf & fER & areHif TR iR T8RS & grerer
forer & fag TQ et SfR Tl ATl T IGTAR RT

[SPTE e H]
. AT FRT
%.4. S BT AT i TATepel JTIRT*

1[3TouTTEreT TIceT 17,326 32,168
23T 21,39,258 18,05,777
3fER 20,34,039 19,20,093
ARG 14,02,124 9,18,612
BTYaT 0 95



04.02.2025

BRI 5,93,301 5,23,799
7ieRaruT 85,506 10,417
8fEHTeeT TeeT 1,13,445 89,742
9T 31R LR 2,48,970 2,64,804

10BTRES 11,62,205 8,54,438

11[ehRet 2,10,855 4,510

1 2MeT U< 29,62,878 23,68,362

13HERTSS 26,00,648 20,22,034

14Hf0rqR 89,955 91,649

1 5HETRT 1,50,140 1,54,657

16ETIRT 21,867 23,452

1 7FTFTIT S 38,691 44,588

18anfsem 12,00,621 12,85,100

19USTTe 79,688 42,738

20RTSTRAT 10,86,749 8,20,523

21|Rafcrep 321 320

PY.SIEEEIS 4,64,231 3,72,070

23FYRT 3,28,240 3,28,954

243TR T 22,39,301 22,16,265

25FTRRIS 56,630 56,039

2634 RTTeT 21,51,508 22,14.956

2713TeH 3R R 2,492 2,211

28/TERT 3R R gdett 5,941 5,970

29t&&T 0 0

30318 UeT 1,79,594 1.81,227

31[e-iicd 7,81,949 2,16.561

32cTerg 1,576 1,776

BT 2,24,50,049 1,89,16,967

“oT& Y

gD
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fotetr wiepel

T I gRT FraiRa ae AT
frer |  of¥nd guRor 76,162 74,220
HERTSE UTeTER 74,386 62,041

FARMER PRODUCER ORGANISATIONS

*30. SHRI DUSHYANT SINGH:

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to
state:

(@) whether the Government is implementing any policy initiatives to support
Farmer Producer Organizations (FPOs) throughout the country, if so, the details
thereof including the agencies tasked with these initiatives and if not, the reasons
therefor;

(b)  the details of specific programmes that are being put in place to strengthen
market linkages for FPOs and assist them along with the work done under the
same;

(c) whether the Government is planning to increase financial assistance or
subsidies for FPOs to enhance their operational capabilities, if so, the details
thereof and if not, the reasons therefor;

(d) the details of measures being considered to promote private sector
investment in FPOs including potential partnerships and funding opportunities

along with the agencies facilitating these efforts; and
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(e) the details of the FPOs registered in Jhalawar-Baran Constituency of
Rajasthan along with the subsidies or financial assistance being provided by the
Government indicating the agencies responsible for these programmes?

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND
MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH CHOUHAN):

(a): The Government of India is implementing Central Sector Scheme for
‘Formation and Promotion of 10,000 Farmer Producer Organizations (FPOs)”, to
form and promote 10,000 new FPOs with a total budgetary outlay of Rs.6865
crores. The scheme was launched in 2020. It aims to collective’s farmers in order
to enhance bargaining power, leverage economies of scale, reduce cost of
production and enhancing farmers’ incomes through aggregation of their

agricultural produce.

Formation and Promotion of FPOs is being done through 14 Implementing
Agencies (IAs) which have engaged Cluster Based Business Organizations
(CBBOs) and Value Chain Organizations (VCOs) to form and provide
professional handholding support to FPOs for a period of 5 years. As on

31.12.2024, 9268 FPOs have been registered.

FPOs are provided financial assistance upto Rs.18 lakh per FPO over 3
years. Matching equity grant upto Rs. 2,000 per farmer member of FPO upto a
limit of Rs.15 lakh per FPO and a credit guarantee facility upto Rs.2 crore of
project loan per FPO from eligible lending institution are also available under the

scheme.
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Government is also implementing Mission Organic Value Chain
Development for North Eastern Region (MOVCDNER) scheme for development
of certified organic production clusters in value chain mode. As on 31.12.2024,

434 FPOs have been registered.

(b):  Under the 10,000 FPOs scheme, the CBBOs are providing support for
market linkages with buyers/ processors etc as may be necessary to ensure
long-term sustainability of FPOs. Further, FPOs are exposed to the different
marketing opportunities available outside traditional mandi system or local
markets to access the wider geographies and fetch remunerative prices through
digital platforms. Open Network for Digital Commerce (ONDC) and Government
e Marketplace (GeM) platforms are available to FPOs. So far, 7901 FPOs were
on boarded on ONDC and 216 FPOs on GeM portal. Further, 4362 FPOs have
been onboarded on e-NAM platform. FPOs are also facilitated to participate in
melas and exhibitions to connect directly with buyers and exhibit their produce

and products.

(c): FPOs can also avail financial assistance from various schemes of
Government of India viz., Agriculture Infrastructure Fund (AIF), Paramparagat
Krishi Vikas Yojana (PKVY) for promotion of organic farming and natural farming,
Sub-Mission on Agricultural Mechanization (SMAM), Agricultural Marketing
Infrastructure (AMI), Mission for Integrated Development of Horticulture (MIDH)

Scheme and Rashtriya Krishi Vikas Yojana (RKVY).
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(d):  Industries are supporting FPOs in input dealerships, procurement of
whole-sale agro produce and marketing of processed commodities. Under
10,000 FPOs scheme, Value Chain organizations (VCOs) are forming and
promoting FPOs without taking CBBO cost. These VCOs are ensuring

appropriate processing and assured market linkage opportunities to FPOs.

(e): 43 FPOs are registered under 10,000 FPOs scheme in Jhalawar- Baran
Constituency of Rajasthan and so far, Rs 5.31 crores have been released to said
FPOs. Implementing agency (IAs) wise details of FPOs formed and fund
released to FPOs in Jhalawar-Baran Constituency of Rajasthan under the

10,000 FPOs scheme are given in the enclosed Statement.

STATEMENT

IAs wise details of FPOs registered and fund released to FPOs in Jhalawar-

Baran Constituency of Rajasthan under the 10,000 FPOs scheme

Name of
Implementing
Agency (l1A)

Name of Block

No. of FPOs formed &
promoted by IA

Total Fund Released to
FPO (In Rs Lakhs)

Small Farmers Agri-

Business Consortium
(SFAC)

351.9

Anta 3
Baran 3
Chhabra 3
Chhipabarod 3
Mangrol 2
Kishanganj 3

Atru
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Shahbad 2
Khanpur 1
Bakani 1
Aklera 1
Pirawa HQ Sunel 1
Dag 1
Bhawanimandi 1
Manoharthana 1
Foundation for Jhalarapatan 1
Development of Rura ,
_ Pirawa HQ Sunel 2 66.24
Value Chains (FDRVG
(MoRD-NRLM) Shahbad 1
Atru 1
Kishanganj 1
National  Agricultura
Cooperative Marketing Atru 1
. . 71.64
Federation of Indig Shahbad 1
(NAFED)
Bhawanimandi 1
Bakani 1
Dag 1
National Bank for Jhalarapatan 1
Agriculture an
Manoharthana 1 41.7
Rural Development
(NABARD) Pirawa HQ Sunel 1
Aklera 1
Khanpur 1
Total 43 531.48
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ASSISTANCE UNDER ODOP SCHEME
*31. DR. C. M. RAMESH:
Will the Minister of COMMERCE AND INDUSTRY be pleased to state:
(a) whether the Government has identified Etikoppaka Lacquerware Toys
from Anakapalli district of Andhra Pradesh under One District One Product
(ODOP) Scheme with an objective of branding, promoting, efficient supply chain
management, marketing, etc., if so, the details thereof;
(b) the details of assistance, financial and other help that the Government has
provided to artisans and units of Etikoppaka toys since inclusion under ODOP
scheme;
(c) the details of funds approved, sanctioned, released and spent on the
above since inclusion of Etikoppaka toys under ODOP scheme, year-wise; and
(d) whether any special help/assistance is provided to Geographical
Indication (Gl) tagged products such as Etikoppaka toys by the Government and
if so, the details thereof?

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI PIYUSH GOYAL):

(a): ODORP is not a scheme but an initiative to promote the products from each
district of the country. Under ODOP initiative, products are identified by the
respective States/Union Territories (UTs), and the finalized list is communicated
to the Department for Promotion of Industry and Internal Trade (DPIIT) by the

concerned departments of the States/UTs.
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In the case of Anakapalli district, Andhra Pradesh, Etikoppaka
Lacquerware Toys have been designated as the primary product under the

ODORP initiative.

Under ODORP initiative, efforts to enhance branding, promoting, efficient

supply chain management, marketing focus on:

1. Establishing recognition via exhibitions and trade fairs for district

specific products domestically and internationally.

2. Developing a unique identity that highlights the cultural and

traditional value of products.
3. Facilitating links between producers, buyers, and retailers.

4. Utilizing digital platforms, e-commerce, and trade fairs to maximize

visibility and sale of ODOP products.

(b) and (c): ODOP is not a scheme but an initiative only. There is no financial
assistance provided by DPIIT under the initiative. The details of other assistance
provided to the artisans and units of Etikoppaka toys by DPIIT is mentioned

below:

1. Design Sensitization Workshop: The ODOP Initiative in collaboration
with NID (National Institute of Design) is conducting design workshops
on product development, product diversification and market trends to

bridge the skill gap amongst the artisans and producers. 30+ design
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sensitization workshops have been conducted across different

States/UTs.

® 2-days design sensitization workshop has also been conducted for the
artisans of Etikoppaka Toys at Anakapalli enabling them to explore new

designs and market trends.

2. GeM Onboarding: A dedicated storefront has been created on
Government e-Market place (GeM) for ODOP. The purpose of the
storefront is to enable direct procurement of ODOP products for gifting/
office use by various line ministries, government bodies, and foreign
missions abroad. 500+ ODOP categories are currently live on the
marketplace including 52 product category from Andhra Pradesh and

12 live products for Etikoppaka toys from Anakapalli.

3. The ODOP catalogue is a collection of 1000+ products that are
indigenous to India. The catalogue covers a wide range of products
such as Fragrances and Essential Oils, Spirits, Tea and Coffee, Gems
and Jewellery, Silk and Shawls. The catalogue includes the Etikoppaka
Toys from Anakapalli as well which helps in promoting these indigenous

products and increasing their visibility.

4. Product Showcase at National and International platforms: ODOP
Products including Etikoppaka Toys were exhibited at various national
and international events and exhibitions including India International

Trade Fair, New Delhi from 14th -27th Nov, 2024, Aatmanirbhar Bharat
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Utsav, New Delhi from 3rd Jan 2024, Bharat Tex, New Delhi from 26th
— 29th February, 2024, ASEAN-India Millet Festival (22-26 November

2023) in Jakarta, Indonesia and many more.

5. ODOP Awards: ODOP Awards have been constituted under DPIIT,
Ministry of Commerce and Industries to recognize the extraordinary
efforts of Districts, States, and the Indian Mission in the promotion of
ODOP products. This encourages state government and district
administration to support ODOP artisans through various state and

central schemes and promote their products across multiple platforms.

6. E- Commerce Platform: Etikoppaka Toys are also available on online
platforms such as Amazon- ODOP Bazar, Flipkart and on state

developed e-commerce website under the brand name of ‘\LEPAKSHLI'.

Additionally, Government of Andhra Pradesh under APHDC Ltd.
(Andhra Pradesh Handicrafts Development Corporation Limited) has
also taken steps for marketing of Etikoppaka Toys through its 19
Lepakshi showrooms under the brand name of ‘LEPAKSHI’. State has
also ensured participation of Etikoppaka Toys in 34 Thematic
Exhibitions and 4 Gandhi Shilp Bazars for promotion and marketing of

Toys.

(d): All the measures taken to promote the One District One Product (ODOP)
initiative such as Capacity Building Trainings, Promotional events and

exhibitions, e-commerce onboarding, buyer seller meets etc. also include the
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promotion of Geographical Indication (Gl) tagged products listed under ODOP.
There are 658 Gl tagged products in India, out of which 262 products are ODOP
products. Several initiatives have been taken by Government of India for
promotion of Gl tagged products such as awareness workshop on Geographical
Indications, advertising and publicity campaigns, engagement with States & UTs
for capacity building and hand holding of Gl producers, participation in national
and international trade fairs. ODOP initiative is also actively engaged with Indian

missions abroad for outreach of ODOP products including Gl products.

COMMITTEE FOR LEGAL GUARANTEE TO MSP

*32. SHRI ANAND BHADAURIA

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to
state:-

(a) whether the Committee constituted for providing legal guarantee to MSP for
agricultural produces has submitted its report to the Government;

(b) if so, the details along with the salient features thereof;

(c) if not, the reasons for delay;

(d) whether the Government would bring a legislation to ensure legal guarantee
of MSP to farmers of the country;

(e) if so, the details thereof including the timeline fixed for the same; and

() if not, the reasons therefor?
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THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND
MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH CHOUHAN):
(@)to (f):  The Government has constituted a Committee in July, 2022 vide
notification dated 18-07-2022 which consists of representatives of farmers,
Central Government, adequate representation of State Governments, eminent
Agriculture Economists & Scientists etc. The Committee is to make suggestions
so as to make Minimum Support Price (MSP) more effective and transparent; to
promote natural farming; to change crop pattern keeping in mind the changing
needs of the country. Since its inception, the committee has been holding regular
meetings to deliberate on these key issues and develop actionable

recommendations..

DIGITAL PAYMENTS FOR DEVELOPMENT WORK
33. SHRI Y.S. AVINASH REDDY:
Will the Minister of PANCHAYATI RAJ be pleased to State:
(a) whether the Government is taking steps that all panchayats in the country will
mandatorily use digital payments for development work and revenue collection
and they will be declared Unified Payments Interface (UPI) enabled, if so, the
details thereof, State-wise particularly in Andhra Pradesh,;
(b) whether it is a fact that ninety eight percent of the panchayats had already
started UPI based payments and payments to panchayats will now be made
digitally and payments in cheques and cash have almost been stopped and if so,

the details and present status thereof;
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(c) whether the Government has issued any directions/advisory to panchayats
since 2014 to hold meetings with service providers and vendors and task has
been given to panchayats to choose appropriate service providers and finalise
vendors, if so, the details thereof; and

(d) whether panchayats have also been directed to choose a single vendor which
covers the whole area and if so, the details thereof and progress made in this
regard so far?

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES,
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH ALIAS
LALAN SINGH):

(a) and (b) In consonance with the vision of Digital India, Ministry has launched
eGramSwaraj, an accounting application to simplify work of the Panchayats,
including planning, accounting and budgeting. Further, to ensure better financial
management of PRIs for enhancing transparency & accountability in
maintenance of accounts, the eGramSwaraj has been integrated with Public
Finance Management System (PFMS) to enable the Panchayats to make real
time online payments to the vendors/service providers. The progress made
under eGramSwaraj including Andhra Pradesh for the year 2024-25 is given in
the enclosed Statement-l. Further, Ministry has been encouraging the adoption
of online payment methods, including the UPI-based digital payment methods in
the Panchayati Raj Institutions for revenue collection as well as for collection of
fees for the Services delivered by the respective Panchayats across
States/UTs. In the case of Andhra Pradesh, it has been reported by the State

that all the Gram Panchayats have been made UPI-enabled. Rollout status as
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received from the States/UTs, including Andhra Pradesh, is given in the enclosed
Statement-Il.

(c) and (d) The States/ UTs have been advised to utilize/ leverage the services
of authorized Payment Service Providers, Payment Banks, and Third-Party
Payment Applications (TPAPs) recognized by the National Payments
Corporation of India (NPCI) for deployment of UPI based solutions in the
Panchayats. National Payments Corporation of India (NPCI) has also been
requested to extend requisite technical/ handholding support to the State
Panchayati Raj Departments/ Panchayats with the UPI rollout through their State
teams.

STATEMENT-I

Adoption of eGramSwaraj at Panchayat level during FY 2024-25

Village
Total N
Pancha Block P .
umber o . Total N Total N . Zila Pan
. Village | yats & E Block | anchay Zila Pa
S. f Village . umber o . umber o chayats
State Nam Pancha | quivale Pancha | ats with . nchaya .
N Pancha . f Block . f Zila Pa with Onl
e yat onb | nt with yatonb | Online tonbo | .
o yats & E ] Pancha nchayat ine Pay
. oard Online oard Paymen ard
quivale yats s ment
Paymen t
nt
t
1 ANDHRA PR| 13328 13296 12907 660 660 639 13 13 13
ADESH
9 ARUNACHA| 2108 2106 185 0 0 0 25 25 7
L PRADESH
3 JASSAM 2662 2197 2170 191 191 185 30 29 27
4 |BIHAR 8054 8054 8044 534 534 529 38 38 38
5 CHHATTISG| 11596 11594 11503 146 146 146 27 27 27
ARH
6 |GOA 191 191 89 0 0 0 2 2 2
7 |GUJARAT 14656 14594 13666 248 248 248 33 33 33
8 |HARYANA 6225 6221 5829 143 143 131 22 22 22
9 HIMACHAL 3615 3614 3509 81 81 80 12 12 12
PRADESH
10 JHARKHAN 4345 4345 4317 264 264 262 24 24 23
D
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11 [KARNATAKA 5954 5954 5935 238 232 117 31 31 28
12 [KERALA 941 941 940 152 152 152 14 14 14
13 MADHYA PRl 23011 23009 22973 313 313 310 52 52 52

ADESH
14 MAHARASH| 27911 27834 26268 351 351 302 34 34 34
TRA
15 [MANIPUR 3180 161 120 0 12
16 MEGHALAY 6817 0 0 2241 3 0
A
17 [IMIZORAM 842 842 832 0 0 0 0
18 INAGALAND 1289 186 0 0 0 0
19 |ODISHA 6794 6794 6792 314 314 314 30 30 30
20 [PUNJAB 13237 13222 9173 152 151 110 22 22 19
21 RAJASTHANl 11211 11206 10739 361 353 351 33 33 33
22 [SIKKIM 199 199 194 0 0 0 6 6 6
23 [TAMIL NADY 12525 12525 12518 388 388 388 36 36 36
24 [TELANGANA 12771 12768 12628 540 540 498 32 32 32
25 [TRIPURA 1194 1176 1162 75 75 75 9 9 8
26 UTTARAKHA 7795 7794 7729 95 95 95 13 13 13
ND
97 UTTAR PRA| 57691 57691 57596 826 826 821 75 75 75
DESH
28 WEST BENG 3339 3339 3338 345 345 345 22 21 21
AL
Total 263481 | 251853 | 241156 8658 6402 6098 650 642 609
STATEMENT-II
UPI rollout: State-wise Status
S. [State Name [Meeting with Selection of [Rollout of UPI
No. Service Providers |Vendor
1 |Andhra Conducted Finalised ® UPI based Revenue Collection system has been
Pradesh

launched in all Gram Panchayats of Andhrs
Pradesh. The SBI, UBI, HDFC and IDBI banks have
been onboarded for UPI & QR-based payment from
15.08.2023 onwards. The status of is as follows.

No. of GPs:- 13325
No. of GPs where UPI is enabled: 13325
No. of PoS machines positioned: 5032

® |n some Gram located in
hilly/forest/tribal the]
signals/connectivity is not yet established the

Panchayats

areas where
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revenue collection is being done through cash.

2 (Arunachal  (Conducted Finalised ® SBI has been appointed for UPI enablement
Pradesh e Zila Panchayat has been UPI enabled, GPs UP]
enablement is in progress
3 JAssam Conducted Finalised ¢ Panchayats were instructed to obtain QR code from
respective Banks and display them in the offices
e 2147 Panchayats are UPI enabled in Assam
4 [Bihar Conducted Bank / Service
provider
finalization is
still in progress
5 [Chhattisgarh|Conducted Bank / Service
provider
finalization is
still in progress
Goa Conducted In Progress
Guijarat Conducted All GPS have [14181 Gram Panchayat are enabled with QR code
their local bank [powered by the local bank that GP is implemented since
QR code in last 6 month.
place.
Haryana Conducted In Progress
Himachal |Conducted Bank / Service
Pradesh provider
finalization in
progress
10 [Jharkhand |Conducted Bank / Service |Unified Payment Interface (UPI) enabled payment yet to
provider be implemented
finalization in
progress
11 |Karnataka  |Conducted Finalised ® PoS Devices are provided to all the Gram Panchayats
of Karnataka
® Gram Panchayats of Karnataka are on-boarded ag
Billers under the Bharat Bill Payment System (BBPS)
® 100% of GPs have been UPI Enabled.
12 [Kerala Conducted Finalised ¢ 100% GPs have adopted UPI based Payments
13 |[Madhya Conducted Finalised e All GPs have been UPI enabled. Each GP's
Pradesh QR/VPA is uploaded in the public domain to gel
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tax/fees from citizens.
State is in the final stage to rollout UniPay
developed by MPSEDC in association with NSDL,|
for all online payment instruments.
Necessary instruction has been issued about nof
collecting cash or cheque to all Gram Panchayats.
14 |Maharashtra|Conducted Finalized 22509 GPs have been UPI enabled.
15 [Manipur
16 [Meghalaya
17 |Mizoram Conducted Finalization of [NIL
service provider
is in progress.
18 |Nagaland  [NIL NIL NIL
19 |Odisha Conducted Finalized Panchayats are collecting OSR through UPI
20 [Punjab Conducted Finalisation of
service provider
is in progress
21 [Rajasthan |Conducted Finalisation of
service provider
is in progress
22 [Sikkim Conducted Local Banks 100% completed
have been
informed for
UPI
enablement
23 |Tamil Nadu [Conducted Finalized In Tamil Nadu, all village panchayats' tax collections
are collected through online payment methods,
including UPI, debit cards, credit cards, internel
banking, and PoS machines.
24 |Telangana [Conducted Finalized State Application already allows for UPI based
payments
25 [Tripura Conducted Finalized All Rural Local Bodies are UPI enabled
26 [Uttarakhand [Conducted Finalized All Panchayats are UPI Enabled
27 |Uttar Conducted Finalized All Panchayats are UPl-enabled for accepting
Pradesh

digital payments.
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\West Bengal|Conducted PhonePe has e 259 GPs out of 3339 GPs are UPI enabled till date,

been selected
as Service
Provider for
UPI based
payment
system.

29

Jammu & |Conducted In Progress
Kashmir

30

Ladakh NIL NIL NIL

T ¥R BlS

*34. SN AAUTT TETERY:

St AT U
T Y 3R T earor T34t I8 g™ B puT T
() T TRBR ¥ AR P ST RS (JMSHITAR) bl RIS & SR HaT
T TUrerRTT § fIRTEE T AehT b foTY HfeTeT 3R Teblepel UTSeh cicd FeE bl STall &l
&g DIS IR 1o 918 & 3iR If &, A acael &IRT T 8

(F) FT s TRDR  [hIHT DT HaT T BHTE ART IR H Ao ARPRI Dl TSI

o ol aT T2 1R FERAT IS T T & SR I &, T ITR Hoer Afed qeaet

VST U fTTTaR &GIRT &7 8: 37N

(M) 2T H, f99Y ©T F ST U<, TRGS 3R ERAUT & AT AGTIT AASHT
fFrafa &= 9 31 dop SIRY by U HaT Tareey dref Bl GAT 3R JaT Pl Jurer §

GUR PR & fhaT bl g8 81 dTel BIIGT BT 1Y Ud fAATaR SIRT T 87

P R fpaTT Bearor 730; o arfivr e w30 (47 Rrexrar Rig dtem):
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(@) A (T): ST &, TRBR a9 2014-15 A TIFHAIISERT B [Gepry Ao (die-
IRPANATS) P U TCh D 00 H WG 3ol TS BICTAST FhIF Pl Hraff~ad o &l ol
ST AISHT BT e ASA/FH I &1 DI FHT B il P oy Aiger 2o IS
JUCTeY PR H FERICT HRAT & <Tiep JaT T ureri H FRTIC i Aeby b foly AR
P AT IRTS (TTHIUSNR) BT RYBIR T b SFTHAR Fcfford 3R Thidpe UIeh cied
YSE Pl T AT ST Feb

S AT & a8, [HAMT Bl ATge 8o P (TATTRI) STRT fby ST & il 9aT
T uyes Reerfy & IR A THSHRY TEH Fed & 3R a7 TaRe 3R 3T Idvar 3 gur
R b foTg IARepT bl e HAT 3R YR b I H RIAIRET -t 81 FaT & AT bl

3T B, Iucted ATSCIoM, HRWMRY, UCRIT, FeWR 3R ATghl-gfeed

(Rip, DToR, 3RRT, HTHINT U IRIM) S ATUGST & o7 SHaT feriyur o STar 8
S IS & AT FRIST SRET &R & fof HIS[ET HARTRITSTS T GG DR b Tl

[N A=

NN - \ o ~ NN - \ ~ NN - \
XClCh Hdel CIRCI ofsd] (UHCIUeT), HIdIgel HIel CIRCIT e, AT HTeT SRS ofed

3N faeroT HieT SRET ey T e o Y UTaer = 2

QT R H Y 2014-15 J 3 Teb HoT fIaROT -1 &b 3F[AR 24.74 FRIS AR
g HIS ST U Bl IR U<l TR STRES AT a9 2023-24 3R a¥ 2024-25 (39
dd) § IST-IR 3R RSTel-aR SIRY T 10 Tqwa=dt &7 &GRT i feramor -1 & f&ar
AT 1 BRATUT TRBR T THDRT &1 & o AT T YOIATT A ¢lepR A& TIep EINATUT B
I FAhRTT &5 5 13,56,941 el 32T BIS a1 T 5




04.02.2025

feraRoT - |

93

a 2014-15 | 2024-25 TP NYAITET PR fordrT ToHT (AgH-TRSBATATS) &

=T
Y . G|
TSI 5T &8 ”
(30.01.2025 )

1 IS 3R PR 27203
2 |3y ueer 15161346
R ER 118175
4 | 3RH 3334107
5 |feER 15300367
6 |TUNTES 9810608
7 | TIGRT 3R R &defl 3R T 3iR & 15797
8 |war 75386

9 | ORI 14467140
10 | R 9721525
11 | Tt ueer 1501186
12 | S 3R BeHR 2164544
13 | 9RES 1205353
14 | ®-iich 17696404
15 | PxeT 3394412
16 | olerg 2291

17 | 7T e 19342525
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18 | HERTSE 26975950
19 | HOgR 251334
20 | HYTeR™ 465584
21 | foIRA 42350
22 | NS 362859
23 | anfsem 5618539
24 |95 41138
25 | U9 2713602
26 | IO 19819558
27 | Rafdes 189975
28 | dfHeHre 15179775
29 | JelTHT 10860553
30 | By 344737
31 | STRUSY 39356029
32 | FIRRES 1867362
33 | UfEH e 10003126
BT 24,74,30,840

fereor - 11

TFAANTET FY R DomT (Nw-mRediars) & a6 6isdd 3o TS
BiEfTE & i SIRRIRTT WiTger ecer 1S i forerT-am wear

o BT A

e BT A™

it TAgRAT &
wer
(30.01.2025 t7eh)
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2023-24 | 2024-25

I [REACIN 199 -
PR ET | SR 3R 987 3feHH 44 -
BB Sfarr SreH 361 202
el HITRM S 8126 1167

SRRl 10002 8845

IHAYR 10723 17911

ST 10990 10504

STqTCT 10482 14110

[EN 10523 12194

PEIRICIEN 11302| 11350

\Gig 10364 22400

X 10329 10800

PIDITST 10791 5213

DR 10294 5034

0T 10776 17114

P 10819 14500

SIESI] 10649 6388

TACIRTR 10671 11230

EIGEIS 11163 15144

EIChileRs Rk 11008 680

BT 10266 13365

TANUHIIR AeeTR 7833 19826

St T q18 7836 14718

HepTper 10244 | 14377

foroafar 9458 15913

IEEUECIS SRkl 2148 1303

SRR 9913 18143

a3y MeTast 10166 3782

JISTHIIR 11790 11905

7SI 60 412

ITOUTTIA TSl | ARTANT 120 794
ISCINRCI] 50 162
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T BT 08 4355
gdt R 131 1370
CALTS 21 452
AR 83 2481
T PH 75 3174
AURaT 66 2097
e 105 639
IRTRST 83 2102
BERIBECREIEI 100 3124
FrareT R 71 1047
RESIKERIGN 111 3057
TS 144 3875
T AT 80 1415
CIEGEIN 129 4081
far Y 70 1403
ReamT 79 935
SEINI 90 1146
foRT 110 514
DU RIIRT 80 951
SZENASERIN] 100 1918
TSRy T 90 1845
gf$H Ry 129 2481
EEal] 5357 4005
RYUST 67413 5040
ICERIE] - 21726
RIS -| 50001
POR 120 3484
ST 1125 20002
TSI 767 6790
SEN 29288 16312
fSsre - 9280
ST BTN - 2376
UICRISH 46060| 10002




04.02.2025

97

MATETE 79999 14
ENIEaS 7000 14877
RN - 18165
SIRETE 25027 3
BHITRT 2999 1
HIHY el - 990
BIeT ITRTANT 169 15006
BRI 9373 1
PIFRTEIR - 16432
SICIIEN -l 11728
S INUICH 1928 29991
SHIC) 4000 49724
SSEIS] - 20002
IR 12815| 26792
ST&I0T TAHRT HIehToR - 1115
TR - 2005
SESNSH 1420 24010
U3 PIeT TTANT - 5651
SRR 3443 5003
IRAA 2479 3672
SIRIIEIS] 4146 8931
STepT 4453 10289
SR 9310| 10663
TRTTR 6435 10350
ISR 7251 10447
IEEN JIRR 5896 8004
ST 7906 7278
T 10191 15362
MOTTST 7526 6390
SisES 3730 6882
NERICIC) 5418 5800
B (T3 5063 6454
GATIN 7367 11437
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ERTRAT 4017 3525
ICEIEUN 2961 1952
TR RIRTT 2982 5634
HYQRT 6380 4659
e 10173| 14652
TR 4705 7339
HOTFRRYR 6141 13716
SIGE 12392 15933
SIS 6874 12990
qiET TgRoT 7587 13419
geT 9013 10453
gdf ZarRor 13319 13056
gfofar 10162 9634
NESIN 7389 8401
HEET 3813 5658
TR 8840| 13111
AR 11222 9688
IRIYRT 2657 5598
INEEN 3386 2461
HldmHer 8454 11441
INEIGI 6238 8704
qulet 4151 5891
oAt 6452 10159
EIGIS 5570 5299
ERISIEIVIN 5001 6000
EENEEN 6019 7000
R 8442 8499
: SHART 4010 8000
EINIEN 4802 4801
feeTagR 4065 2000
SqarsT 4001 6700
RN 7002 7000
=l 4000 4000
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TRITES 4018 3999
TNl UST ARdTar 3301 2995
STToRTR-39T 6001 6000
TR 6538 7003
D IRYT 4114 4800
BIPY 9008 9001
RIS BUSH TSy 3000 3000
DISHTE 5008 6300
DINET 6024 8003
PINT 2461 2500
TENTIS 5945 5860
HieeTe FRIERY WRAR 2553 2500
HIgeT HFYR NG Tlch! 3000 3000
et 3800 4000
TRIIVGR 2000 3000
RIS 9206 8999
YRR 5999 6000
NERCUIE] 3000 3000
oTfh 4014 3983
ARG fdelgTe 3002 4000
gpHAT 3004 2571
IR 6012 7000
TR 7002 6998

N SR T 4004 1761
faror Mar 4779 1828
S ERSCIS] 4800 10560
TN 5530 8811
IS 3600 9207
IRGeAT 6650 14894

ORI .

> ST prerT 12337 27309
THd 6459 13612
TTTTR 6980 12799
Jicre 1900 4159
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BICISIR 8470| 19271
ST 3100 6511
ST GReT 2420 5211
qEIR 6900 14574
TR 2880 6314
R ey 3450 8424
SR 4180 9566
SIIRTE 5150 11021
TS 8734 10290
geT 5190 11418
10T 5829 13374
HeRITR 6892 12239
qRe 3456 7266
THaT 5048 10781
TIARY 3760 1995
U &l 5991 12495
ared 5221 11471
RIRCISHY 1520 3322
NNEI 6190 14217
AR HAT 7000 16226
R 6302 14532
TR 5780| 12138
ardr 4496 6527
TJSIexT 6670 13303
TAATS 4690 4356
T 19492 30529
framT 14232 37503
TR ST 8295 2855
- PRI 5000 -
EIREICISS 13004 14658
ToUH 8400 -
ISIN 15000 40805
FooR 11401 32783
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SiiG 13849 16264
Tt 13671 27713
IR 17800 12803
poa 15837 | 19268
Teae 16973 6129
T8 18000 48592
gdAdet 10200 9726
Ll 9421 6999
BISIER] 8396 6445
TS 13758 44502
NERCY 6423 200
=T 20103 29751
SRS 13719 11000
TJHATTR 24798 10777
ESINEN 1004 5550
Ll 999 4929
ERINEN 999 5634
BITST 2065 12360
foriR 142 1541
Pl 1114 5610
fesraer et oIt 31R THfeT 104 1478
qel 1631 10800
e 1108 7700
RRER 1006 6161
et 1024 6160
ST 1171 6160
S EREIN] 4301 6782
SIeIgRT 3366 5345
CINGES 6433 9743
S 3R PR | FETH 3853 5809
SIeT 2613 2900
ToRgaT 1879 3133
ST, 4131 3000
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B33 3000 3265
fhedars 1074 1000
PorTH 3085 5722
pUdrST 5229 6503
B 1800 2000
ESEGI 3166 5885
SR 2600 5647
NECE 1016 1500
Rt 1839 1300
SICH 1400 1000
nfoar 2771 5233
SR 1260 2569
SELEN 3000 1000
SBR 2468 3013
AT 5524 14102
STER 10001 7924
RIS 4523 3150
T 10886 4376
qdf Rige 4659 17047
TGar 2446 11048
HESIE 10178 6299
e 8513 4097

. T 3440 14215

wes ESINEI 4092 5681
STTST 4249 5239
e 2518 3315
PISHT 399 2482
AIER 2863 4420
QIECHI] 2395 5158
qIpR 4053 4851
Tl 5408 5343
G 1275 1523
Nl 2184 4075
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SIESEN 6791 3817
ARG AT TRATAT 4142 13798
Ry 1698 10480
afgHT RigyH 6319 14154
RTADIC 11069 7842
SrYIN 5078 4281
EIQHICH) 9066 9492
STl AT 4408 5892
CENKIE] 2500 2530
CIH 10281 7855
EIENNELN 7595 6402
[ECCETEN 6304 6223
[ECCALNNGEY 6846 7510
[EE 12671 7557
ST&r e 3175 4192
STIURR 9450 8029
RATS 6364 7410
T 5903 8505
PICDH AT 6607 8532
Qe 8176 7646
peAgf 9861 3713
BISH] 3272 7541
PIAR 7453 7942
P 11964 7727
AT 6940 9000
ESN 5993 7859
YRR 10168 7415
IAFR 4951 6144
faragee 5420 7885
TP 8103 8800
SEIl 3230 4628
IR HS 5061 6965
faSToTR 3811 2098
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[ESREN 10009 7127
BICSN 9698 9000
3FeTgeT - 4334
U™ - 4479
gD - 4230
C - 5143
CARRUIC) - 3450
Dl - 5282
- PISRH - 4531
PITDIS - 3506
HOToqRH - 5314
TATHS - 5747
TITATIET - 3458
ISEERERNG - 5987
[EEIN - 4768
IS - 7506
PHRRTA 250 -
eRg
o8 TErg 192 131
TR HTAdT 10344 10743
3TARITYR 11286 17077
3FUYR 2519 9830
JTMBHTR 6308 10550
gTTeTe 20128 5136
gSq™I 12363 18671
aqel 17234 12725
e Tl e 50 12217
qT 826 4321
REMR 832 4900
BORER 6382 16001
IEESCISH 14922 28068
gl 9625 15377
Sforr 2743 3650
AT 13306 12387
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R 24863 25053
SRt 2082 12345
T 13835 13271
IRk 3251 5350
&al 8304 8417
SR 4148 10163
SECEN 8368 10868
ST 6442 15073
B! 378 6092
TedT (et +HTS) 15735 17544
R (TfE fFETe) 18658 28090
LR 117 515
qSell 5687 16500
RSN 8783 8196
ERAIN] 128 3381
BRAT 10283| 16492
THETYRH 2 14959
RREYR 6711 9534
e 6294 7543
BEISH] 2 2840
TR 9 32
T 935 8429
NERE] 19420 17536
ST 10828 12035
Y™ 17874 15733
NEL 13632 15028
AR 2856 11902
T 4811 14846
HER 13613 12119
et 5457 12982
eSS 5790 11892
NISIEN 9172 10840
IR 7942 8025
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EERR 19860 24000
et 8378 11201
RFRIe 8163 7688
PTG 61 4652
Jou 14525 11353
SR 1752 5095
fafcem 14088 19639
IEHGTR 9150 16557
TP 5761 3954
CENERI 9315 8435
i 6025 5112
YSRT 8302 7329
geleHT 9373 8710
ECEN 10895 13790
SAYIT THSN R 5949 9649
CINIRE] 5762 12321
gt 7193| 11511
TSRRIe 7625 11327
e 4157 6860
fe&mett 3600 7250
HERTSS .
STerTa 8294 13961
ST 5871 6753
PICBIYR 8641 2760
IO 6525 6857
TRTYR 8080 8981
SIS 7072 7420
TGRER 7311 7668
SINED 17594 15522
UTTER 3360 3545
RYT 6512 6616
qur 9360 9943
IRATG 6321 6286
HATRIR 3900 5730




04.02.2025

107

ARTeAT 7113 6707
HART 12570 15107
Rrget 3855 5744
SISIEN 7918 6706
SIES 2200 5070
gt 3468 7829
qory 5319 8029
JIqHTA 4997 6042
BRETR - 333
PCIRINNESS] 1004 351
gt Siferar oo 1205 -
gdf @t feed 2043 413
gdf gtz @i fee 698 90
IR IR fees 917 1119
N SR 988 2602
SfaroT TRY fee 1152 922
Sfaror uf$e TRY feey 629 1197
SferoT uf2e gt ey 472 _
af3e) TRY faes 1298 1839
a3} StfeRm feesy 1795 500
I CIRCINIRRSS] 799 314
SIESIS] 601 451
ELES 382 1
RPN 422 13
XgTasiler 203 -
DIATRIS 500 413
ESIRG] A CTs 461 214
GUGE] 482 564
G 500 1474
HET 482 -
SRS 656 642
AR 481 -
SNINS THATSHIGHT 382 4566
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SR 823 3116
fPPRR 954 7498
PIEAT 1002 6321
SIRTRT 600 4444
AT 1784| 13500
AR 1600 11995
el - 1241
AT 14 4475
AT 799 5991
heh 1603 11700
IFER - 1400
ey 405 3000
JEART 1786 7594
araT 1400 10365
NI 1600 12000
SRNG 5 8664
AR - 14949
EISER 2 11210
INTG 20 15506
TSh - 5349
g 1 5491
Hch - 8615
TG 416 3022
e T 69 9238
TSTafer - 3266
T~ 1540 19225
SURISEEN - 4857
SISIEN 6 4999
SIRGTST - 2452
CAIES] 159 26541
BT 2 5809
PEaTST 2 9404
PN 1 11759
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GRET 5 6075
BRI 3311 10801
Hep R 1 4990
HIRYST 3 11913
TERTR 671 5733
TITTG 1579 6262
SIS - 5290
N 1632 11554
IRFTG - 4376
HIAR 4733 7776
GHYR 1 11438
e 4 18755
RIS 1001 297
©9 ISR 2001 711
3T 11252 7540
giceT 10760 2
TRIGHIC 3752 1674
haee ATed 1932 6
HINTeDT 6297 -
fhRISTgR 5282 -
RSN 1363 125
BRI 118 1646
- GIERIEI 1 -
HoRPICT 2051 -
T 51 6186
gfedTelr 5947 24
HITR 179 2884
TIUTT TR 440 257
HTHR 9202 3600
eI 9d 48 TR 5545 -
HY Jha” difed 4497 -
ARATRA 3 1931
RISTReRIT IR 8425 7061
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12480 8496
1620 2293

13 2418

8117 8701

6198 5848

1991 3902

1006 2706

7036 6201

5151 5293

8789 9606

6151 8631

ferileTe 7929 7947
10498 11450

9565 15989

3478 3507

4543 6001

SIS Ha™ 327 3000
1233 3984

7340 8649

11477 11696

TTGRRAST 3941 2914
SIS 18028 15000
6181 3789

SIYR ATHIOT 3912 12572
6002 8870

1739 6946

6347 6884

9566 9718

8223 1078

SR IrHior 1838 7968
5958 5533

. 1345 2931
DEBRNIN 1094 2772
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PIeT 3383 5847
PICYdell-TeRIS 1449 1887
IR 2657 12000
I T AT 2425 2870
qTeT 2481 7983
Halar 1221 3227
PRIENE 4834 3999
NSRS 0898 11196
SN 1913 4927
AR 105 2106
SEISEIPIEN 4563 5497
QITEYRT 2398 2665
e 8469 6269
RIEr 4553 5325
aldh 6099 12000
SEUEN 14506 8748
Teldh 2500 8424
AT 2989 10940
o EUE 1495 4800
TR 3029 14866
TR 2498 9000
ART 2498 9000
SR 4001 7245
EISEE 7299 7164
CADERN 4600 6050
PSSR 13800 17159
RN 4900 10100
dferrs fSSRTet 6167| 10050
RIS 4200 8774
EIEICAREll 8402| 11284
PIeAgeH 5500 7100
EaICAIN] 1900 3050
BN 2898 6700
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PIUTRY 6300 11450
qeY 8451 11750
HTgeATgRIT 4702 6562
AT 3900 7112
THEDCT 6506 9823
EREEN 2500 5950
ERSEES] 9800| 14300
RETIYRH 8600| 13650
NI 5700 7251
e 7440 12370
ferermT 8798| 12700
REEanIl 3940 6383
SNIEN 11800 19622
SISIUN 612 670
ek 2623 4354
ferodeey 10436 13271
foroaor 8893| 12429
ISEIENEE] 8300 11450
feroetaet! 4076 5850
feroTeR 4000 4320
ferogR 5135 8987
ISEERILIN 17514| 20344
SRIEAIS 8700| 14950
EESIN 5101 6599
fereeggee 13906| 13315
feroe T 9000 | 14318
CIICTICIS - 2558
TSI PISTSH - 1190
EIHMDIS - 869
ARTHT Jagtial - 667
STRTIST - 370
SIS YUTeTdeed] - 2
SeT=T TSdTel - 200
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BHHENSST - 796
GHTH - 94
GECCICIS - 184
HEITR - 336
e - 1017
S ISEY - 396
ST TABSINRY - 395
Tl - 409
TRPRT - 47
TS - 1414
IRIIUIE - 360
e - 300
[BNIEICIE - 531
Ugicel! - 56
NIRESH - 1
HIRSST - 2731
REe - 2173
BRI - 2559
IECANEIE - 15
GIRUICH - 1202
FeTfer YaTRY - 1543
SIS 1845 6650
T 3857 663
gaTs 1347 206
- SpRERN] 1834 2884
> ATReSTTeT 1799 650
féror fagRr 1559 34
TP 761 -
afgT fgRT 2210 566
JTRT 9002 15000
N avﬁnar 6000 12000
TSI TR 5402 9000
SEG 7800 13000
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JTFRIET 3000 6000
3R 4200 7000
3T 6601 11000
TG 13200 22000
CIUES 3000 6000
EENEE] 8400 14000
e 10200 17000
JRMYR 5400 9000
arar 4800 8000
CINEEA] 9000 15000
ERl 9000 15000
CESIl 8400 14000
LRI 3000 6000
foomIR 6600 11000
QMESTETYR 9008 15000
EEENEN 9600 16000
) 5400 9000
[EEET 2500 5000
<aRar 9600 16000
TeT 4800 8000
semar 4800 8000
EXICICIS 3500 7000
B8R 8000| 13000
[ERSIEIE 5399 9000
T g TR 1403 3000
UISEICIS 2001 4000
UINIEN 9600 16000
ST 9601 16000
TRER 12000| 20000
ERIREN 3500 7000
SIS 2000 4000
SCIN 11400 19000
ERRY 4200 7000
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STt 5400 9000
SIEEN 12600 21000
T 3998 8000
FHIoT 4800 8000
BN BT 6000| 10000
BHR TR 6000 10000
GRS 3503 7000
CARI 4800 8000
LCRd] 9000 15000
PR 8400| 14000
oAfeTagR 3000 6000
AGTH 4801 8000
HERSTNT 7200 12000
TEr&T 2000 4000
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TRT 6000 10000
T 5400 9000
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feriigR 7200 12000
RIEEE 4800 8000
HSTFPRTR 5403 9000
grefrdia 3500 7000
ARG 10200 17000
TRIFRTST 13800 23000
NEENG] 10800 18000
YHGR 3000 6000
TERAYR 6600 11000
qYeT 4900 8000
A PN TR 5400 9000
AMESTEIYR 9000| 15000
ULl 2500 5000
IERSIl 2500 5000
Rrgrel TR 8400 14000
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IR 11400| 19000
AT 6000 10000
SSEOIREN 8400 14000
ST 9600 16000
JRIOTAT 4800 8000
3TcHrST 2071 1574
CINEN 4292 2474
THIAT 1762 3383
T 1400 3408
S 8264 8082
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STIRNIS SEISIS 2502 3993
alS! TedTet 4555 5415
fOeIRTFIG 3442 5802
5% TR 2098 691
fea’t Tgare 1721 6966
3H 98 TR 9893 7636
IR Preft 5778 3613
24 U IR 20130 8574
24 T Sfer 22875 2663
3ATRGR 6909 3014
qIpST 19927 9306
Ry 17204| 10140
EEICEN 12499 1346
STRTfeRT 8604 2760
EIER LI feToTgR =féror 6432 3597
EEISENSAR 9569 4617
RSl 22082| 12578
glareT 14681 3006
SEEIEIS] 8315 2084
SRITH 7482 2729
DT 2981 1113
qTetaT 14257 3996
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AR g 22748 3109
AfeHTgR afge 21701 9597
gfefersre 26085 13702
Sl 18484 5236
TS qeET 6158 1947
g qEHT 21338 14938
qoferm 15634 4203

FELLOWSHIP AMOUNT UNDER NFOBC
*35. SHRI M. K. RAGHAVAN:
Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to
state:
(a) whether the Government has noticed any delay in release of fellowship
amount under National Fellowship for Other Backward Classes (NFOBCs)
scheme; and
(b) if so, the details thereof and the action taken thereon?

THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT (DR.
VIRENDRA KUMAR):
(a) and (b): UGC, in October 2023, decided to increase the fellowship payable to

JRF Scholars from Rs. 31,000/- to Rs 37,000/- per month and the fellowship
payable to SRF scholars from Rs. 35,000/- to Rs 42,000/- per month. The
increased rates have been implemented by UGC from January 1, 2023. The
number of OBC Research Scholars selected under the National Fellowship for
OBCs (NF-OBC) Scheme run by the Department has increased from 1338 to

2271. Due to the increased rates and the increase in the number of Research
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Scholars under the National Fellowship for Other Backward Class (NF-OBC)
Scheme, in the current financial year 2024-25, Rs. 54.50 crore has been
distributed to the selected Research Scholars out of the allocated Rs. 55
crore so that Research Scholars have received fellowships payable till June
2024. For enhancement of financial outlay of the scheme, this Department has

sought additional allocation from the Department of Expenditure.

Y CFACTZA-aTeh
*36. TSdIe MaTeT HRIST ITSaT:
T I HT & S bl T Byl fb:
(@) UNH A AT b e AN W SrACTgel-UTehf T &IRT T &;
(@) I H SR H T g, T SiR wrfeliel SaIeTSe-UTeh! BT IUAR 37R
TR &IRT 9T &

M T IAD TACZA-UTD H fha AN B IR 2 &;

(€) T TRBR BT T H AT IACISA-UTh AT e T ook & 3R afe &, ar
el &IRT 9T 8; 31

() T AR G fraTa & & foTu s SorAeTsel-uTe iiepe T 1T & 3R
I &1, a1 qoaaeT &RT a7 872

<= 73T (A Rt Rig):

(@) T (S): WRBR - g I Dl YU JoI-%@eAT 8 Tehipel g YA bl 3iR
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I 3 8 4,445 IS DU & oAl IREGY A Fhles/IThles drsel R 7
(1) UTCH TRIT Gehlehal gt & 311X 37UReT (F1gH 3 Ureh SO R bl HoR! & 2l
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TERTSS (IFRTIC) T e w5y 3T B

AT I & H IS TG, ISR o SRR YT R 3R T bl Fgram <
b I W QU W &b I dal H (o8 TR, IATY b SFaRTT dTet g UTdy AT
R o TG ABRICT UG &R & Uehlepcl A T (THAIATSCIUT) TTSHT AT bR & &l
JE I T 31.03.2021 Teb o] 2ff; FoAU, charet @Te] URASIISH T YRT B b
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BASIC AMENITIES ALONG NATIONAL HIGHWAYS
*37. SHRI CHAMALA KIRAN KUMAR REDDY:
SHRI EATALA RAJENDER:
Will the Minister of RURAL DEVELOPMENT be pleased to state:
(a) whether easy access to clean public toilets for all - including men, women,
persons with disabilities and transgender people is a basic right and essential

part of human dignity and though public toilets are built near every toll plaza in
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the National/State Highways in the country including Telangana and Uttar
Pradesh, general public seldom find them maintained and accessible;

(b)  whether States and Union Territories have an important duty to not only
provide easy access to clean washrooms and drinking water to all regardless of
their sex or gender but also ensure that these restrooms are maintained
throughout the year;

(c) if so, the details thereof and the steps being taken in this direction along
with the funds sanctioned/spent for the purpose till now, State-wise; and

(d) if not, the reasons therefor?

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND
MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH CHOUHAN):

(a): So far as construction of public toilets near toll plazas of National/State
Highways are concerned, as per information provided by the Ministry of Road
Transport and Highways (MoRTH), as a part of Swachh Bharat Mission,
separate toilet blocks for males/females toilets are being constructed near/at the
toll plazas on project stretches under the jurisdiction of National Highways
Authority of India (NHAI) since 2015. Further, in order to empower people to
report any issues on highway (including toilets/ public convenience) Rajmarg
Yatra application has been recently developed for use by National Highway

users.

In addition to above, NHAI as part of its internal mechanism and to work
on improving condition of public conveniences has recently provisioned the

module for toilet cleanliness in NHAI One application, wherein the toilets are to
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be inspected on the regular basis and Al tools are used to confirm their
cleanliness. Over 1300 Toilet Blocks have been registered on NHAI One

application for monitoring of their cleanliness.

Further, the Schedule-ll of the contracts of the tolling agencies specifies
in detail the Service Level Agreement (SLA) requirement for maintenance of
toilet facilities failing which a penalty of Rs.1,00,000/- per default per month can
be levied by Authority. Till date penalty of approx. Rs.46 lakhs have been

imposed on the tolling agencies.

It is further added that NHAI, through National Highways Logistics
Management Limited (NHLML) envisions development of Wayside Amenities
(WSAs) at approximate intervals of 40-60 km along National Highways and
Expressways. Public toilets have been provisioned as mandatory facility on
these Wayside Amenities. Currently, 455 WSAs have been awarded across the
country and 90 WSAs are operational along National Highways/Expressways.
The State-Wise number of 455 WSA where Public Toilets is proposed is given

in the enclosed Statement-l.

The construction of toilets is either done as part of the original scope of
the civil contracts for highway development or as Change of scope order and is

booked as part of highway development project.

(b) to (d): Ministry of Housing and Urban Affairs (MoHUA) has informed that
sanitation is a State subject under 7" schedule of the Constitution and by the 74"

amendment of the Constitution of India the devolution of power has been made
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to the Urban Local Bodies (ULBs) for water and sanitation services. Ministry of
Housing and Urban Affairs supplements the efforts of States/ULBs through the
Swachh Bharat Mission-Urban (SBM-U) by providing policy directions, financial
and technical support to deal with various issues related to sanitation. To ensure
comprehensive planning and sustainability of any toilet infrastructure, MoHUA
has issued advisory on community and public toilets wherein a Gender
(especially women) needs checklist has been provided. Under SBM-U, 67.57
lakh Individual Household Latrines (IHHLs) and 6.52 lakh Community/Public
Toilets (CT/PTs)/Urinals have been constructed as on 31.12.2024. State-wise
details of funds allocated/released for construction of toilets under SBM-U is

given in the enclosed Statement-II.

Department of Drinking Water and Sanitation, Ministry of Jal Shakti has
informed that the Department has already instructed State Governments to
construct Community Sanitary Complexes (CSCs) in public places, market
place, tourist place, highways, bus stands, etc. Gram Panchayats own the
ultimate responsibility for Operation and Maintenance (O&M) of these
complexes. 2.51 lakh Community Sanitary Complexes have been constructed

so far under the Swachh Bharat Mission-Grameen (SBM-G) since 2014-15.

Sanitation is State subject. Government of India provide financial and
technical support in implementation of SBM(G). SBM(G) was launched on 2nd
October, 2014 with the aim to eliminate open defecation in rural areas by 2nd

October, 2019. All the villages of the country declared themselves Open
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Defecation Free (ODF) by 2nd October, 2019. Having achieved the ODF status,
SBM(G) Phase-Il is being implemented during the period from 2020-21 to 2025-
26 with the aim to sustain ODF status and Solid and Liquid Waste Management
(SLWM). Under SBM(G), 11.80 crore IHHLs already constructed since
2.10.2014. State/UT-wise, funds released under SBM(G) are given in the

enclosed Statement-lll.
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State-wise details of wayside amenities
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S. No. States Number of WSAs proposed
1. Andhra Pradesh 34
2. Assam 8
3. Bihar 4
4. Chhattisgarh 4
5. Gujarat 45
6. Haryana 48
7. Himachal Pradesh 2
8. Jammu and Kashmir 20
9. Jharkhand 5
10. Karnataka 17
11. Kerala 4
12. Madhya Pradesh 48
13. Maharashtra 19
14. Manipur 8
15. Meghalaya 2
16. Odisha 11
17. Punjab 35
18. Rajasthan 58
19. Tamil Nadu 22
20. Telangana 4
21. Uttar Pradesh 44
22. Uttarakhand 3
23. West Bengal 10

Grand Total 455
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Details of funds allocated/released for construction of toilets under

SBM-U

(Rs in Crores)

S. | States Mission Allocation for toilet Details of funds released for
No. construction toilet construction

SBM-U SBM-U 2.0 SBM-U SBM-U 2.0

(2014-2021) (2021-2026) (2014-2021) | (2021-2026)
1 |Andhra Pradesh 212.03 47.10 208.06 20.30
2 |Andaman and Nicobar 0.53 0.50 1.00 0.13
3 |Arunachal Pradesh 13.75 1.00 13.51 0.42
4 |Assam 84.26 14.20 84.26 3.54
5 |Bihar 237.17 37.90 185.24 0.16
6 |Chandigarh 2.98 3.30 3.08 0.83
7 |Chhattisgarh 175.16 19.10 179.76 3.05

8 |Dadra Nagar Haveli and

Daman & Diu 1.72 1.10 1.04 0.00
9 |Delhi 55.31 10.00 30.23 0.00
10 |Goa 3.69 2.90 2.74 1.16
11 |Gujarat 194.78 83.00 196.93 14.95
12 |Haryana 67.28 28.50 57.06 0.00
13 |Himachal Pradesh 14.92 2.20 14.16 0.55
14 |Jammu and Kashmir 106.32 10.30 75.87 2.57
15 |Jharkhand 113.49 25.60 75.47 0.00
16 |Karnataka 202.66 76.10 198.83 0.00
17 |Kerala 72.15 51.40 31.67 4.11
18 |Ladakh - 0.70 - 0.18
19 |[Madhya Pradesh 358.21 64.70 354.97 9.44
20 |Maharashtra 417.47 163.80 396.18 40.95
21 |Manipur 47.74 2.50 46.97 0.63
22 |Meghalaya 5.98 1.90 5.05 0.48
23 |Mizoram 18.16 1.80 23.53 0.45
24 |Nagaland 26.78 8.17 26.48 2.04
25 |Odisha 195.15 22.60 108.76 9.75
26 |Puducherry 8.35 1.45 5.66 0.58
27 |Punjab 87.11 33.50 72.91 15.69
28 |Rajasthan 260.74 54.90 207.43 23.49
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29 |Sikkim 2.69 0.50 2.89 0.13

30 [Tamil Nadu 277.54 112.50 281.22 71.56

31 |Telangana 153.55 43.90 104.11 6.48

32 [Tripura 68.77 3.10 27.18 0.00

33 |Uttar Pradesh 553.31 143.40 540.59 31.94

34 |Uttarakhand 31.89 9.80 41.84 0.00

35 |West Bengal 340.15 93.80 199.41 23.45
*funds in excess to mission allocation are released from floating fund.

STATEMENT-II

State/UT-wise details of funds released under SBM(G)

State/UT-wise, Centre share released under SBM(G) during last 4 years and
current year (Upto 27.01.2025)
Rs. In crore
Sr. | State/UT Name 2020-21 | 2021-22 | 2022-23 | 2023-24 | 2024-25
No.
1| A& N Islands 7.07 0.00 0.28 0.75 1.60
2 | Andhra Pradesh 212.27 58.26 147.03 0.00 7.66
3 | Arunachal Pradesh 15.28 410 14.72 15.81 3.71
4 | Assam 276.81 256.78 214.45 389.77 24.95
5 | Bihar 88.56 128.01 711.49 700.00 166.50
6 | Chhattisgarh 68.43 0.00 177.54 83.98 0.00
7 | D & N Haveli and 1.65 0.00 0.00 0.00 0.00
Daman & Diu
8 | Goa 0.23 15.32 25.19 19.61 0.00
9 | Gujarat 312.56 171.37 53.63 109.61 150.00
10 | Haryana 80.60 29.95 0.00 0.00 25.00
11 | Himachal Pradesh 23.62 41.95 38.28 42.00 22.09
12 | J&K 24.89 120.00 116.79 241.33 122.50
13 | Jharkhand 153.31 0.00 70.03 50.00 0.00
14 | Karnataka 126.31 0.00 155.84 42.34 53.83
15 | Kerala 103.73 5.66 74.00 0.00 0.00
16 | Ladakh 2.71 3.56 1.28 5.75 2.55
17 | Lakshadweep 0.00 0.00 1.94 0.00 0.00
18 | Madhya Pradesh 29148 334.48 184.56 113.39 121.05
19 | Maharashtra 276.75 0.00 0.00 110.45 115.82
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20 | Manipur 17.51 12.09 12.86 0.00 0.00
21 | Meghalaya 65.41 36.56 16.57 20.81 0.00
22 | Mizoram 14.05 13.22 9.84 5.00 4.42
23 | Nagaland 2217 9.01 19.72 31.07 13.79
24 | Odisha 58.92 0.00 0.00 46.52 74.61
25 | Puducherry 0.11 0.00 0.00 0.00 0.00
26 | Punjab 65.94 0.00 42.05 54.81 0.00
27 | Rajasthan 229.26 275.93 288.78 69.43 73.35
28 | Sikkim 6.15 4.49 5.79 6.66 3.70
29 | Tamil Nadu 162.89 0.00 78.48 239.74 75.00
30 | Telangana 46.86 0.00 0.00 14.18 0.98
31 | Tripura 24.33 17.14 28.28 35.79 18.80
32 | Uttar Pradesh 800.32 370.59 910.23| 2506.71 458.29
33 | Uttarakhand 50.69 14.25 37.29 63.75 4.86
34 | West Bengal 261.31 135.45 406.01 720.00 0.00

Total 3892.18 | 2058.15| 3842.95| 5739.25| 1545.06

AGRISURE FUND
*38. SHRI RAMASAHAYAM RAGHURAM REDDY:
Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to
state:
(a) the details of the specific objectives and the sectors targeted by the AgriSURE
Fund to support agri-startups and rural enterprises;
(b) the manner in which the Government is planning to ensure that innovative
and sustainable agricultural practices are encouraged through this fund;
(c) whether these is any specific criteria or incentives for startups in States like
Telangana, which have a significant rural and agricultural base, to apply for
support under this fund; and

(d) if so, the details thereof?
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THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND
MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH CHOUHAN):

(a) and (b): The AgriSURE Fund, aims to support early-stage agri-startups and
rural enterprises by providing capital support in shape of equity and debt. Its
specific objectives include fostering innovation, promoting high-risk and high-
impact activities, and advancing technologies such as Al, precision farming,
climate-friendly solutions, and digital agriculture by promoting startups working
in these areas. This will also support startup’s activities to improve farmers'
market access and create rural job opportunities. Target sectors include agri-
tech, food processing, animal husbandry, fisheries, farm mechanization,
biotechnology, waste management, renewable energy, supply chain
management, climate change adaptation, and cooperative and Farmers
Producers Organization (FPO) development. As the fund aims to support
advanced practices like precision farming, Al applications, and automated
farming, and facilitate investment in waste/residue management, renewable
energy, and biotechnology, it will promote climate-resilient agriculture aligned

with environmental and sustainability goals.

(c) and (d): The criteria or support for startups under the Fund is same across
the country. The start-up need to follow the procedure prescribed by the fund

manager i.e. M/s NABVENTURE
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PM MITRA PARK SCHEME

*39. SHRI ANUP SANJAY DHOTRE:
SHRI MANISH JAISWAL.:
Will the the Minister of TEXTILES be pleased to state :

(a) the details of specific progress and developments that have taken place since
the launch of the PM Mega Integrated Textile Region and Apparel (MITRA) Park
Scheme, including the establishment of infrastructure and facilities along with the
key milestones achieved so far in each MITRA park;

(b) the steps taken by the Government to attract business and investors to the
PM MITRA Parks/Textile Parks, including incentives, policy support and
promotional efforts to boost investment and business activities; and

(c) the total financial investment made so far in the PM MITRA Parks/Textile
Parks, including details of both public and private sector contributions and the
expected financial inflow in the coming years?

THE MINISTER OF TEXTILES (SHRI GIRIRAJ SINGH):

(@)to(c): To develop integrated large scale and modern industrial
infrastructure facility for entire value-chain of the textile industry, the Government
has approved setting up of 7 (Seven) PM Mega Integrated Textile Region and
Apparel (PM MITRA) Parks in Greenfield/Brownfield sites with scheme outlay of
Rs. 4,445 crore for the period 2021-22 to 2027-28. The Government has finalised
7 sites viz. Tamil Nadu (Virudhnagar), Telangana (Warangal), Gujarat (Navsari),
Karnataka (Kalaburagi), Madhya Pradesh (Dhar), Uttar Pradesh (Lucknow) and

Maharashtra (Amravati) for setting up PM MITRA Parks.
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The scheme envisages a Development Capital Support (DCS) of 30% of
total project cost upto Rs. 500 crore per Greenfield Park and Rs. 200 crore per
Brownfield Park subject to scheme guidelines. The scheme also envisages a
Competitive Incentive Support (CIS) of upto Rs. 300 crore per park as an
incentive to manufacturing units to set up early in the park. The incentive is
subject to fulfilment of conditions as outlined in detailed scheme guidelines.

A large number of engagements and consultations with various
stakeholders including states, investors, and potential park developers at
international, national and local levels have been done in order to attract
businesses and investors.

So far investment MoUs/ proposals with expected investment potential of
over Rs. 18,500 crore have been signed/received under the PM MITRA Park
scheme.

Post approval of sites received by the Government, the selected
States/SPVs have started a series of activities on ground including provision of
road, water and power, infrastructure till the park gate, preparation of sites and
other related infrastructure. Environmental Clearance has been obtained for
PM MITRA sites in Gujarat, Uttar Pradesh, Tamil Nadu, Maharashtra and
Telangana. In respect of PM MITRA Park at Amravati Maharashtra, tender of
infrastructure development for Rs. 111 crore has been finalized and work order
issued.

The foundation stone of the PM MITRA Park Amrawati Maharashtra was

laid by the Hon’ble Prime Minister in September 2024.
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LAW FOR GUARANTEED MSP

*40. SHRI SACHITHANANTHAM R.:

SHRI S. VENKATESAN:
Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to
state:
(a) whether the Ministry proposes to bring the law demanded by farmers
guaranteeing MSP on the lines of M.S. Swaminathan Panel, if so, the details
thereof; and
(b) whether the Ministry proposes to meet the farmer's demand and to implement
the commitment/promise made by the Government, if so, the details thereof?
THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND
MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH CHOUHAN):
(a): To make Minimum Support Prices (MSPs) more effective and transparent, a
committee has been constituted on 12" July 2022. The subject matter of the
committee also include (i) Suggestions on practicality to give more autonomy to
Commission for Agricultural Costs and Prices (CACP) and measures to make it
more scientific, and (ii) To strengthen the Agricultural Marketing System as per
the changing requirements of the country to ensure higher value to the farmers
through remunerative prices of their produce by taking advantage of the
domestic and export opportunities. The meetings of this committee are being
organized regularly and till date, 6 meetings have been held. Additionally, 39

meetings of various sub-committees have also been held.
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(b): For benefits of farmers, Government has taken several initiatives which

include following:

(i)

(vii)
(viii)
(ix)

(xi)
(xii)
(xiii)

After budget announcement in 2018-19, Government had fixed MSP of 22
mandated crops at a level of at least one and half times of the cost of
production.

Pradhan Mantri Kisan Samman Nidhi (PM-KISAN)

Pradhan Mantri Fasal Bima Yojana (PMFBY)/Restructured Weather
Based Crop Insurance Scheme (RWBCIS)

Pradhan Mantri Kisan Maan Dhan Yojana (PM-KMY)

Agriculture Infrastructure Fund (AIF)

Formation and Promotion of 10,000 Farmer Producer Organizations
(FPOs)

Pradhan Mantri Annadata Aay Sanrakshan Abhiyan (PM-AASHA)
Modified Interest Subvention Scheme (MISS)

National Bee Keeping and Honey Mission (NBHM)

Agri Fund for Start-Ups & Rural Enterprises' (AgriSURE)

National Mission on Natural Farming

Krishonnati Yojana

Rashtriya Krishi Vikas Yojana (RKVY)
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(ii)Unstarred Question Nos. 231 to 460

IMPACT OF GLOBAL WARMING AND CLIMATE CHANGE ON
FARMERS
231. SHRI RAJEEV RAI:

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to

state:

(@) whether the Government has taken any major steps towards mitigation of
adverse impact of global warming and climate change with respect to farmers of
northern plains in the country, especially in the flood affected areas of eastern
Uttar Pradesh, during the last five years; and

(b) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI RAM NATH THAKUR):

(a) and (b): Yes, the Government has taken several steps towards mitigation of
adverse impact of global warming and climate change on agriculture in the
country including Uttar Pradesh. The National Action Plan on Climate Change
(NAPCC) provides an overarching policy framework to enable the country to
adapt to climate change and enhance ecological sustainability. One of the
National Missions under NAPCC is the National Mission for Sustainable
Agriculture (NMSA), which implements strategies to make agriculture more
resilient to the changing climate. Several schemes have also been initiated under
NMSA to deal with the adverse climate situations. Per Drop More Crop (PDMC)

scheme increases water use efficiency at the farm level through micro irrigation
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technologies i.e. drip and sprinkler irrigation systems. Rainfed Area
Development focuses on Integrated Farming System for enhancing productivity
and minimizing risks associated with climatic variability. The Soil Health &
Fertility scheme assists states in promoting integrated nutrient management
through judicious use of chemical fertilizers including secondary and
micronutrients in conjunction with organic manures & bio-fertilizers for improving
soil health and its productivity. Mission for Integrated Development of
Horticulture, Agroforestry & National Bamboo Mission also promote climate
resilience in agriculture. Further, Pradhan Mantri Fasal Bima Yojana along with
weather index based Restructured Weather Based Crop Insurance Scheme
provide a comprehensive insurance cover against crop failure by providing
financial support to farmers suffering crop loss/damage arising out of unforeseen
natural calamities.

The Indian Council of Agricultural Research (ICAR) under Ministry of
Agriculture and Farmers Welfare, is implementing a flagship network project
namely National Innovations in Climate Resilient Agriculture (NICRA). Through
this project, various climate change mitigation activities have been under taken.
In Uttar Pradesh, one cluster of 3 to 4 villages each from 17 districts viz.,
Baghpat, Bahraich, Banda, Basti, Chitrakoot, Gonda, Gorakhpur, Hamirpur,
Jalaun, Jhansi, Kanpur (Dehat), Kaushambi, Kushi Nagar, Maharajgan;,
Pratapgarh, Sant Ravidas Nagar and Sonbhadra were taken up for technology
adoption. Climate resilient technologies such as system of rice intensification,

aerobic rice, direct seeding of rice, zero till wheat sowing, cultivation of climate
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resilient varieties tolerant to extreme weather conditions such as drought and
heat; in-situ incorporation of rice residues; etc. have been developed and
demonstrated in these districts. Capacity building programs to farmers on

climate resilient agriculture in these districts were also undertaken.

CLASSIFICATION OF SECTORS INTO STRATEGIC
AND NON-STRATEGIC
232. SHRI AZAD KIRTI:

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to

state:

(a) whether matters pertaining to food security and farmers' welfare are not of
strategic importance to the nation;

(b) if so, the details thereof;

(c) the considerations that have been taken by the Government in the
classification of sectors into strategic and non-strategic; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI RAM NATH THAKUR):

(a) and (b): Food security and farmers’ welfare are very important for the nation
and are being given utmost priority. In order to ensure the food security of the
country, the Government is implementing National Food Security & Nutrition
Mission (NFSNM) in 28 states and 2 union territories (Jammu Kashmir & Ladakh)
with the objective of increasing food grain production across the country. Under

NFSNM, the incentives are provided to the farmers through the States/UTs, on



04.02.2025 143

crop production and protection technologies, cropping system based
demonstrations, production & distribution of certified seeds of newly released
varieties/hybrids, Integrated Nutrient and Pest Management techniques,
capacity building of farmers through trainings during cropping season,
organizing events/workshops, distribution of seed minikits etc. The Government
of India also provides flexibility to the states for state specific needs/priorities

under Rashtriya Krishi Vikas Yojana (RKVY).

The Government is also taking various steps like procurement of
foodgrains for Public Distribution System (PDS), operation & maintenance of
buffer stock for foodgrains, modernization & upgradation of storage facilities for
foodgrains etc. for the wellbeing of farmers. Further, the Government is
implementing various schemes like Pradhan Mantri Kisan Samman Nidhi (PM-
KISAN), Pradhan Mantri Krishi Sinchayee Yojana (PMKSY), Soil Health Card
(SHC), National Agriculture Market (e-NAM), Pradhan Mantri Fasal Bima Yojana
(PMFBY), Pradhan Mantri Kisan Maan-Dhan Yojana (PMKMY), Kisan Credit
Card (KCC), Pradhan Mantri Annadata Aay Sanrakshan Abhiyan (PM-AASHA),
Mission for Integrated Development of Horticulture (MIDH), Agricultural
Technology Management Agency (ATMA), Rainfed Area Development (RAD),
Programme under National Mission for Sustainable Agriculture (NMSA),
Scheme for promotion of 10,000 Farmers Producer Organizations (FPOs),
National Bee Keeping Honey Mission (NBHM), Agriculture Infrastructure Fund
(AIF) etc. for the wellbeing of farmers which provide assistance on production,

protection, post-harvest processing, value addition, market linkage etc. for
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foodgrains crops. The country’s foodgrains production increased from 297.50

million tonnes during 2019-20 to 332.29 million tonnes during 2023-24.

(c) to (d): The Government in February, 2021 notified the New Public Sector
Enterprise (“PSE”) Policy for Atmanirbhar Bharat under which the Public Sector
commercial enterprises are being classified as Strategic and Non-Strategic
sectors. The PSEs in Strategic sectors have been delineated based on the
criteria of national security, energy security, critical infrastructure, provision of

financial services and availability of important minerals.

UNIFORM POLICY FOR E-COMMERCE

233. PROF. SOUGATA RAY:

SHRI RAMASAHAYAM RAGHURAM REDDY:
Will the Minister of COMMERCE AND INDUSTRY be pleased to state:
(@) whether it is a fact that there is no comprehensive e-Commerce Policy in
the country and if so, the efforts being made by the Government to formulate
such a policy;
(b)  whether the Government has concerned about the threat from major e-
Commerce players to the employment opportunities in the country, if so, the
details thereof;
(c)  whether the rapid growth of e-Commerce affected the livelihood and job

opportunities of millions of small retailers of the country, if so, the details thereof;
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(d)  whether the Government has any proposal to have a separate law to deal
with e-Commerce with a nodal agency or regulator for overall monitoring and
development of e-commerce in the country;

(e) if so, the details thereof and if not, the reasons therefor; and

(F whether the Government has any uniform policy to ensure the business
practices of major e-Commerce companies at par with citizen-centric and if so,
the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY;
AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI JITIN PRASADA):

(a), (d) and (e): The e-commerce sector is governed by a comprehensive legal
and policy framework. Some of the Acts applicable to e-Commerce Sector are
Consumer Protection Act, 2019; Consumer Protection (E-commerce) Rules,
2020; Competition, Act, 2002; Central Goods and Services Tax (CGST) Act,
2017; Information Technology Act, 2000; Payment and Settlement Systems Act,
2007; Companies Act, 2013; Copyright Act, 1957 etc. FDI policy and Foreign
Exchange Management Act (FEMA), 1999 contain provisions related to Foreign
Direct Investment (FDI) in e-Commerce Sector. Any violation of FDI regulations
is covered by the penal provision of the FEMA, 1999. RBI administers the FEMA
and Directorate of Enforcement (ED) is the authority for the enforcement of
FEMA. The Competition Commission of India (CCI) established under the
Competition Act, 2002 decides matters of anti-competitive practices, including

inter alia predatory pricing, on a reference by the aggrieved party. In addition,
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the interests of the consumers are protected under the Consumer Protection Act,

2019.

(b) and (c): Government has been focusing on protection of the interest of small
retailers of the country. Various measures in the form of Acts, Rules and Policies
have been put in place to ensure level playing field. In addition, the Department
for Promotion of Industry and Internal Trade (DPIIT) has pioneered the initiative
of Open Network for Digital Commerce (ONDC). The initiative aims at promoting
open networks for all aspects of exchange of goods and services over digital or
electronic networks. ONDC makes e-Commerce more inclusive wherein small
and medium-sized businesses can use any ONDC compatible applications
instead of being governed by specific platform centric policies. This provides
multiple options to them to be discoverable over network and conduct business.
It also encourages easy adoption of digital means by the small retailers and

distributors, who may be currently not on digital commerce networks.

(f):  Government has implemented the Competition Act, 2002 that mandates
the Competition Commission of India (CCI) to prevent practices having adverse
effect on competition, to promote and sustain competition in markets, to protect
the interests of consumers and to ensure freedom of trade carried on by other
participants in markets, in India. The CCI looks into the matter relating to the
anti-competitive agreements and abuse of dominance by enterprises in all

sectors of the economy.
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The Department of Consumer Affairs has notified the Consumer
Protection (E-commerce) Rules, 2020 under the provisions of the Consumer
Protection Act, 2019 to safeguard consumers from unfair trade practices in e-
commerce. These rules, inter-alia, outline the responsibilities of e-commerce
entities and specify the liabilities of marketplace and inventory e-commerce

entities, including provisions for customer grievance redressal.

EXPORT HUBS SCHEME, 2024

234. SHRI RAJESH VERMA:
DR. SHRIKANT EKNATH SHINDE:
SHRI RAVINDRA DATTARAM WAIKAR:
SHRIMATI SHAMBHAVI:
SHRI NARESH GANPAT MHASKE:
SHRIMATI DAGGUBATI. PURANDESWARI:

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

(@) the details of the current progress on Districts as Export Hubs (DEH)
Scheme in 2024;

(b)  the impact of merging One District One Product (ODOP) Scheme with
Districts as Export Hubs Scheme;

(c) the details of data on the increase of products, exports and economic
activity in the country under the said scheme in 2024 in comparison to previous

years, State/UT-wise particularly in Bihar, Maharashtra and Andhra Pradesh;
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(d) the details of data on employment generation at grassroots level under
the said scheme during 2024; and

(e) whether balanced regional developments have been fostered in all
districts of the country under the said scheme and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY;
AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI JITIN PRASADA):

(@) and (b) Under the Districts as Export Hubs initiative of DGFT, the export
promotion activities are being decentralised to make the districts active
stakeholders in boosting export growth of the identified products and services
from the districts to leverage their natural competitive advantages. An
institutional mechanism has been set up in all States/UTs by forming the State
Export Promotion Committee (SEPC) and District Export Promotion Committee
(DEPC) at the district level. Under this initiative, District Export Action Plans
(DEAP) detailing the existing bottlenecks in the supply chain and identifying
possible interventions to mitigate the existing gaps for export of identified
products and services have been prepared for 590 districts. Additionally, DGFT
has been organizing outreach events with e-commerce partners, government
stakeholders, and industry associations to provide training, capacity building,
and support for businesses, MSMEs, and small scale exporters to succeed in

global markets.

In December 2022, the One District, One Product (ODOP) was merged

with the DEH initiative to streamline support for exporters and manufacturers at
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district level. DGFT in collaboration with the Department for Promotion of
Industry and Internal Trade (DPIIT) has been working with the States/UTs and
the districts to organize export sensitization and promotion workshops. These
workshops are designed to equip stakeholders with the necessary knowledge
and tools to navigate global trade. Further, various activities have been
undertaken to promote and enhance the visibility of products and services
identified under the ODOP and Districts as Export Hubs (DEH) initiative both
within India and internationally. Export promotion activities at the international
level include engagement with Indian Missions abroad, virtual buyer-seller

meets, and participation in international exhibitions.

(c) and (d) ltis clarified that DEH has been running as an initiative and there is
no scheme as on date. Therefore, the question of exports of products,

employment generation under this scheme does not arise.

Under the DEH initiative, export promotion measures have been
implemented across all districts in India. It is further submitted that products and
services with export potential have been identified in 734 districts, with District
Export Action Plans (DEAP) prepared for 590 districts. A list of district-wise
products/services with export potential identified under the initiative, is available

at: (www.dgft.gov. in/CP)

In Chapter 9 of the Foreign Trade Policy (FTP) 2023, facilitating cross-
border e-commerce exports from India has also been emphasized. In light of this,

DGFT Regional Authorities have been organizing "Outreach Events" under
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Districts As Exports Hubs to promote the products/services with export potential
as identified under the Initiative. In 2024, as a result of collaborations with e-
commerce partners, 10 district export outreach events were held in Faridabad,
Moradabad, Ludhiana, Jodhpur, Bangalore, Ahmedabad, Hyderabad, Mumbai,
Jamshedpur, and Varanasi from March to June. The second phase of these
outreach events has been successfully conducted in Howrah, Jaipur, Haridwar,
Kanpur Nagar, Madurai, Mirzapur, Rajkot, Balasore, Jalandhar, Agra, and

Meerut between October 2024 and January 2025.

FINANCIAL ASSISTANCE UNDER PM KISAN YOJANA
235. DR. KALANIDHI VEERASWAMY:
SHRI Y. S. AVINASH REDDY:
Will the Minister of AGRICULTURE AND FARMERS WELFARE
be pleased to state:
(a) whether the Government has any plans to enhance the financial assistance

provided under the PM Kisan Yojana;

(b) if so, the details of the proposed enhancement in the amount and the timeline

for its implementation;

(c) the reasons for or against any increase in the assistance under the scheme;



04.02.2025 151

(d) the manner in which the Government plans to ensure that the increased
amount will effectively reach all eligible farmers, especially those in rural and

remote areas;

(e) whether the Government is considering any other measures to support
farmers financially through schemes like PM Kisan Yojana, if so, the details

thereof; and

(f) whether the Government has any plan of extending the benefits provided
under Pradhan Mantri Kisan Samman Nidhi (PM KISAN) yojana to the persons
engaged in fisheries and goat farming in addition to horticulture, floriculture,

Medicinal Herbs and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI RAM NATH THAKUR):

(a)to (e): The PM-KISAN scheme is a central sector scheme launched in
February 2019 by the Hon’ble Prime Minister to supplement the financial needs
of land-holding farmers. Under the scheme, a financial benefit of Rs 6,000/- per
year is transferred in three equal instalments, into the Aadhaar seeded bank
accounts of farmers through Direct Benefit Transfer (DBT) mode.

A farmer-centric digital infrastructure has ensured the benefits of the
scheme reach all the farmers across the country without involvement of any
middlemen. Maintaining absolute transparency in registering and verifying
beneficiaries, the Government of India has disbursed over Rs 3.46 lakh Cr. in 18

installments since inception.
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At present, there is no such proposal under consideration to increase the
benefits of the scheme.
(f): Under the PM-KISAN Scheme, cultivable landholding is primary eligibility
criteria to receive benefit of the Scheme. All cultivable landholding farmers
engaged in fisheries and goat farming in addition to horticulture, floriculture,

Medicinal Herbs are eligible to receive benefits under the Scheme.

SUPPORT TO DPIIT RECOGNIZED STARTUPS

236. SHRI TEJASVI SURYA:

SHRIMATI SMITA UDAY WAGH:

DR. RAJESH MISHRA:

SHRI DHARAMBIR SINGH:

SHRI PARSHOTTAMBHAI RUPALA:
Will the Minister of COMMERCE AND INDUSTRY be pleased to state:
(a) the specific sectors or industries that the Department for Promotion of
Industry and Internal Trade (DPIIT) and boAT partnership will prioritize under the
Memorandum of understanding (MoU) signed on 27th December 2024 to provide
support to DPIIT-recognized startups;
(b) the details of the dedicated programmes and initiatives planned for mentoring
startups and innovators under this alliance;
(c)  whether the Ministry plan similar collaborations with other private companies

to broaden support for startups, if so, the details thereof; and
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(d)  whether there is any provision under this scheme to include and set up new
startups in Bhiwani-Mahendergarh Lok Sabha Parliamentary constituency and
Sidhi district of Madhya Pradesh, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY;
AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI JITIN PRASADA):

(@)to(c): The Government, with an intent to build a strong ecosystem for
nurturing innovation, startups and encouraging investments in the startup

ecosystem of the country launched the Startup India initiative on 16th January 2016.

For effective implementation of Startup India initiative across the country, the
Government unveiled Startup India Action Plan comprising of schemes and
incentives envisaged to create a vibrant startup ecosystem in the country. The
Action Plan comprises of 19 action items spanning across areas such as
“Simplification and handholding”, “Funding support and incentives” and “Industry-

academia partnership and incubation”.

In order to promote partnerships and collaborations between the industry
and startups to encourage innovation-led growth in sectors like manufacturing, the
Department for Promotion of Industry and Internal Trade (DPIIT) is signing MoUs
with various stakeholders including various private companies for the specific
purpose, inter alia, of mentoring, providing access to infrastructure, share resources
and knowledge, assist in market linkages and connect to funding networks. Under
this initiative, an MoU has also been signed with boAt, an Indian company in the

audio and wearables market.
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(d):  This initiative is inclusive, and the partnerships formed with the industry
benefit concerned startups across States/Union Territories (UTs). Under the
Startup India initiative, as per eligibility conditions prescribed under G.S.R.
notification 127 (E) dated 19th February 2019, entities are recognized as ‘startups’
under the Startup India initiative by the Department for Promotion of Industry and
Internal Trade (DPIIT). As of 31st December 2024, 1,57,706 entities have been

recognised as startups by DPIIT.

Specifically for the State of Haryana, 8,222 entities have been recognised as
startups by DPIIT as on 31% December 2024. Of these, 94 entities have been
recognised as startups in the district of Bhiwani, and 42 entities have been

recognised as startups in the district of Mahendragarh.

Further, specifically for the State of Madhya Pradesh, 5,093 entities have
been recognised as startups, including 12 entities which have been recognised in

the district of Sidhi by DPIIT as on 31 December 2024.

GLOBAL DEMAND FOR ORGANIC PRODUCTS
237. SHRI SUDHEER GUPTA:
SHRI RAVINDRA VASANTRAO CHAVAN:
SHRI DHAIRYASHEEL SAMBHAJIRAO MANE:
Will the Minister of COMMERCE AND INDUSTRY be pleased to state:
(a) whether the global demand for organic products is growing rapidly and if so,

the details thereof;
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(b)  whether the Government has set a target of Rs. 20,000 crore for organic
product export for the next three years and if so, the details thereof;

(c) whether the Government has released the eighth edition of National
Programme for Organic Production (NPOP) with new regulations;

(d) if so, the details thereof and the aims and objectives thereto; and

(e) the details of steps taken by the Government to encourage farmers to indulge
in organic farming to reach the desired goal in next three years?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY;
AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI JITIN PRASADA):

(a) The global demand for organic products has been growing consistently as

can be seen from the table below.

Growth in Global Market for Organic Products

Year Value of Global Market (in USD Billion)

2018 105.00
2019 112.00
2020 129.00
2021 135.50
2022 141.75

Source: Report of FiBL & IFOAM - Organic
International for the year 2020 to 2024

(b) Govt. of India is taking focused initiatives to enhance the exports of
organic products. Given India’s production base and trends in global demand for
organic products, India has the potential to become one of the major organic

product exporting countries of the world in the near term.
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(c)and (d) The eighth edition of the National Programme for Organic

Production (NPOP) has been formally launched on 9" January 2025. The same

is available on APEDA website https://npop.apeda.gov.in/. Chapter 2

specifies the scope, objective and operational structure of the NPOP. The scope
and objectives are given in the enclosed Statement.
(e) The Government of India has been promoting organic farming in the
country through Paramparagat Krishi VikasYojna (PKVY) and Mission Organic
Value Chain Development for North Eastern Region (MOVCDNER). Both the
schemes focus on end-to-end support to farmers engaged in organic farming i.e.
training, capacity building, production, processing, certification, marketing and
post-harvest management.

The details of these schemes are available on the website of Department

of Agriculture & Farmers Welfare under the following link.

https://www.agriwelfare.gov.in/en/Guideintegratednutrient

STATEMENT

SCOPE AND OBJECTIVES OF NPOP
SCOPE
The NPOP shall, inter alia, include the following:
a. Policies for development and certification of organic products as notified by
the Department of Commerce, Ministry of Commerce and Industry, Government

of India from time to time.
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b. National Standards for organic products, processing, handling and labelling.
c. Accreditation of certification programmes to be operated by Certification
Bodies.

d. Certification of organic products.

e. India Organic Logo and regulations governing its use.

OBJECTIVES

The objectives of the NPOP, inter alia, include the following:

a. To assess and accredit certification programme of Certification Bodies
seeking accreditation under this programme.

b. To provide the procedure for evaluation of the certification programme of
Certification Bodies under this programme.

c. To develop National Standards for Organic Production, processing, handling,
and labelling for different product categories.

d. To facilitate certification of organic products in conformity with the importing
countries’ organic standards as per mutual recognition agreement.

e. To encourage sustainable and environmentally friendly farm ecosystem.

f. Ensure that the certification system is transparent, easy to follow and is in line
with international best practices.

g. Ensure transparency in the operations of the Operators.

Hee U & foT oI
238. St WISRTST AT
T HCEIUTET, TRIUTET 3R SR H3T IS ST b HuT byl feb:
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() FRIUTST & e H 0 b1 T3 ISR bl SIIRT AT &;

(@) forrd 27 a9t & SRM TIUTAT & ol ISRISRIAT UTH v dTel ATy &t
AT foheT &;

() BRI 5T § ford=T ATfeeaehT Hferr g HRf R W8 §; 3R

(€) BT PR TN &derT o fhdmt shrgar BRI o W&l & 3R fham™T of <F o™
qTetT ISRIERIAT o UfTIT T SUaR SIRT T 872

TR RTST H3iT; STAT Ao uTer, URIUTer 3R Sa-1 71 (47} 1eite Yor Rig I
o+ Rig):
(@): HIUTHT 9T, HRUTer, yeUTer 3R SR Halerd o fufiehear e

AIREIDT fAepT & foTg A= ISy BRI % o 81 fepanfeadt et ATetratl/
BRISHHT el IR TR &:

o O

() 2015-16 | 2019-20 T& 1 § AT faamRT & forq reft wifer: Frfeadt @t
Thiepd I 3R Tae TR e U Ao (H0I0s) drIffead & TS|
ey et hifeT 7 3 Jral & |r-are fURieear et SRy #id ar,
WR 3R AU STeT BT & folT D-MTST TTeT ™l BT T, ST Urer gfae,
A §[S ol bl TATYT, BARIT, STATRIT H il bl AT, fihel dhear & folg
G, STTHRIS dTet &1 ol fdepTd, Aadheicy] Teardhear RIecH (3TRUTH), ATl
&1 A feboaiT o HTRTeuT 3R apiered faepry Mife & forw facier grrdm uar b
gl

i) foirad 2018-19 9'7,522.48 FRIS BUY bl et Ty F fhariST U Uardrehear

FFIRCTIR STTHC s (VRIS IUH) AT Udh FHfUd the fohaf~ad & T3 &,
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(iii)

(iv)

)

forTepT Ie2d fheRIST gropegarer Gaenall & Joi 3R Gga hrul o fo1g Rl
forT e R 8 RraH faRieheaR &1 et wfcifarferr enfireT €SIy 82t 31R Sfet
P BT [ADT, TS Sehi Dl TATYAT 3R STATRIT H o dheraR i TATITI

q¥ 2018-19 ¥ e P1S (i) I Floem AGIARI R T RIUTCTD] b

TR fobam T afes fUfFepeer & folg A fopaml &t arfefler guit

SITERIHATSN BT URT PR H Ire HSRIAT UG Dl T Hh |

ferfer a 2020-21 % 5 avf &I 3rafer & fofq w8 F 31 Tep o Waifered
20050 @RS BUY & AGHING e & gge HH AT FHIaT AH]
(FroTwTaTs) b SrIffead fam T 81 HUueadrs &1 Seed, 3 d1dl &
3T, FGITRI AR AR B! o DreT bRy 37 & 10T & forg wrfreror
TS R b TRI-JTe, HeeUTer 3R fURiear Tfifafedr Sy His o, TR
T 3R STerufer gt T STet1d i b foru qreTl &t TATUHT, $7YC FeRIaT 3R
IS dop, gaival, RIRT (UTef), Ui arefl oIS gepredl o Jlaemd iR
AaPeicd) Taamhedr fIEeH (JIRUGH), TRI-Telld iR Bl dhedr ST I
B aTel] Siel iy ARl & qread A fawaR, Tedr, fafdefienur, de-in
HIGY U ST 3R Gt a1 &R § 9 3R I & IcuTaed TN GIRT

qg I 31N IUTShdT bl ST 2l

9% IR, AIITAT fI9FT, IRT WRBR 7 a7 af 2023-24 F fa<7 o
2026-27 b AR 91 T T o foTq prIferd o Tar H3i F febarrT g
AT (FTH-THHTATHATS) AP Uep IU-ASHT DI AT Tpfer & 81 39
AT bl I 3 1T b AT ATl & DT JeI-2geTl (deg o)
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SETTI3N o GUR o folq (sura 3jar & Aread A HIfceIeh! 3R STeT piy F&H
ST DT WIS PRATE |

(@) 31K () : AIUTA fIITT, YR TRBR Y TR A1fezdh astmen &7 fopaaae
XIS IRBRIAE ITRIT U< b JTEIT I AT ST 81 37 AISHI3N b dad TRy
T T FIfAT oT GRBRIFY RIS el GRT T STl 81 I§ A & fb
HGUTET fI9RT RS TRDR FRT HRITfaT FHTTATS @ T8 [URiheer dfed
faf¥T Arfcerdht wffafeRit T o BT b oIy 3@ TP 47,16,216 FGIRI, I
feperT SR 377 f&TeReT bl HEICT U I T8 &1 FHDb eTTdl, HGIARI 3R 7oL
b=t el 2898 PRIS U 2T K0T R & AT Pt 4,50,799 BT STRY feb T E |
BIRIIG WRPR 7 Gfed T & fb aci d B<iRFIG § U ATfcegenl  fTerr s
Tferd &l

(®&n): I R aut (a7 af 2020-21 | 2023-24) R = fo=T T (2024-25) &
SR TIYTe fIRT, TR WRBR 7 T HaAl A FHIeT AT (FIewsars)
< B HEIUTET o fofy T~ o TRPRT 3R cber AMTRACT T2Ti bl Pt 56,643 bl
IFcE @ WPpla & 81 39 AT $ ded, ERT Ul F anlRiEr & fog
UNAISTI/SRTS TTRTC T 40% 3T1R SFIeIet STl / SRt SiiTtel / Afger ey
& foTQ URAISHI/ZDTS TTNTT BT 60% ARDRI fA<iir ST T DT STl &l FRbRT
AT HETIT bt 3R X5 TRDRI b &ffer 60:40 &b IIUTT H TS b STl & SR b

ITTRIT U< & ATl H, AT fINT, IR TRBR 100% TRBRI AZIdT USH

PNATE |

PRADHAN MANTRI KISAN SAMMAN NIDHI SCHEME

239. SHRI ABHISHEK BANERJEE:
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Will the Minister of AGRICULTURE AND FARMERS WELFARE

be pleased to state:

(a) the total budget allocated and spent under the Pradhan Mantri Kisan
Samman Nidhi (PMKISAN) scheme since its inception, the details of breakdown

of the allocation and expenditure, year-wise;

(b) the details of the fund allocation spent exclusively on advertising and

branding, year-wise;

(c) the mechanism in place, if any to assess the effectiveness of advertising
campaigns and ensure that they do not divert significant funds from direct

benefits to farmers?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI RAM NATH THAKUR):

(a) to(c): The PM-KISAN scheme is a central sector scheme launched in
February 2019 by the Hon’ble Prime Minister to supplement the financial needs
of land-holding farmers. Under the scheme, a financial benefit of Rs 6,000/- per
year is transferred in three equal instalments, into the Aadhaar seeded bank
accounts of farmers through Direct Benefit Transfer (DBT) mode.

A farmer-centric digital infrastructure has ensured the benefits of the
scheme reach all the farmers across the country without involvement of any
middlemen. Maintaining absolute transparency in registering and verifying
beneficiaries, the Government of India has disbursed over Rs 3.46 lakh Cr. in 18

installments since inception.
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The Government of India and State Governments undertake several
activities for the publicity of PM-KISAN, including print advertisements in
newspapers at regular intervals, outreach through social media, programs on
DD Kisan, etc. Furthermore, the Ministry also provides administrative expenses
to the States/UTs for the implementation of PM-KISAN, including

publicity/awareness drives.

PUTRT ScUTa
240. it 3RfE TUTI ArA:
Y HorT RIS ST
Y SHTBTLT YUTARIE I o oA aTeres:
Y ARTIOT T 70T
Y HOT STHAG QL
£ Ferad AT TGS
T Y 3R FAATT SBearor FHiT T8 I bl PuT He fob:
(@) <N HURT SIS H 0l IS HIF A7 & T fUwer i auf & SR fafrs

]Il GRT $9hT Pt SeuTerT HERTSS & [ Riell Afed Iog-ar foe &;

(@)  FATIE T & fop af 2023 H pieT HRUARI 3h sfeaT (HRHME) & U RS
TRI HURT b Tlet F 3R IS &7, AT 3HhT acHT ReerfcT T & oI ST T 1 et
& T HRUT &;

(M) T H GUT P U U & a1 & forg 1 Mok forar 1 & iR afe &,
SIGRSERIRIINGOIES
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(&) T IRDR 7 el i auf q2r a9 ay & SR IfrT <o 9, iy su s
IR eI STSfiel |, HUTT BT 3T BT & 3R IfS &7, ar doaset &Rt RT 8
ToIT $HD AT R &;

(T) T HUNT I HFd FRIAT TR & oy TRy ATITRAT §RT HURT BT ST

fohaT ST T8 & oI fohq T o folw g Y oA fha= &

(@) T P DURT I [BAMI b oY IS U N1 a15 TS 8 3R IS

g1, O acieell &IRT T & AT AXPR GRT 376 DU BT IfI Jed UG R o folg

AT P I3V IV &; 3R

(B)  FIT IR TR JITHTA Tl P HURT SITSH BTN Pl HURT Y &R H e
< ATUET J3ATIST < b Ty eI faQIy Urerer & SiR Ffe &, ot cesiarell &IRT & & 3R
af &, A 39D T BRUT 872

P 3R T Bearor F31era 7 16T FAAT (ST IR AT 3TPHR):

(@) (S): faTd i a9t &b SR < H HURT BT IGT-TR IITE 3R TERTSS 5T H
HURT DT RTAT-TR IS BT RT T fraRuT-1 37 11 F 7 7 &1 398 37etTaT,
Ty 2023-24 & SR, YR HURT 7T (Fe1TS) GRT T Ferer o dad 32.84
CTRE TS U T TRIE DT TS 2fT| 27 SeRT 2025 Teb 37 32.84 f1RF ot 4 4, 31.80
oTRI TTST b farcht el STT et &1 TRl fashl A S8eR Jodr UIH IR Ffe § Hog qHdr
T 8 & PR, AT IR F 1g Tig (3ithee) el 3 81 aodM H, AR I DU
& I WR IS Ufcieer &1 & 31k 9YRT ARDBR DURT BT T 8l brall &l AT,
T TIRT T WU A DURT DT TN DRe] & SR U IRATT 7T o R0 &
TRT TNDHR gRT Pls I el {1 =T &

() 3R (B): PURT o foT¢ =LATT FH Ho (THYUT) feb—aii o foTq GRaf darer Ha
PR & Fifch o AU IJUST P [o1Y BH A BH ~IATH FHT Fed Pl UTH Gf3re
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Bl 81 P AT SR Fed AT (AT GRT Ueh g9 IS AT b 1.5 AT
(T2+THhUT) & HlFiel B SATER YR THGHUT I RTINS & STl & ATfeh fohT=l &b I
qTR AP eI JeUTeT TN UR &H F B9 50% 31fereh TR (Hep Gi+I2re fbam i
Fep! fTet T il b SR U & forT Ue oy Y =g GHeH Jed @ fdaru
TR €

B9 gfer foraeet

PUTH 2021-22 2022-23 2023-24
g9 9T 5726 6080 6620
REIRS 6025 6380 7020

SUh TS ST & fob ORI e ST 3 GIGHUT H oI Jfeg & Xal &l

g JANIRE, DU fbamT Dl WU JISTHT BT AT Fe DR R Ifer Jed
G B & foly, HIATATS 7 12 HURT IcUTee Wl & 152 fefl H 507 TS s
Giel &, N9 HERTSE Iy b SFERTE oTel § 9 BRIe e 3R JaeHTel el H 15 BRIE
EERIIEC R

feraRoT -

Y 2021-22 W 2023-24 Th YT BT IoI-JR Icqre

IcUTed 89K ol &
ST (170 fFeTIm Ud®)
2021-22 2022-23 2023-24

TIRT 7509.34 8795.33 9056.99
HERTSE 8249.24 8315.67 8045.49
AT 4878.06 5744.62 5079.71
RISTReRIT 2480.99 2774.47 2621.66
PHCDH 1954.60 2567.88 2058.55
e Tl 1419.76 1433.25 1801.06
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gRamm 1316.06 1000.50 1508.76
BIEERS 1707.62 1540.52 737.26
anfserm 625.91 704.92 704.92
ENIC) 645.99 443.63 628.82
SIEEEIS] 301.91 319.02 251.83
T 28.11 20.38 26.97
3TRIeT YR 31117.59 33660.19 32522.02
fera=or -l
AERTSE A5 H U BT FAAT-TR IS
- JUTE B9 3T ® (170 fpuT. wd®)
2021 -2022 | 2022 - 2023 2023-24
TEIGTR 277.40 255.06 139.09
TP 305.60 362.49 330.05
TERTST 618.90 387.48 857.24
CIRIIEIE] 498.70 452.63 399.82
dis 438.90 475.71 471.99
TSRT 1.20 1.18 1.30
el 547.30 542.52 469.93
ISR 351.20 442.49 376.54
gt 295.90 545.99 342.89
TSRRIe 17.10 16.61 35.05
famett 78.70 78.22 61.62
STeRTTer 731.20 1,294.92 596.33
ST T 610.80 687.79 531.51
AR 12.60 27.22 19.62
TRTYR 451.80 586.81 656.18
SIS 307.30 333.03 428.79
GRER 172.60 212.36 150.49
SlINED 125.30 112.44 27.21

165
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SiSIRIEIS 17.90 3.03 1.11
qRT 396.40 533.16 373.61
qor 0.15 1.02 1.47
FART 0.24 1.09 0.21
SISIEN 0.40 0.67 0.47
EE] 752.10 625.62 728.19
CIRE 60.40 41.33 74.07
REREI 720.80 569.84 970.69

INITIATIVE OF ONE DISTRICT ONE PRODUCT

241. SHRI S. JAGATHRATCHAKAN:

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

be pleased to state:
(a) the total number of districts identified under the One District One Product
(ODOP) initiative since the inception of scheme in the country State-wise
including Tamil Nadu, year-wise;
(b) the financial assistance provided by the Government under the ODOP
initiative since inception, State and year-wise;
(c) whether the Government has data for any measurable impact of the
scheme, including export growth and employment generation in States, if so, the
details thereof State-wise particularly in Tamil Nadu; and
(d) the steps taken by the Government to address challenges faced by States,

including Tamil Nadu, in the implementation of the ODOP initiative?
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY;
AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI JITIN PRASADA):

(a): Products from 782 districts across the country have been covered under
the ODOP Initiative. The ODOP products are from various sectors such as
textiles, agriculture, food processing, handicrafts, and more. Number of districts

covered under One District One Product (ODOP) since inception year-wise is

as under:
Financial New Districts Cumulative Districts
Year Covered Covered
FY 2020-21 103 103
FY 2021-22 647 750
FY 2022-23 10 760
FY 2023-24 22 782

The details of unique products identified (district and state-wise, including
Tamil Nadu) under the ODORP initiative as of 19th December 2024 is available

on DPIIT’s website under the links —

https://dpiit.gov.in/sites/default/files/odop product list

december.pdf

(b): ODORP is an initiative; thus, there is no provision for financial assistance

thereof.

(c):  Such data is not available with DPIIT. However, the Government of India

has launched the Districts as Export Hubs (DEH) Initiative under the Directorate
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General of Foreign Trade (DGFT) to boost export activities including for ODOP
products across various districts. In Tamil Nadu, 38 districts have been
identified with potential export products and services (enclosed as Statement
I) and District Export Action Plans (DEAPs) have been prepared for 20 of these

districts (enclosed as Statement II).

(d):  There are several steps taken by the Government to address challenges
faced by States, including Tamil Nadu, in the implementation of the ODOP

initiative, as below:

1. GeM Onboarding: A dedicated storefront has been created on
Government e-Market place (GeM) for ODOP. The purpose of the
storefront is to enable direct procurement of ODOP products for gifting/
office use by various line ministries, government bodies, and foreign
missions abroad. 500+ ODOP categories are currently live on the

marketplace including 38 product categories from Tamil Nadu.

2. Product Showcase at National and International platforms:
ODOP Products including from State of Tamil Nadu were exhibited at

various national and international events and exhibitions.

3. Market Access and Promotion: Establishing ODOP (One District
One Product) corners in Indian missions, embassies, and international
exhibitions to showcase regional products globally, including those from

Tamil Nadu. Additionally, partnering with online platforms such as GeM,
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ONDC, Amazon, Flipkart, and other e-commerce platforms to enhance the

reach of ODOP products.

4. Skill Development and Capacity Building: Conducting training
and certification programs in collaboration with NIDs, NIFT, and NPOP to
upskill artisans and entrepreneurs. A workshop on export procedures,
organized by the Directorate General of Foreign Trade (DGFT), Ministry
of Commerce & Industry, was held on 14th November 2024 at the Madurai
Export Summit.

STATEMENT-I

List of Districts and Products/ Services Identified under DEH

S | District Identified Products and Services

No.

1. | Ariyalur Readymade Garments, Corrugated Sheets & Boxes,
Cashew

2. | Chengalpattu Leather goods, Shrimp, Automobile products, Granite

3. | Chennai Biotechnology, Food processing, Marine products,
Jewellery products, Apparels, Software services

4. | Coimbatore Automobile & Engineering Products, Poultry

(Pollachi) Products,

Coconut & Coir Products, Kovai Kora Cotton Sarees,

Coimbatore Wet Grinder
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5. Cuddalore Chemical, Marine, Cashew Nuts

6. Dharmapuri Auto Components, Engineering, Horticulture, Agro
Products, Plastics

7. Dindigul East India Leather, Dindigul Locks, Sirumalai Hill
Banana, Virupakshi Hill Banana, Kodaikanal Malai
Poonducts

8. | Erode Handloom & Powerloom Products, Egg Powder,
Motor
Vehicle Parts, Tapioca & Starch, Erode Manjal (Erode
Turmeric)

9. | Kallakurichi Rice, Sago, Turmeric, Jaggery powder, Cattle feed

10. | Kanchipuram Engineering and Auto components, Software Food
Processing, Tourism, Kancheepuram Silk

11. | Kanyakumari Cashew, Fish Nets, Sea Shells, Temple Jewellery of
Nagarcoil, Eathomozhy tall coconut

12. | Karur Home Textiles, HDPE Products, Gems

13. | Krishnagiri Food Processing, Cut flowers, Diamond Jewellery

14. | Madurai Madurai Sungudi, Madurai Malli, Granite

15. | Mayiladuthurai Coconut, Mango pulp, Coir

16. | Nagapattinam Food Processing, Coir, Artificial Jewellery

17. | Namakkal Poultry Products, Cotton Yarn & Fabric, Granite

18. | Perambalur Agriculture Products, Cashew
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19. | Pudukkottai Food Processing, Coir, Cashew, Granite

20. | Ramanathapuram | Dry Fish

21. | Ranipet Leather products, Pharmaceuticals, Automobile
components

22. | Salem Salem Venpattu, Engineering, Food Processing,
Diamond Jewellery, Poultry Products

23. | Sivaganga Gherjubs (Miniature Cucumber), Chettubad Jittab

24. | Tenkasi Coir pith block

25. | Thanjavur Thanjavur Paintings, Thanjavur Art Plate, Thanjavur
Doll,
Thanjavur Veenai, Thanjavur Pith Works, Coir, Silk,
Brass Works

26. | Theni Banana, Spices, Made ups

27. | Nilgiris Horticulture Crops, Tea, Floriculture products

28. | Tiruvallur Garments, Engineering, Chemicals

29. | Tiruvarur Coir Industries, Agriculture Products, Marine
Products

30. | Tiruchirappalli Agro Food Processing, Defence Equipments,
Artificial
Jewellery, Windmil Components, Banana

31. | Tirunelveli Tirunelveli Halwa, Pattamadai Pai, Readymade

garments




04.02.2025 172

32. | Tirupathur Leather products, Coir products, Sandalwood
products

33. | Tiruppur Hosiery Garments & Apparels

34. | Tiruvannamalai Silk, Manufacturing Products, Automobile Products,
Edible oil

35. | Thoothukudi Marine Products

(Tuticorin)

36. | Vellore Leather Industry, Readymade Garments, Chemicals

37. | Viluppuram Agriculture Products, Marine Products

38. | Virudhunagar Spices, Yarn, Coir pith, Crackers, Printed books

STATEMENT-II

Details of DEPC meetings and District Export Action Plans for all districts of

Tamil Nadu.
Details of
District
Districts Products/Services Identified Export
Action
Plan
Readymade Garments, Corrugated
Ariyalur Sheets & Boxes, Corn, Drumstick, Prepared
Moringa leaf products
Software exports, shrimp, engineering
Chengalpattu - Automobile components, granites, Prepared
mamallapuram rock statues, Tourism -
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Cultural & Heritage, Pharmaceutical
products, Vegetable oil, Non -Basmati
rice, Watermelon, Mango &
Mangopulp, Chillies

Chennai

Biotechnology, Food processing,
Marine products, Jewellery products,
Apparels, Software and software
services, Bio- Tech based Diagnostic
production of vaccines, Engineering -
Automobile componenets, Stevia
(Natural Sweetener), Millets, Herbal
Components used for Ayurveda,
Organic Products

Prepared

Coimbatore

Engineering products such as motors
& pumps, automobile engineering
components, iron castings, aluminium
castings, Wet grinders & home
appliances, Textiles, Poultry products,
Coconut & coir products, Kovai kora
cotton sarees.

To be
Formulated

Cuddalore

Chemical, Marine, Agro & Processed
Food Products - Cashew Nuts,
Jackfruit, Non- Basmati Rice,
Ceramics, Handi Crafts Toys, Industrial
Chemicals

Prepared

Dharmapuri

Auto Components, Engineering,
Horticulture, Plastics, Sago / Topiaco,
Mango & Mango pulp, Skimmed Milk
Powder , Green Chillies, Tomato Pulp,
Milets( except maize products)

Prepared
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Dindigul

Textile, Dindigul Locks, Sirumalai Hill
banana

To be
Formulated

Erode

Handloom & Powerloom products,
processed fabrics, Egg powder, Motor
vehicle parts, Agricultural products
such as Tapioca & starch, Poultry
products & egg, Erode Manjal
(Turmeric)

To be
Formulated

Kallakurichi

Food products — Rice, Sago, Turmeric,
Tamarind, Guava, Water melon,
Cashew Nut, Jaggery powder, Cattle
feed — Briquette, Edible oil - Ground
nut, Gingelly Oil

Prepared

Kancheepuram

Engineering and Auto components,
Silk weaving, Textile garments,
Software, Food Processing, Tourism -
Heritage and medical, Kancheepuram
Silk, Non -BasmatiRice,Watermelon,
Mango & Mango pulp, Chillies

Prepared

Kanniyakumari

Cashew, Fish nets, Sea shells, Temple
jewellery of Nagarkoil, Earthomozhy
tall coconut

To be
Formulated

Karur

Home textiles such as bedsheets,
Placemats, Table runners, curtains,
etc. HDPE products, Gems such as
Ruby & Beryl

To be
Formulated

Krishnagiri

Engineering, Food Processing (Mango
Pulp), Cut flowers, Diamond Jewellery

Prepared
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Handlooms, Granite products, Tob
o be
Madurai Readymade Garments, Madurai
. : . . Formulated
Sungudi, Madurai Malli (Jasmine)
Agro food processing, Marine food
. . processing, Coir,Non-basmati rice, To be
Mayiladuthurai _ _
coconut products, millets and maize, Formulated
mango pulp
Poultry Products such as Hatching
Eggs, Parent Eggs, Broiler Chickens,
Nagapattinam Table Eggs, etc., Raw Granite, Yarn, Prepared
Cotton Fabrics, Towels, Bed Spreads
& Rigs.
Poultry products such as hatching
eggs, Parent eggs, broiler chickens, To be
Namakkal Table eggs, etc. Raw Granite, Yarn,
: Formulated
cotton fabrics, towels, Bed spreads &
Rigs
Marine food products, Granite, Coir,
Perambalur Engineering -Auto mobile Prepared
Components, Cashew Nut, Ground Nut
Pudukkottai Dry Fish Prepared
: To be
Ramanathapuram | Dry Fish
Formulated
Engineering, Food Processing (mango
Pulp), cut flowers, Diamond Jewellery,
Ranipet Poultry Products & Eggs, Salem Prepared

Fabric, Salem Silk known as Salem
Venpattu,
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04.02.2025 176
Engineering, Food processing (mango
Sal pulp), Cut flowers, Diamond jewellry, To be
alem
Poultry products & eggs, Salem fabric, Formulated
Salem Venpattu(Silk)
. : To be
Sivaganga Handicrafts
Formulated
. o To be
Tenkasi Coir pith block
Formulated
Agro food processing, Marine food
. processing, Coir,Non-basmati rice,
Thanjavur _ _ Prepared
coconut products, millets and maize,
mango pulp
Horticulture crops like potato,
Cabbage, Carrot, Tea, Coffee, Ginger,
L Fruits, Timber, Eucalyptus oil, Garlic & To be
The Nilgiris _
pepper, Floriculture products, Home Formulated
made chocolates, Ooty varkey, Nilgiri
logo
. . To be
Theni Banana, Spices, Made ups
Formulated
Readymade Garments,Handloom
products, Engineering- tools and
. Automobile components, Chemical
Thiruvallur , Prepared
Products - Industrial polymer, Bulk
Containers, Non -Basmati Rice,
Vegetable oil, Dhal Products
Coir Industries, Marine Products, Non-
Thiruvarur Basmati Rice,Onion Powder ,Organic Prepared
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Agro Food Processing, Heavy
. Electricals and Engineering, Artifical To be
Thoothukkudi
Jewellery, Readymade garments, Formulated
Software, Banana, Banana Products,
Tiruchirappalli Yarn,Tirunelveli Halwa, Pattamadai Pai Prepared
. . : , .. | Tobe
Tirunelveli Yarn,Tirunelveli Halwa, Pattamadai Pai
Formulated
Tirupathur Hosiery Garments & Apparels Prepared
. : To be
Tiruppur Hosiery Garments & apparels
Formulated
Tiruvannamalai Marine Products Prepared
Leather Industry, Readymade
Garments, Industrial Chemicals, Edible
Vellore Oil -Ground Nut , Mango Pulp,Dairy Prepared
Products,Elamvambadi
Brinjal,Odungathur Guava
Marine Products, Edible Oil- Ground
Viluppuram Nut and Gingelly oil, Tamarind,Guava, Prepared
Water Melon,Cashew Nut
Spices, Yarn, Coir pith, Crackers, Tob
o be
Virudhunagar Safety matches, Printed books, Grey
Formulated

cloth, Gauze cloth

ASSISTANCE FROM UN FOOD AND AGRICULTURE ORGANIZATION

242. SHRI KODIKUNNIL SURESH:
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Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to

state:

(a) the current status of international support and assistance received from the
United Nations Food and Agriculture Organization (FAO), Asian Development

Bank and the World Bank for agricultural initiatives in India;

(b) the specific projects underway in collaboration with these agencies that focus
on climate-smart agriculture, sustainable development and agro-biodiversity

conservation in India, along with the details of their objectives and progress;

(c) the measures taken by the Government to ensure effective coordination with
these agencies for implementing sustainable agricultural practices and

biodiversity preservation strategies;

(d) whether there are any plans to expand partnerships with these agencies to
address emerging challenges in agriculture and enhance resilience against

climate impacts on farming communities; and

(e) the details of projects that are specifically designed for Kuttanad and

Wayanad in light of frequent crop loss due to natural calamities?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND

FARMERS WELFARE (SHRI RAM NATH THAKUR):

(a) and (b): The United Nations Food and Agriculture Organization (FAO), the

Asian Development Bank (ADB), and the World Bank extend support, including
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loans, capacity-building initiatives, and technical assistance, to agricultural
projects under both the Central Sector and State Sector in India. The
Government of India, alongside various State Governments, is currently
implementing numerous projects with these international organizations. Detailed
information regarding these collaborative efforts, their objectives, and the
progress made—specifically concerning climate-smart agriculture, sustainable
development, and agro-biodiversity conservation in India—has been given in the

enclosed Statement.

(c) and (d): The Department of Economic Affairs (DEA) serves as the nodal
agency responsible for coordinating with the ADB and the World Bank,
maintaining an effective mechanism to facilitate ongoing collaboration with these
international institutions. The Department of Agriculture and Farmers Welfare
coordinates with the FAO. The Government of India ensures continuous
engagement and oversight through regular joint reviews, workshops, and high-
level state visits to monitor the progress of these projects. Additionally, any
projects requiring external assistance are thoroughly examined in accordance
with the extant guidelines before being presented to the respective funding
agencies.

(e): As per the information provided by the Government of Kerala, there are
currently no specific projects tailored to address crop losses in Kuttanad and
Wayanad due to natural calamities. However, the World Bank is supporting the
Kerala Climate Resilient Agri-Value Chain Modernization Project, which involves

a loan of USD 200 million.
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STATEMENT

The specific projects underway in collaboration with FAO, ADB and WB

agencies
Sr. Project Title Project Objectives and Progress
No
Food and Agriculture Organization
1 Support to  developing| To convene key sectors and
protocols for quality planting | stakeholders to address pending

material and certification of
nurseries for timber and non-
timber agroforestry species

technical issues and barriers related to

certification, develop standard
protocols for certifying quality planting
materials and nurseries, and establish
institutional mechanisms for
certification. Developed the draft
standard protocol for raising timber and
agroforestry

Drafted protocol and standards for

non-timber species.
certification/accreditation of agencies.
Developed white papers on the Forest
Seed Certification System and the
Status of the Forest Nursery in India.
Conducted 5
workshops to validate protocols.

regional consultation

Support for quality seed of
local landraces/farmers’
varieties (LRs/FVs) through
community-managed seed
systems (CMSS) in Odisha
and other rainfed areas

To provide technical assistance for the
end-to-end implementation of the seed
Standard Operating Procedures (SOP)
and extend the SOP to crops other than
millets in Odisha.

Survey undertaken to examine the
landscape of Land
in Odisha.

current
Raises/Farmer Varieties




04.02.2025

181

Sr.
No

Project Title

Project Objectives and Progress

Identified the different (seed) actors in
the three project sites and at the state
level. Conducted Free Prior Informed
Consent (FPIC) training workshop for
the three project districts of Bargarh,
Mayurbhanj, and Koraput.

Indian
global
environmental benefits and

Transforming
agriculture for
the conservation of critical
biodiversity and forest

landscapes (FSP)

To catalyze transformative change in
India's agricultural sector to support
achievement of national and global
environmental benefits and conserve
critical biodiversity = and  forest
landscapes.

Developed four Green Landscape
Management Plans (GLMPs) in
Madhya Pradesh, Odisha,
Uttarakhand, and Mizoram, focusing on
land

agro-ecological  approaches,

restoration, and biodiversity

conservation. Households participated
natural

with Odisha

Households have received livestock

in  community resources

management, leading.
management training. Women benefit
from Green-Ag Farmer Field Schools,
particularly in Uttarakhand.
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Sr. Project Title Project Objectives and Progress
No
4 Promotion of Sustainable | To mainstream integrated models of

Food Systems in India
through Transforming Rice-
Wheat Systems in Punjab,
Haryana, Odisha

Chhattisgarh (FSP)

and

sustainable and healthy food systems

in rice- and  wheat-dominated
landscapes in India. In the first year of
interventions were
for 9,000 hectares. By
December 2024, 2,351 hectares
(Punjab: 1,090.55 ha, Haryana: 446.4
ha, Chhattisgarh: 460 ha, Odisha:

354.43 ha) have successfully adopted

implementation,
planned

sustainable practices. 2,030 farmers
(Punjab: 343, Haryana: 388,
Chhattisgarh: 770, Odisha: 529) have
received training under the initiative.

Agriculture Sector Readiness
for enhanced climate finance
at sub-national level in India
(GCF RP)

To formulate agriculture and climate
investment plans that support the
implementation of agriculture sector
climate change strategies and policies

India.
climate

at the sub-national level in

Agriculture  profile  and
scenarios of four states are being
prepared. National Bank for Agriculture
and Rural Development (NABARD)
has agreed to be the lead entity for the
agroforestry proposal.
Small Industries Development Bank of
India (SIDBI) has agreed to be the lead
entity for the greening of the food value
chains. Assessment of post-harvest
value chains to reduce food loss and

waste and GHG emissions.
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Sr. Project Title Project Objectives and Progress
No
6 Enhancing resilience to|To strengthen rural households'

climate change of migrant &
vulnerable households in the
coastal areas India

resilience to climate change, reducing
the pressure to migrate out of distress
and improving migration outcomes,
with particular attention to addressing
the vulnerabilities of women and other
vulnerable groups living in the coastal
areas of Odisha State and the drought-
prone areas of Telangana State.

A Rapid Gender- and Age-Sensitive
Climate  Vulnerability and  Risk
Assessment (VRA) was conducted in
four districts of Telangana. In Odisha, a
similar VRA was conducted in the
coastal districts of Ganjam and
Kendrapara. Odisha state has formed a
Technical Steering Group (TSG) to
guide JP implementation and improve
coordination between departments.
Two District Level Committees (DLCs)
have been established in Ganjam and
Kendrapara. Baseline surveys of
villages selected for ground
interventions are underway in both
states. At the national level, a
Programme Steering Committee (PSC)
chaired by the Department of
Agriculture and Farmers Welfare was
constituted, and the first meeting was
held on 3rd October 2024.
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Sr.
No

Project Title

Project Objectives and Progress

Andhra
Pradesh aquaculture to a

Transforming
sustainable, reduced
footprint and climate resilient
food system (FSP)

To support the integrated management
of terrestrial/aquatic landscapes in AP
reduced

through sustainable and

footprint aquaculture production
systems that reduce environmental
degradation at the production level and
the

sustainably

throughout value chain.
Additionally,

production and climate

increase
resilience,
enhance producers’ incomes and
resilience, reduce risks and meet global
needs for healthy, affordable food in an
equitable the
ecosystem approach to aquaculture
(EAA). The GEF8 Full Project Proposal

is being finalised for submission to GEF

manner  following

Secretariat for review/endorsement.

Supporting
Restoration

Ecosystem
in the Central
India Landscape (Madhya
Pradesh and Maharashtra)
(FSP)

To support the integrated landscape
management approach in the Central
Indian Landscape, including restoration
and improved management of
degraded forest and agricultural lands,
of sustainable

and the adoption

livelihoods to ensure biodiversity

conservation, carbon sequestration

and ecosystem integrity and
functionality in the long term. The GEF
Operational Focal Point (MOEF&CC)
sent the GEF 8 Project Identification
Form (PIF) with recommendation for

GEF Council approval.
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Sr. Project Title Project Objectives and Progress
No
9. Enabling resilience of | To reduce land degradation and
livestock keepers through | enhance resilience of livestock keepers
integrated landscape | through gender-inclusive integrated
management landscape management.
The GEF Operational Focal Point
(MOEF&CC) sent the GEF 8 Project
Identification Form  (PIF)  with
recommendation for GEF Council
approval.
Asian Development Bank
1 Supporting the | The Technical Assistance (TA)
Transformation of the Indian | supports the Ministry of Agriculture and
Agriculture  System ($3.0 | Farmers Welfare (MOAFW) and other
million grants) relevant implementing agencies for
pipeline project preparation, upstream
knowledge development, and capacity
building for several transformative
initiatives to help achieve structural
strengthening of India's agriculture
system India. $75,310 disbursed as on
27.01.2025.
2 Himachal Pradesh | Conducts training of farmers in climate
Subtropical Irrigation and | smart production technique and
Value integrated pest management, and

Addition (HPSHIVA) ($133
million loan; total
project $163 million)

adopts integrated farming across 6,000
ha of project areas.

$14.5 million disbursed as on

27.01.2025.
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Sr. Project Title Project Objectives and Progress

No

3 In Maharashtra, the | The project supports 200 farmer
Maharashtra producer organizations (FPOs) and

Agribusiness Network
(MAGNET) ($100 million
loan; total project cost $142
million)

100 value chain operators (VCOs) and
is expected to benefit 200,000 farmers.
With an aim to increase, horticultural
production value and reduce post-
harvest losses. $32.41
disbursed as on 27.01.2025.

million

World Bank

Assam Agribusiness and
Rural Transformation Project

(loan amount $200 million)

To add value and improve resilience of
selected agriculture value chains,
focusing on smallholder farmers and
agro-entrepreneurs and to advance
Assam's COVID-19 response. $161.70
million disbursed as of the end of
January 2025.

Nadu
Agriculture Modernization
Project ($318 million).

Tamil Irrigated

To enhance productivity and climate

resilience of irrigated agriculture,

improve water management, and

increase market opportunities for

farmers and agro-entrepreneurs in
selected sub-basin areas of Tamil
Nadu. $229.53 million disbursed as of

the end of January 2025.

AP
Agriculture  Transformation
Project ($62.6 million)

Integrated Irrigation &

To enhance agricultural productivity,
profitability and climate resilience of
smallholder farmers in selected
districts of Andhra Pradesh. $28.43
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Sr. Project Title Project Objectives and Progress
No
million disbursed as of the end of
January 2025.

4 Odisha Integrated Irrigation | To intensify and diversify agricultural
Project for Climate Resilient | production and enhance climate
Agriculture ($135.3 million) resilience in selected districts of

Odisha. $46.91 million disbursed as of
the end of January 2025.

5 Integrated Project for Source | To improve upstream watershed
Sustainability and Climate | management and increase agricultural
Resilient Rain-fed Agriculture | water productivity in selected Gram
in Himachal Pradesh ($80 | Panchayats in Himachal Pradesh.
million) $47.22 million disbursed as of the end

of January 2025.

6 Chhattisgarh Inclusive Rural | To improve income opportunities and
and Accelerated Agriculture | the availability of nutritious foods in
Growth Project ($85 million) | targeted households of Chhattisgarh's

tribal-dominated areas. $1.12 million
disbursed as of the end of January
2025.

7 Rejuvenating Watersheds for | To strengthen the capacities of national
Agricultural Resilience | and state institutions to adopt improved
through Innovative | watershed management for increasing
Development ($115 million) | farmers’ resilience and support value

chains in selected watersheds of
participating states. $39.84 million
disbursed as of the end of January
2025.
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Sr. Project Title Project Objectives and Progress

No

8 Tripura  Rural Economic | To improve services and economic
Growth and Service Delivery | opportunities for tribal areas in Tripura.
Project ($140 million) $4.32 million disbursed as of the end of

January 2025.

9 Uttarakhand Climate | Improve production system resilience
Responsive Rain-fed | to make mountain farming emission
Farming Project ($96.2 | competitive and profitable in selected
million) micro-watersheds of Uttarakhand.

$0.89 million disbursed as of the end of
January 2025.

10 Kerala Climate Resilient Agri- | To promote the resilience and
Value Chain Modernization | commercialization of Kerala’s food and
Project ($200 million) agriculture sector.

11 Uttar Pradesh Agriculture | To increase farmers' income through
Growth and Rural Enterprise | improved crop productivity, climate
Ecosystem Strengthening | resilience, and commercialization of
Project ($325.1 million) agri-food systems in Selected Regions

of Uttar Pradesh.

12 West Bengal Accelerated | To augment water availability and
Development of Minor | strengthen water user associations for
Irrigation Project - Phase |l | improved irrigated agriculture in project
($148 million) areas of West Bengal. $11.85 million

disbursed as of the end of January
2025.
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TR o 8 Yolidhe TRaR
243. EI. 9T ATl Iad:

T ATAIOT FIpT=T H3IT T8 I bl T A fob:

(@) d¥ 2019-24 P A P IRM IR, TRYR, FefeR 3R e el d
HETCHT Tl ISR JrI0r ISR TRET YIS (THSUAARSS 1) &b e (FRIforT
fRal BT SRT 31R HeT T aaR fahe &

(F) aY¥ 2024-25 TP IR, TRYE, PR R YIS H TSI UAIRES 0 P

8 Ui Sl T e foherT &;

(M) &Y 2023-24 379 Teb ISIYR, STRYR, HaR 3R YTIIG H st [ehaR H b

dad foham Tfhal T AR TS fhaT /T &: 3iR

[N o

(F) IR, FRE, AR AR TG H FRIAT &b dad g Siir, rgferd
SIS 3R 31 fUseT avf & URART &7 AfiaR @i selfdhar &IIRT 37 872

TN freTT 5T § 5T F31 (3T HHALT URIaT):

@): focir af 2019-20 & gaHM O 9 2024-25 T@ (fSH@ 28.01.2025 Hi
Reerfcr & SIRIR) ISRAF b ISIR, SRR & TATHTG Fretl H HETeHT Meft I
TTIOT ASFIR TRET AISHT (FETHT Tt FRAT AN & TR ISR WTH v aTel

IRl T aYaR T e &Y TS &

o af 2019-20 A ac= fahr af 2024-25 T@ (fFTF 28.01.2025 &Y Rreafey )

foiT o SRR UTH ek (AT H)

SEREN SRR AddTe
2019-20 399349 432835 211408
2020-21 536916 568677 276025
2021-22 454316 537099 294875
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2022-23 388084 466339 294671
2023-24 389603 482361 293809
2024-25 359589 435600 279711

FIC: TefFeR fSTel T famTeh 7 SRR 2023 T Teeblet = SSIYR 7ol I 3T BRep IT1]

I 21T 5 Tl & WEe § 31l | STHBRT AT AT0e H IUTs Tal &l

(%): faeTes 28.01.2025 BT ReeAfeT & SR IS P ISIR, TR R FATTE
Tett & HRTHT el AT & o Usiicpel cafchdl <l T e < 1T &

f&eTTer 28.01.2025 Y RreIfT & AR IS & ITIUR, TRYR AR TATITS et 5
TETCHT MY} AT o T8 Gotig cafhal Y Tl

foret uelipd cafeh (W)
IR 1207164
SRR 806637
ERIEH 422884

AIC: AR STeT BT 7 SRR 2023 I ceblet = ISAYR el I ST hRep IRIT TRAT 2Tl

9 7ot & Y H 37T I SIHBRT AT WIS H Iy 8l 8l

(T): fa=iT g 2023-24 A 2024-25 T (28.01.2025 bl ReAfeT b ITAR) IoReA b

IR, SRY 3R ARG Rl § FETHT el TR b 3] ISR UTH HR e

fhaT BT sciihaN INT o fr@mur -1 § S g 8

(&1): faTies 28.01.2025 Teb ISR &b ISIYR, STRYR AR YIS ffett o Srigfere
e FRTeHT Meft AT b 3FeRie Sife bre STRY by Y 8,27 &RT ot feramor -1 5
fer mar g
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feriir af 2023-24 ¥ 2024-25 T (1P 28.01.2025 @t Rrerfer & IAR)
RISRTR UTH R dTel S Tehal Y scTepdR HEdT
SRR fTer & sclfeh
RISRTR UTH R dTel Afeh (W¥=T )
2024-25 ( <11 28.01.25
%.9. TP 2023-24 a®)
1 [RR 32421 29715
2 ([eetarsT 46007, 41742
3 [Rger 44987 39552
4 Q1T 44929 42200
5 [RR 40848 37731
6 [Tferamdlc 49498 44815
7[Ry 39290 36310
I SIESI 42100 37841
9 [FETS] 87069 75775
10 [HHcareT 55212 49919
Bl 482361 435600
TATRTE foTeT & scitep
1 |eRAIE 29544 27579
R GERIES 25016 22183
3 [dic 35590 34078
4 |[gMR 35121 35765
5 |gRamas 50742 48220
6 [duage 44327 42029
7 [mdwTe 40245 39898
8 [IETTRI 33224 29959
BT 293809 279711
ISR fTet & &t
1 ST 5208 4870
2 [FosR 13938 14055
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3 [ARar 17628 15004
4 FTgET 23995 21490
5 [SRES 10547 9955
6 [ISiT 21871 21942
7[RI 27446 26980
8  [GRART 21598 20053
9 @I 52319 47605
10 [@REs 13588 11441
11 [oraTfsar 25757 22864
12 [MrEett 9834 8557
13 [FIFTT 22415 20373
14 [BeTRaT 26133 27273
15 [hYYed 25176 23108
16 [ 14845 14424
17 |oTRaT 13452 10510
18 [ARIRT 20753 18448
19 [QERAT 17629 16387
20  [deTITR 5471 4250
Pt 389603 359589

AT HefeR ISTefl 7 3R 2023 BT deablei ISAYR fSTel I 37T hrep ST 1]

ofT| 37 foTel &b G H 31T W SHGBRT AT Wite § STy al &l

fere=oT -1
28.01.2025 P RRIRT & STAR IR & IR, SRUR AR TAT9Te el 9 r4fe
HETHT M) ST & T8 Siie $rs ST fhT Ul

SRR forer & sclfes
SIEPrS SRY T 70 gRaRT Y TRt s (e 28.01.25
)
TRIGR 2134 14023 16306 32463
2 [fdiarer 672 384360 4511 43619
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3 |Rrgett 541 31521 3631 35693
4 [eERT 674 30547 9311 40532
5 [§RER 526 33829 7046 41401
6 [TforaThic 1358 25313 9820 36491
7 RN 382 30903 4011 35296
8 [ 1838 21063 12703 35604
9  [QFmErST 2804 35235 24389 62428
10  [HHerarsT 909 31241 9346 41496

Pl 11838 292111| 101074 405023

TATITS fTet & sciteh
1 RS 1581 12529 7047 21157
2  [BICrAES 3035 12124 11222 26381
3 [gdlc 759 21365 3479 25603
4 [IR 1191 18570 6456 26217
5 |aRamEs 1725 39744 5501 46970
6 [diuerEe 371 29780 3490 33641
7 [PAwe 3322 12618| 14660 30600
8 [gErgRT 723 19664 1906 22293

el 12707 166394 53761 232862

IR f7et & et
(N CSUIE] 2450 12787 11266 26503
2 [osR 2521 6469 20935 29925
3 [FRar 573 27819 5323 33715
4 [T 2284 15274 12650 30208
5 [SIoFHS 675 15709 5950 22334
6 IRl 748 26418 8536 35702
7[Rt 1166 20458 8051 29675
8 [&NRaRT 677 19510 5670 25857
9 [@Ic 231 61208 7220 68659

10 [PRES 1167 9679 9735 20581
11 [T 649 22286 3748 26683
12 [ATaeir 3971 9194 17170 30335
13 [FIFTE 502 19475 3700 23677
14 [HeATRITT 307 25630 5320 31257
15  FRYRT 453 29261 4469 34183
16 [ 1678 16408| 12969 31055
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17  |RTIRaT 607 19952 5705 26264

18  [MARIRT 2204 13312 12156 27672

19 [ERaT 613 17350 6454 24417

20 [dectHTR 1436 2777 9467 13680

et 24912 390976 176494 592382

AIC: AR ISTel BT 7 3R 2023 P dceblet [ ISIYR 1fel H ST PRep S-TRIT T ATl 3 fo1er|
b HIY H AT A SIFBRT AT e § Uty el &l

g1 "efY Y SIS &
244. Y ST ST
T AT 3R ST HAY g I bl HuT P fob:
(@) T ARBR DI IS P AR Riel § s THM IR IS ST areft e 7eft ar
AIMifeTe Tehel (STATTS) ST T Heet IS IRAT UTH 31T 8
(@) I, O e R T 8
(M T IRBR BT AFR G Farae & § I S arel! foy gikig ARy o=
mreft ol ofter & SitaTTg S o o foiR &; 3R
@) IS &, A aogeelt SIRT T & TUT OT B dh BT T Y FTeT 87
TS TR SR HATERT 3 G F3IT; TAT Selag 1T 3R o1 HIenfiehr FrerT §
I 73T (2T ffesT oATe):

(@) 3R (@): HIMfeTer Adhdiep ARG BT HIY Il HST AT (TUTTHRA), T,
faeTep 13.08.2024 T UTH 8311 &, fSTH 1347 HEAT R <of febarm 17 81 fTorerveperr
ST RIS faeiep 22.8.2024 DI fTae! DT XY DT 15 &, T 37Tded Bl e 5
fRIfeT it T R e & fofy foram T &, BTeTifd, 3TTdae i 3rguTer RUlS dlfard

gl
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(M) SR (%): foeft IS DY SRS BT STt <1 Wifeses TTofiaor T8t &,

gfed T8 T1eT BT YiMfcid Suee™ (RFRSIHRUT 3FR wReron) 3rfarfrm, 1999 3R ATe
T YIMfeTd UG (INRGIARUT 31 HReT0T) 93, 2002 & fSemfcer & 8iar 81 ddet
W IcUTe, S ST Iuh Afefe aiik i & ded MfdE aFest & 3R

U UTT 7T 2, Sva &l WiMfoTd Hohdep BT goif USH fhaT ST1dT 8

PM-AASHA SCHEME

245. SHRI DHAIRYASHEEL RAJSINH MOHITE- PATIL:

SHRI BHASKAR MURLIDHAR BHAGARE:

SHRI SANJAY DINA PATIL:

SHRIMATI SUPRIYA SULE:

PROF. VARSHA EKNATH GAIKWAD:

SHRI BAJRANG MANOHAR SONWANE:

SHRI AMAR SHARADRAO KALE:

SHRI NILESH DNYANDEYV LANKE:
Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to
state:
(a) the details of procurement operations carried out under the Price Support
Scheme (PSS) and Price Deficiency Payment Scheme (PDPS) during the last
three years, crop-wise and State/UT-wise;
(b)  whether there have been any challenges in implementing the scheme,

particularly in ensuring timely payments to farmers;
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(c) if so, the steps taken by the Government to address these challenges;

(d) the measures being taken to create awareness among farmers about the
Pradhan Mantri Annadata Aay Sanrakshan Abhiyan (PM-AASHA) scheme;

(e) whether the implementation of PM-AASHA has led to any changes in
cropping patterns, particularly in cultivation of oilseeds and pulses and if so, the
details thereof, State/UT-wise;

(f)  the percentage increase in the area under cultivation and production of
oilseeds and pulses since the launch of the scheme in the State of Maharashtra;
(g) the steps taken to strengthen market linkages and infrastructure for the
procurement of crops covered under the scheme;

(h)  whether the Government proposes to expand the coverage of crops and
States/UTs under PM-AASHA, if so, the details thereof; and

(i) whether the Government proposes to expand the coverage of crops and
States/UTs under PM-AASHA and if so, the details of the crops and States/UTs
proposed to be included?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI RAM NATH THAKUR):

(a): The Government of India approved the continuation of the integrated
Pradhan Mantri Annadata Aay Sanrakshan Abhiyan (PM-AASHA) during the
15th Finance Commission Cycle upto 2025-26. It administers the integrated
Scheme of Pradhan Mantri Annadata Aay Sanrakshan Abhiyan (PM-AASHA)
comprising Price Support Scheme (PSS), Price Deficiency Payment Scheme

(PDPS), Market Intervention Scheme (MIS) and Price Stabilisation Funds (PSF).
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The integrated scheme of PM-AASHA aimed to bring-in more effectiveness in
the implementation of procurement operations that would not only help in
providing remunerative prices to the farmers for their produce but also control the
price volatility of essential commodities by ensuring their availability at affordable
prices to consumers. The Department of Agriculture & Farmers’ Welfare of
Ministry of Agriculture & Farmers’ Welfare administers PSS, PDPS and MIS
whereas Department of Consumer Affairs of Ministry of Consumer Affairs, Food
and Public Distribution administers PSF Scheme. The brief about the Schemes
are as follows:

i. Price Support Scheme (PSS): PSS is implemented for the procurement of
notified pulses, oilseeds and copra of Fair Average Quality (FAQ) at MSP directly
from the farmers by Central Nodal Agencies (CNAs) like NAFED and NCCF or
through the State level agencies as and when the market price of these
commodities fall below the notified MSP during the peak harvesting season to
provide remunerative price to the farmers.

ii. Price Deficit Payment Scheme (PDPS): PDPS envisages the payment of
the price difference between the MSP and the selling / modal price to pre-
registered farmers selling oilseeds of prescribed FAQ norms within the stipulated
period in the notified market yard through a transparent auction process.
However, the States/UTs have an option to implement of either PSS or PDPS
for the particular oilseeds for the particular year/season. This scheme does not
involve any physical procurement of crops as the farmers are compensated the

difference between the MSP and Sale / Modal price on sale in notified market.
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iii. Market Intervention Scheme (MIS): MIS is implemented on the request of
State/lUT Government for the procurement of various perishable agricultural
/horticultural commodities such as Tomato, Onion and Potato etc. for which
Minimum Support Price (MSP) is not applicable and there is a reduction of prices
in the market by atleast 10% over the rates of previous normal season in the
States/UTs so that the farmers are not constrained to make distress sales of their
produce.

iv. Price Stabilization Funds (PSF): PSF is implemented by the Department of
Consumer Affairs, Ministry of Consumer Affairs, Food & Public Distribution for
not only to mitigate the hardships to consumers on account extreme volatility in
prices of agri-horticultural commodities but also to make essential food
commodities available at affordable price as well as to protect the farmers from
the distress sale of their produce.

The procurement operations under PSS during the last three years, crop-
wise and State/UT-wise is given in the enclosed Statement-Il. PDPS Scheme
was not implemented by any of the States during the last three years.

(b)to (d):  The central nodal agencies, some State Government and some
state level agencies have developed online portal for procurement of various
crops. The farmers are registering themselves on the Portals of NAFED, NCCF
and State’s Portal through Aadhar Based registration for selling their produce at
government procurement centres. The Procurement portals also provide farmers
the latest/updated information regarding MSP declared, nearest purchase

center, date/period of procurement, allotment of slots/time to farmers against
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their booking for sale of produce etc. These enable the farmer to deliver stock
as per his convenience in the nearest procurement centre. The land /crop
records of the farmers are verified from the State land records online for those
farmers who have registered for selling their produce. SMS and Whatsapp
messages are sent to the farmers to make them aware about the procurement
to be undertaken by various agencies of the Government. Agmarknet Portal is
in place for daily purchase rates of commodities to make the farmers aware
about the current market selling price of the produce.

As per the PSS Guidelines-2024 under PM-AASHA, chapter Il (B) (vii), the
State/UT Governments ensures adequate liquidity to the State procuring agency
so as to pay the dues of farmers for their produce within 3 days from the receipt
of their produce. The State Government creates revolving fund atleast equivalent
to 15% of MSP value and incidental expenses for each commodity as per 25%
of estimated production/ procurement quantity sanctioned by the Government.

Further, the central Nodal Agencies like NAFED and NCCF undertaking
procurement through the state level agencies ensure the release of DBT
payment to farmers directly in their Aadhar linked bank accounts as given at the
time of registration. Since the payment of MSP is being transferred into the
farmer’s bank account through RTGS or NEFT, the bank account of an individual
farmer cannot be utilised to make payments of other farmers.

As per the PSS Guidelines-2024 under PM-AASHA, the State/UT
Governments shall make adequate publicity of PSS operations like MSP for the

crops, name and address of procurement centers, procurement period,
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documents required, contact details of authorized person of
central/state/primary procuring agencies. The costs of publicity related activities
shall be borne by respective State/UT Government.

Besides, the central nodal agencies in association with the state level
agencies conduct Information, Education and Communication (IEC) programmes
for the awareness of farmers. Further, awareness of Pradhan Mantri Annadata
Aay Sanrakshan Abhiyan (PM-AASHA) was boosted through regular sharing of
tweets, creatives and infographics on DA&FW's official social Media platforms.
(e) and (f): In order to incentivize the farmers for the enhancement of domestic
production of pulses and to reduce the dependence on imports, the Government
has allowed the procurement of Tur, Urad and Masur under PSS equivalent to
100% of the production of the State for the procurement year 2024-25. The
cultivation data in respect of pulses and oilseeds are given in the enclosed
Statement-II.

(9): As per the PSS Guidelines, 2024, the State has to provide all the
necessary support like gunny bags, weighing machines, moisture/foreign
matters/oil content testing machine etc. to the Central Nodal Agencies and the
State level agencies before the commencement of procurement. In order to
widen outreach of procurement operations carried out by the central nodal
agencies for the notified Pulses and Oilseeds & Copra at MSP under PM-
AASHA, there are provisions for the engagement of Co-operative societies/Self
Help Groups/Panchayats/ by the State procuring agencies so that maximum

farmers, can avail the benefit of Price support operations. The State Government
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sets up a sufficient numbers of procurement centres depending on the
registration of farmers on the procurement portal and the anticipated arrival of
the produce in the particular season.

(h) and (i): The integrated Scheme of PM-AASHA is implemented in all the
States across the country. The Government’s intervention through procurement
operations under various schemes drives the market upward of various notified

crops under MSP.

STATEMENT-I
State-wise procurement details of pulses, oilseeds & copra procured at MSP under PSS from 2021-22 to
2024-25 (as on 29.01.2025)

Year/Commodity Quantity Procured (in MSP Value (Rs.in Number of farmers
/States MT) Crore) benefitted
2021-22 31,82,591.64 17,478.31 14,68,699
COPRA 32.95 0.34 115

TAMILNADU 32.95 0.34 115
GRAM 26,29,460.83 13,752.08 11,68,730
ANDHRA PRADESH 70,393.81 368.16 29,941
GUJARAT 5,36,225.00 2,804.46 2,83,054
HARYANA 1,238.80 6.48 687
KARNATAKA 73,816.85 386.06 60,470
MADHYA PRADESH 8,01,984.49 4,194.38 2,45,639
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MAHARASHTRA 7,61,541.55 3,982.86 3,66,824
RAJASTHAN 2,98,685.74 1,562.13 1,29,957
TELANGANA 58,485.04 305.88 39,315
UTTAR PRADESH 27,089.55 141.68 12,843
GROUNDNUT 1,49,696.34 830.81 76,647
GUJARAT 95,183.10 528.27 51,462
ODISHA 248.43 1.38 319
RAJASTHAN 53,203.93 295.28 24,330
UTTAR PRADESH 1,060.88 5.89 536
MOONG 3,63,274.09 2,642.82 1,95,338
ANDHRA PRADESH 2,209.52 16.07 1,302
GUJARAT 852.84 6.20 615

State-wise procurement details of pulses, oilseeds & copra procured at MSP under PSS from 2021-22

to 2024-25 (as on 29.01.2025)

Year/Commodity Quantity Procured (in MSP Value (Rs.in Number of farmers
/States MT) Crore) benefitted
HARYANA 1,227.26 8.93 898
KARNATAKA 13,863.15 100.85 24,945
MADHYA PRADESH 2,75,645.00 2,005.32 1,26,537
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MAHARASHTRA 1,636.21 11.90 3,271
ODISHA 3,800.95 27.65 4,358
PUNJAB 2,559.20 18.62 1,404

RAJASTHAN 57,220.41 416.28 29,615
TAMILNADU 4,259.55 30.99 2,393
SUNFLOWER SEED 1,905.44 11.46 1,200
HARYANA 1,882.45 11.32 1,130
ODISHA 22.99 0.14 70
TOOR 36,184.14 227.96 24,084
GUJARAT 19,983.08 125.89 10,289
KARNATAKA 11,986.05 75.51 8,501
MAHARASHTRA 2,360.82 14.87 2,809
TAMILNADU 32.85 0.21 58
TELANGANA 1,821.34 11.47 2,427
URAD 2,037.85 12.84 2,585
GUJARAT 99.85 0.63 118
MADHYA PRADESH 291.90 1.84 261
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MAHARASHTRA 1,481.37 9.33 2,020
RAJASTHAN 40.08 0.25 26

State-wise procurement details of pulses, oilseeds & copra procured at MSP under PSS from 2021-22

to 2024-25 (as on 29.01.2025)

Year/Commodity Quantity Procured (in MSP Value (Rs.in Number of farmers
/States MT) Crore) benefitted

TELANGANA 124.65 0.79 160
2022-23 40,02,057.73 22,728.23 17,27,663
COPRA 40,849.36 432.59 19,413
KERALA 255.85 2.71 631
TAMILNADU 40,593.51 429.89 18,782
GRAM 23,53,114.66 12,553.87 10,29,390
ANDHRA PRADESH 63,132.10 336.81 37,563
GUJARAT 3,28,449.83 1,752.28 1,68,797
KARNATAKA 79,536.65 424.33 66,043
MADHYA PRADESH 7,95,997.03 4,246.64 2,23,818
MAHARASHTRA 7,72,857.96 4,123.20 3,92,768
RAJASTHAN 2,47,318.15 1,319.44 97,967
TELANGANA 50,238.00 268.02 35,164
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UTTAR PRADESH 15,584.94 83.15 7,270
GROUNDNUT 7,194.11 42.09 3,668
ODISHA 116.97 0.68 152
RAJASTHAN 1,012.72 5.92 571
UTTAR PRADESH 6,064.42 35.48 2,945
MASOOR 76,474.57 458.85 44,799
MADHYA PRADESH 64,460.92 386.77 39,107
UTTAR PRADESH 12,013.65 72.08 5,692
MOONG 4,01,775.42 3,115.77 1,69,807

State-wise procurement details of pulses, oilseeds & copra procured at MSP under PSS from 2021-22

to 2024-25 (as on 29.01.2025)

Year/Commodity Quantity Procured (in MSP Value (Rs.in Number of farmers
/States MT) Crore) benefitted

GUJARAT 30.60 0.24 39
HARYANA 812.33 6.30 531
KARNATAKA 25,308.70 196.27 22,181
MADHYA PRADESH 2,75,645.01 2,137.63 91,491
MAHARASHTRA 183.90 1.43 194
ODISHA 1,878.88 14.57 2,815
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PUNJAB 2,019.01 15.66 1,122
RAJASTHAN 93,703.44 726.67 49,441
TAMILNADU 2,135.20 16.56 1,907
TELANGANA 58.35 0.45 86

MUSTARD SEED 11,14,395.76 6,073.46 4,53,897
ASSAM 3,273.30 17.84 1,066
GUJARAT 84,336.97 459.64 24,252
HARYANA 3,41,758.49 1,862.58 1,83,758
MADHYA PRADESH 1,67,090.96 910.65 48,964
RAJASTHAN 4,85,567.67 2,646.34 1,83,209
UTTAR PRADESH 32,368.37 176.41 12,648
SAFFLOWER SEED 1,629.68 9.21 1,292
KARNATAKA 1,629.68 9.21 1,292
SUNFLOWER SEED 6,587.72 42.16 5,370

ODISHA 87.72 0.56 156
TELANGANA 6,500.00 41.60 5,214

State-wise procurement details of pulses, oilseeds & copra procured at MSP under PSS from 2021-22

to 2024-25 (as on 29.01.2025)
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Year/Commodity Quantity Procured (in MSP Value (Rs.in Number of farmers
/States MT) Crore) benefitted

URAD 36.45 0.24 27
MAHARASHTRA 35.80 0.24 26
RAJASTHAN 0.65 0.00 1
2023-24 21,35,125.54 14,226.46 9,57,336
COPRA 1,34,341.36 1,503.61 91,031
ANDHRA PRADESH 4,035.95 43.83 2,562
KARNATAKA 50,184.08 589.66 35,235
KERALA 1,118.30 12.14 6,209
TAMILNADU 79,003.03 857.97 47,025
GRAM 43,120.95 234.58 15,409
GUJARAT 139.15 0.76 84
MADHYA PRADESH 41,168.52 223.96 14,322
RAJASTHAN 1,248.93 6.79 643
TELANGANA 564.35 3.07 360
GROUNDNUT 76,153.78 485.63 27,711
GUJARAT 1,224.31 7.81 539
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ODISHA 1,329.18 8.48 1,063
RAJASTHAN 46,452.83 296.23 19,272
UTTAR PRADESH 27,147.46 173.12 6,837
MASOOR 2,48,551.25 1,596.94 1,16,907
MADHYA PRADESH 2,05,739.96 1,321.88 97,796
UTTAR PRADESH 42,811.29 275.06 19,111

State-wise procurement details of pulses, oilseeds & copra procured at MSP under PSS from 2021-22

to 2024-25 (as on 29.01.2025)

Year/Commodity Quantity Procured (in MSP Value (Rs.in Number of farmers
/States MT) Crore) benefitted

MOONG 4,02,097.12 3,441.15 1,68,351
GUJARAT 1,269.70 10.87 611
HARYANA 741.00 6.34 574
MADHYA PRADESH 3,30,212.50 2,825.96 1,31,395
ODISHA 3,757.57 32.16 4,197
RAJASTHAN 53,045.20 453.96 26,174
TAMILNADU 1,924.15 16.47 1,856
UTTAR PRADESH 11,147.00 95.40 3,544
MUSTARD SEED 12,07,809.59 6,824.12 5,21,946
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ASSAM 11,102.05 62.73 3,540
GUJARAT 1,15,225.80 651.03 60,068
HARYANA 3,25,938.06 1,841.55 1,72,874

MADHYA PRADESH 3,58,649.99 2,026.37 98,105
RAJASTHAN 3,51,846.63 1,987.93 1,67,005
UTTAR PRADESH 45,047.06 254.52 20,354
SAFFLOWER SEED 376.92 219 280
KARNATAKA 376.92 219 280
SOYABEAN 6,963.22 32.03 4,086
GUJARAT 111.50 0.51 75
MAHARASHTRA 769.47 3.54 577
TELANGANA 6,082.25 27.98 3,434
SUNFLOWER SEED 15,711.35 106.21 11,615

State-wise procurement details of pulses, oilseeds & copra procured at MSP under PSS from 2021-22

to 2024-25 (as on 29.01.2025)

Year/Commodity Quantity Procured (in MSP Value (Rs.in Number of farmers
/States MT) Crore) benefitted

HARYANA 7,163.03 48.42 3,870

KARNATAKA 4,749.24 32.10 4,696
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ODISHA 69.10 0.47 132
TELANGANA 3,729.98 25.21 2,917
2024-25 33,94,370.12 20,500.96 13,55,898
COPRA 97,334.56 1,143.47 78,361
ANDHRA PRADESH 1,036.80 11.57 350
KARNATAKA 68,108.11 817.30 58,502
TAMILNADU 28,189.65 314.60 19,509
GROUNDNUT 13,53,499.26 9,180.79 4,11,032
GUJARAT 10,20,162.10 6,919.76 3,07,904
KARNATAKA 646.45 4.38 716
RAJASTHAN 2,34,888.27 1,593.25 66,635
UTTAR PRADESH 97,802.44 663.39 35,777
MOONG 1,73,578.30 1,507.01 1,12,049
GUJARAT 293.50 2.55 229
KARNATAKA 26,755.85 232.29 37,648
MAHARASHTRA 586.65 5.09 523
RAJASTHAN 1,44,951.86 1,258.47 72,042
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TELANGANA 990.44 8.60 1,607
SOYABEAN 17,65,396.11 8,636.32 7,49,762
GUJARAT 52,568.50 257.17 20,977

State-wise procurement details of pulses, oilseeds & copra procured at MSP under PSS from 2021-22

to 2024-25 (as on 29.01.2025)

Year/Commodity Quantity Procured (in MSP Value (Rs.in Number of farmers

/States MT) Crore) benefitted
KARNATAKA 18,282.05 89.44 14,906
MADHYA PRADESH 6,22,031.97 3,042.98 2,12,568
MAHARASHTRA 9,00,339.70 4,404.46 4,19,585
RAJASTHAN 89,098.34 435.87 33,593
TELANGANA 83,075.55 406.41 48,133
SUNFLOWER SEED 3,758.85 27.36 4,074
KARNATAKA 3,758.85 27.36 4,074
TOOR 509.10 3.84 331
ANDHRA PRADESH 442.00 3.34 307
KARNATAKA 65.95 0.50 22
TELANGANA 1.15 0.01 2
URAD 293.94 2.18 289
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GUJARAT 5.85 0.04 4

MAHARASHTRA 252.39 1.87 245

RAJASTHAN 35.70 0.26 40

STATEMENT-II
Cultivation and Production of the notified Oilseeds and Pulses
Year Area in Lakh Hectare Production in lakh tones
Maharashtra All India Maharashtra All India
Oilseeds Pulses Oilseeds Pulses Oilseeds Pulses Oilseeds Pulses

2018-19 44.57 40.02 247.94 291.53 48.85 26.83 315.22 220.76
2019-20 45.26 41.92 271.39 279.87 51.77 37.36 332.19 230.25
2020-21 47.25 45.29 288.34 287.83 67.18 43.21 359.46 254.63
2021-22 50.35 50.93 289.45 307.31 59.53 50.24 379.63 273.02
2022-23 52.53 49.94 302.39 289.01 69.38 46.35 413.55 260.58
2023-24 54.49 44 .32 301.92 274.94 55.94 40.08 396.69 242.42
2024-25 52.22 19.03 197.91 109.99 58.29 15.72 257.45 69.54
% increase* 22.56 10.74 17.88 5.7 14.51 49.38 25.85 9.81

* Since, the year 2024-25 is yet to complete, the increase in % has been calculated

comparing the data for the year 2018-19 and 2023-24.
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POLICE-POPULATION RATIO
246. SHRIMATI MALA ROY:
Will the Minister of HOME AFFAIRS be pleased to state:
(a) the details of police-population ratio in the country during the last five years;
and
(b) the State-wise details during the said period?
THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
NITYANAND RAI):
(a) and (b): “Police” is a State subject falling in List-1l (State List) of the Seventh
Schedule of the Constitution of India. As per data on Police Organisations
provided by the Bureau of Police Research & Development (BPR&D), the police-
population ratio, States/UTs-wise as on 1st January, from the year 2019 to 2023,
is given in the enclosed Statement.

STATEMENT

States/UTs wise police population ratio (Total police per lakh of population)

SI. As on As on As on As on As on
No. |States/UTs 01.01.2019/01.01.2020{01.01.202(01.01.202 (01.01.202

1 2 3

1. |Andhra Pradesh 113.68 115.35 167.67 165.89

2. |Arunachal 861.68 830.31 827.39| 785.71 766.75

Pradesh

3. |Assam 194.74 207.49 177.81 175.57 205.74
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4. |Bihar 81.08 76.20 67.85 75.16 81.49
5. |Chhattisgarh 234.92 220.53| 216.16| 217.47| 214.74
6. |Goa 363.91 511.78| 518.14| 505.63| 498.47
7. |Guijarat 131.62 122.78| 132.69| 127.82 123.84
8. [|Haryana 163.80 180.19| 180.40f 198.95| 199.08
9. |Himachal 230.93 240.52| 237.02| 231.06| 240.40
Pradesh
10. |Jharkhand 181.14 172.18| 167.59| 162.73| 157.71
11. |Karnataka 139.64 125.95| 138.19| 14237 150.95
12. |Kerala 135.08 152.49| 163.27| 149.60/ 150.68
13. |Madhya 126.12 120.02| 106.25| 121.76] 121.13
Pradesh
14. |Maharashtra 172.42 174.87| 160.94| 136.45 136.83
15. |Manipur 1023.74 942.93| 917.56| 900.63| 941.63
16. |Meghalaya 526.99 45556 439.49| 420.25| 42292
17. |Mizoram 771.22 674.54| 656.20 619.74| 595.21
18. |[Nagaland 1323.90| 1300.93| 1273.51| 1189.33| 1135.94
19. |Odisha 137.08 129.31 141.29| 12259 120.58
20. |Punjab 273.89 286.50| 246.59| 237.12| 241.02
21. |Rajasthan 128.23 122.36| 118.09] 120.39) 118.18
22. |Sikkim 765.81 851.27| 821.55| 862.94| 834.40
23. |Tamil Nadu 156.89 148.54| 155.77| 154.25) 159.54
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24. |Telangana -- 130.88 157.11 165.88 162.66
25. |Tripura 591.60 568.07 554.55 537.65 555.57
26. |(Uttar Pradesh 129.84 133.85 130.69 133.86 135.39
27. |Uttarakhand 205.76 188.16 182.30 177.25 183.96
28. |West Bengal 100.65 100.53 99.27 97.66 101.13
29. |A & N Islands 783.51 1080.90| 1101.50| 1080.05| 1050.25
30. |Chandigarh 394.17 649.62 495.59 485.84 481.65
31. # #
Dadra and
70.93 142.02 113.58 104.15 93.63
Nagar Haveli
and
@ @
Daman & Diu
104.08 98.60
32. [Delhi 358.96 410.26 398.51 382.14 380.20
33. [Jammu & 656.62 610.25 608.38 590.15 598.52
Kashmir
34. |Ladakh 569.05 563.51 822.82 873.67
35. |Lakshadweep 311.90 392.65 389.71 385.29 365.22
36. |Puducherry 188.14 225.28 216.44 212.81 199.14
All India 158.22 155.78 152.51 152.80 154.84

# Dadra and Nagar Haveli

@ Daman & Diu
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FUHBTHATE 2.0 & FPTT AG T BRI B qTeAT I5T

247. 37t IR AT

it feiia g

S fesrervTS HepaoTT:

1. rorer fys:

ot fereget = HEar:

T oY, Y. e

Y R PHAR BT

Y GER THT:

S} g5 TrepreT Siref:

Y I NI I

Y TS B

T SRTefer HHTOTIRT HTOT:

T ATHIOT ferepT_T H3iT T8 ST bl puT o fob:
(&) TARBR FRT FATICT T P RS AT 2.0 BT SIIRT T &,
() ST RI-UTTHBTHATS 2.0 o ST BT 3TfcriNeh aTevers Ry TRASHT3I
(SR o folY &F TN Y R dlel Il bl TgdT R b forg FeiRe

fafers Arcs T §:

(T) T I T H oI Y AFGS] Bl IRT AT 8, AR &1, Ol I &b
uTett f7eT & foTuediehe USRI i HRT /T &, IS &1, Al a8l Suaied Hislal
ITCRAS YNNI & ITa Afee el &RT T &;

(&) IRITSTHTAT bl ReRAT AT R & foTu TRBR GIRT AT EH I Y &;
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(S) FIT ARDPR YAIR &A1 3R HLT UM o et AHSRT Fafem & dfga <o &
31 AR & HT 3T TR & HiSel DI STR] PR IT IIBR bl JISTHT &7 8T &
(@) Tf &, AT IS/~ ASTSTIR &RT T §; 3R

(8) ¥ URATSHIY THAHT BT 3T IGF, YA &RUT bl FHRAT DT FHEF PR AR

SR ST eTTd & G HARAT T A PR H febed TepR AT g BHIT?
TATIOT FIATRT HATerT § 15 J31; TRIT WOR 9316 | 15T 73 (SF. 775 9RaR
U

() ATCRYAS fAPRT TThH- TLFHAT DY RS AHT 2.0 (S SI-UITHPTHATS

2.0) B T 2021-22 H 2025-26 HT 7GR & 17 49.5 TIRY IR & i e

3R BT e & U H 8,134 RIS 9 & Ay qReay & Arer S fohar

T Bl SeegSIA-UIuABTHaTS 2.0 &P Tad, 9T 7 319 Teb, 28 5T 31R 02 "

IS A (TR IR derd) & folv 12,303.33 dRIs W (Pald T

8022.69 PRIS DY) BT Pl AT TR 50.16 TG SFCIR &7 DI PeR DR gY, 1/

G 1Y &1 T 1150 URAISHISH Bl HSRT &l &1 9 AT T YB3 3, 2| Dl

BT R U H 4616.29 RIS SUI Y A STRT T TS 81 ([eHih 28.01.2025

b T ReerfeT & AAR)

() 3R (My3rfcriveh IRATSTAT Dl FSRT P foTT TN BT T Ugel I & Wi

[a VAN

SIS IRIT-2.0 YRS & PRI H I7h T2 &P 3MMER, S Pel RIS

I &b UarsT  fehy T & el TifcrerdT; UTepfieh AATERT Heer (TH3TRUH) B UR
fh TQ g T SFUTC; 3rdehiia R/AoR YfA/aut RiferT &= @ uferd; yerst
T A RTTRIS BRIBETIT T FHTaT, UR febarm 1T oMl 31fciReh aRITSITAT o fory
RISI-aR T & T e DT ART Hore feramor -1 # fagr 7 81
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I bl e Aest & e U= aRITSHT &1 &l e erAT 8 3iR fthe
eI GRT 377ehT HeiehT ST HORT & STQH]
IRT T TS ATeRerS YNSRI T U8 rg Rule! I U gerar & fob uRITST &3t

o FABT R HSTeT T JUTeEd, IUTGhdT M i, aFRUfiD TaRul, JATSiifdeT &

3R H gfeg 3R R T H He<ayul UK 8V &

(ENBTRIHA o - 7 arexere e TRy & o & UTae & forfesT Sudm
g1eRerS UNASTTS o 3icTict IoTe TREUTTIT bt ReReT G s & fory fobarr
SISIE

I1eRYAS URIISHTRAT & foTQ il & =d & SIard adf d & @h, drexere faedrg
IRy & AT b1 SferaT 81 39 TRy T SuNT Ureifiies fedeRet & o & forg i
AT IRl A, IERETE 3R =1 & for fopar ST =nfay, oy
AT 311 SIRAY FVSITRAT b HTE ™ A AT ORT febT SiT HepelT 8

(S) 3R (U ST AT-UITHBTHETS 1.0 b e, JH FATEHT [T =1 7T J<eT 3R

AR 131 Al 27 5T 3R T G &1, SH-HLHR AT Terg o foru 8214
qRASHTST (9§ 2009-10 I 2014-15 Tb) BT HoRT & off goft RE, SeegSRik-
JIHUEETs 2.0 & Tad, YA GATE IR 7 319 T HeT UaeT 3R yaiR el
Afed 28 AT 3R 02 FeI I &A1 (T-HLHR 31R TERF) BT 1150 RIS
BT HORT & Bl SecgS RI-UITHSGTHATS 1.0 3R Secgs /i1-UTTHBTHATS 2.0 P T&d

Tt URITSITRN T IST-aR KIRT Her feraRor -1l 5 i i 81

(B) ST S 1-UTTHDTHATS, D IURIT b HTEH W, A TeTehHUT bl FHITHT T &Y

PR TR IUTED H FER BRA bl TITH PR 8l ITCRS YRS b b=

b URUTHERAY, ATa! 3R YSTel T SuTeddT § He<aqul JeR Bl &, Icaradhdl H
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i, IARUfT TR AT 3TTSHehT &b SRl H i SR GRAST &1 H BRe] R
5 gig Bidt 8l

931 &S PIY 3T 3R YITUT YREM & ITTTdT, dTCAS Jae, ATCRAS TRATSTT &1 o
s FHRIHD GATARUNY TG S 3T bl SRATSIFAT, bl JIFhRUT 3MTf
T o PRAT 8l I8 IX URGLT BT 0GR PRAT & A faishfie FJaT o 4lfcred
TUTT A ER 1T & SR YTl DT JUIU BITT &, A 3YaT8 H 72T JaT b Pberd 3R
STCTIRIIT & 3fadTe H 41 Bli! 8l NI JTogR, d8aR TTdhicies TG Jae 3R
STe1arg aRec & foTy Tt & 98cR 3rgepetcl b ATegd § FReR fdepr Gieiiaid
R & 3R IS G b folQ STTofifeenT & 3R el Fof el Bl

fereror -|

SeTSIT-GITHPGATS 2.0 P Tad SRR TRASHT &5 ST 3HfRT 3rae

®. T ST rferRep smafed e [rferRes aR=noman|

(BFRR H) &Y arferT =T
1 RIS 54305 11
2 [T <Y 39632 8
3 [o-icd 39413 8
4 |anifSem 33003 7
5 [AFeHTg 27171 5
6 [er 27621 5
7 MAFCS 20186 4
8 (&t ueeT 14425 3
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9 RKTRNIS 14244 3
10 [Rafdee 10000 3
Bl 280000 57

g N5 | Yep GREISTT b 1079 &1 SFTHT 5000 BN ST 12T TRIT & 3R
§9P LR TR YRGS bl GET T S7HI ST 7T BGHec:, YeTs! &l 4
URIITI3T T SBT3 &7 4 I} Tid URIITT 3000-4000 8FIR & &1 8T
37c1: dTferepl 3 STFHTAT RIS Pl Gl I 5 G 3R &7 Iyeieeid &
SR GRafctc 81 SITg

feraRoT 411

SISAT-GITHGTHATS 1.0 3R 2.0 F Tad TP IRAGHIRA & AT/ AT

a-arR Rrerfey @1 fraRor
SeegSINl- SecgSIl-
%9 | I5T
TUHHTHATS 1.0 | NTIHTHATS -2.0

1 CIEER 432 59
2 ITOUTAAYST 156 68
3 3 372 31
4 ICEN 123 35
5 SURTTG 263 45
6 T - 5
7 ORI 610 51
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8 gRIToTT 88 9
9 feTaIer uQer 163 26
10 |IRTES 171 30
11 PICDH 571 63
12 | Rl 83 6
13 | I IR 517 85
14 | IR 1186 140
15 | AR 102 13
16 | HETe™T 96 32
17 | fooIRH 89 20
18 | ATTIRtS 111 10
19 | anfsaT 310 53
20 |99 67 7
21 | IoMRIH 1025 149
22 | fqfdpe 15 6
23 | dMerTS 270 28
24 | JSTET 330 35
25 | B 65 19
26 | IIRES 65 12
27 | STRUSY 612 56
28 | Uf3H et 163 27
29 | SFH-BHR HY I & 144 19
30 | AR YIS &F 15 11
e 8214 | 1150

qEY el & Arel G & § A, RRielt 3iR gsier el 31 81 Figpa
S SIT-THBTHETS URITSTATAT T faRur FF=T4R &:
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Sscgsivi-1.0 SegSINl-2.0
el 7 2
RNt 8 0
SRS 6 0
IRUR® By

248. #Y f&ella ersehia:

4T F T I
T Py 3R AT SBearor 34t I8 g DT pur B fb:
() QAT H TRYNeD ST SR AT b [T b e H IHRIAT 3R I b IUIIT
& foFTT Y IUTET IGM & foTy TRDBR GRT IS Y HeHT bl &I RT T &,
() i WH DT FmaT < P fog Trfior Jareil, fhaml, ITHIATal iR TaiRar &
ST STPReEhdT thel T & ol TRBR FRT IBTY TTT HSAT Bl ISR SRT T &;
() URUN 3R S Wl & Faer 7 399 Afed GaiR Il Dl gear Ry a1 §
T I 31N FITh BN & AT AT HeH ISTT AT 38 &; 37N
(¥) AT ISR & RIRIET 3R SR 7t 7 TRuRes HiY ST o1 781 & 3R IS &,
oY Acedt RT T 87

Py 3R T PBeamor FATerT & 1 FT (4} I AT IGR):
(@) WBR I¥ 2015-16 A TARR I5AT DT VISP FHT A1/ I5T &3l H

UEIRTIS Y fdebrg AT SR gaioR & & folg Sifdep Jeor 2 ey e
(THRNIRACITTSRIR) ThiAl & H1egd & fhdrl ol urRuRep/ifde Wl & forw
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TICATIR R Y& 21 Q1 8l T Sifdiep Wil A TS BT bl IeUTET H oTeh TR,
THTOR, fATUI, RIGTURTC Sarer HTRTefur 3R &t i iur e T TRE &bt Ferel R
9T T 8 3R YRURe P IR &7 g el ol

Hpdiars & dad, I/ T I &1 Dl Sifdeh dolexi § 3 a8t & folv 31,500
B YT SFCIR T [T FERIAT IS &l ATl 8, g & 15,000 B0 Uil 8
fopy ST 81 faraur, YopforT, SifeT, Jear |ae o7 & fofg 3 auf & foTg 4,500 B0
TfT BFCIR Y faiT AETRICT U & ST 81 FHTUIRUT 3R TG faiwur & forg 3
a9l & foTU 3,000 D9 TfcT SFCIR I ABTIAT UG bl SATCHT 1 TTRTET0T 3R &/ FHior
& foTq 3 9uf & fofT 9,000 DU U BaFcaR T &R FSRIAT HY IS bl SITeiT 3l

HATIRASITASIR b &t ThUrall & 0T, fbamT el Sifdes 371Ye, JureT
gTel SSTRITUT AT o foTQ BT 3R UfRrerr, 8ot qoi JH1UM 8q 3 auf & fofy
46,500 U U7 2FCAR T FEIIT UG T STl 81 Sife Wit b folg 3R Afed IX
Q2T H fb_ATT T 3TT-ChT/AToh-WhT Stfdleh 3TYC b fory 3 guT o fofy 32,500 U Hfcr
SR Bl X faiI FerRIar Y &I STl &

RIS TTepfre Wil S (TTUHTAUH) Pt 2481 RIS U (VR WRDR B

fERT 1584 TRIS BUY AR IS PT 8T 897 RIe wU) GRS ITeT U g

TN T 81 39 ThH H 7.5 SRT 8FcIR &7 H 15,000 HTpfcreh Wil droleey &
&I GREBAT Y TS Bl T FoReX o THT 50 8FcIN b FHITTT &5 H §HI-IT SITOT
31R FeReR | oRTHT 125 bl T HTepfcres Wil 31U < for Hferfére fepar Simaam
fes=eTIT 2P TITepfcren T b $TYC AT A JUTed BRI ob fofq 2T & T8 10,000
ATGIDHT-ETRT S1I-374C FATE g (SITRAT) DT GRehed=TT bl T8 81 Hi2rard
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fererit & forq ot A 18 gars (NUAeies), STy, Stiame ife &1 g2, fafdeg
TRIeT UTTeAT, TTehfces Wil o aR 5 STRRachdlT, U1 o IR, HThfcieh Wit b STYC
IR R AT ATARHT I 1epeiep el b 3TYC TN, FTYE IR DR o Tl §H 1R
HSRUT R VRIS 3TfS S HTepfere Wit b foTu Thid & 2 ¥ dep Ufcr a wfer foparT
TfT The 4,000 U T IUTE TR TIATE bl TG BT 71T 81 Heddh T
TTepTeieh Tl T YROAT BIC ST aTeT & H PR FealT & IR HATUDTH Ueh Teps & TTeh
TTpTie Wil & & ABRICT & foTQ U BT Fehall &1 Py ARG, T AEe” ifrarepi
3R PIY Wi Jaem ToidT & fRAR PRI GRT sealioet Fe™IdT & HTef
fes=erit o foTq DITepfren it & Yool UR &gTUech UfRI&TOT b7 I &

(F): UlhdaTs 3R THRNIRISITTSR ThiAT & &t YHI0T Jaranl/fbarr & ater
SRl g™ & fory wfererr, geaifeet, UaR, SFRedhdl BRI, BN
RERG 3R AU  FERIAT ST &g Uget Pl 15 &1 Ydbelars o s, Hfererr 3R
&FTAT fHTOT & T 3 ATet & o1 9,000 DU UT 2aFcaR bl X A AERIT UG ahl STl
&, Sidfh WINARICIASIR TN & dad 3 a8f & folv 10,000 B9 UfT gaeaR &t
R Y HERICT U DT STTcil 81 AT, ST, o e, TR AT & fofy 3 et &b
T 4,500 U TfeT SR T &R AERICT T Pl ST 8, STalfch THIATIRISITTSITR
ST b e ATDICT, SIS SR TR DRI o 1Y ST ehdT JATETRT FERId Ta
CARC IR

RIS Sifde Ud UTepfcres Wit s (TTATSITU) TFoIT MRS, AR, TR,

AN

SWhTeT 3R qaTaR R $d &l Sifdeh T UTepfcre Wl o (IRATATTAUD) SHfdieh
Td ATehicrep Wit UR fAfR~T CraTRE! HfRTerur 3iR 37 Felg STRRaehdlT ST T
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N 3B Bl Y 2023-24 P SR JRITINTATH GRT IRASTT BRIHHT BT ISR & IRT
Her= feramor & f&r mar 8

IR BT SFTHLT IR At Y e Dl b Tcad & AegH A fbaqml
Sifde @t & IR F fAfdra e & fore ufdrerr, i ufth Uee™, SIFRedhdT BRihH
JMfe R e B

(T): A 2015-16 ¥, THINAATSITASIHR b &, IRTH Flee ga iR s H 2.19 g
febRaT=iT b QAT Rt §U 434 THUTST fAehRae R 2 TR BT &7 I Sifdeh Wil b

ST 1T TT 2

319 b, THBTIAISIUTS IR ThiH & e 24,425 BT bl e el §U 23,501
SFCIR & 1 Sifdeh Wil T FQTaT o o [T T4 5T Pl Pt 134.13 RIS BuY &l

HERIAT U &l TS 2l

(€): IS TRBR A RIRIET 3R SR Rt Ffgd o= 5 ¥ dipdiarg aorr
o prIffear 81 &l garr &1 8l

HiehiaTs doexl ol faaRuT =T e /=T 8:-
forem PR DI TEIT aA(R.) onif¥ret fepy g fopeT
Rr1g! 125 2500 4963

SITeiR 245 4900 3442
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feraxor
Y 2023-24 T TN ISTAR A& (TrRafers ArS)
2023-24
%. 9. 15T P A
ST et TRISIT BRI ATHTf~arT eafehal dt W
1. | emEmRy 1 27
2. | o 1 51
3. | feBR 2 76
4. | BYIRFIG 1 51
5. | T 1 20
6. | ToRE 1 59
7. | siamom 1 51
8. | fewraet vear 5 144
9. | S T BN 3 130
10. | SIRTS 2 85
11. | @Alcd 14 556
12. | o 8 190
13. | TeT U 7 738
14. | ABRTSE 13 465
15. | AR 3 137
16. | anfsem 13 601
17. | I 3 EN)
18. | TR 2 100
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19. | dferTg 12 900
20. | QT 2 72
21. | BIgw 2 73
22. | SR 10 853
23. | INES 1 50
24, | Ul SIS 1 507

B ANT 109 6026

AT~ TRIT3NT-Uh

AGRICULTURAL LAND FOR SEZs
249. SHRI B. MANICKAM TAGORE:
SHRI VIJAYAKUMAR ALIAS VIJAY VASANTH:
SHRI ESWARASAMY K:
Will the Minister of COMMERCE AND INDUSTRY be pleased to state:
(@) whether the Government has been acquiring agricultural land for the

development of Special Economic Zones (SEZs) and multi-project SEZs in

various parts of the States, if so, the details thereof along with the details of the

impact of such land acquisition on local agriculture;

(b) whether the Government assessed the adverse effects of SEZ

development on agricultural productivity, particularly in rural areas and the

manner in which such plan to mitigate any loss of agricultural land due to

the
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expansion of SEZs;

(c) the details on the extent of rural-to-urban migration caused by the
establishment of SEZs in adjoining cities and decreased agriculture production
along with the details of steps taken by the Government to address this issue;
(d) the other steps taken by the Government to check migration of rural
people to adjoining cities;

(e) the details of measures taken by the Government to ensure that the
displacement of farmers due to SEZ development is adequately compensated,
and the details of alternative livelihoods are being provided to those affected;
and

(f) whether there is any detailed record/data-base of different land occupied
for SEZ and whether it was barren, waste, single crop or multi crop agriculture
land, if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN
PRASADA):

(a) to (f) Land for Special Economic Zones (SEZs) is acquired as per the policy
and procedures of the respective State Governments. The Board of Approval for
SEZs only considers those proposals, which have been duly recommended by
the concerned State Government. However, the State Governments have been
advised that in case of land acquisition for SEZs, first priority should be given to
waste and barren land and if necessary single crop agricultural land could be

acquired for the SEZs. If perforce a portion of double cropped agricultural land
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has to be acquired to meet the minimum area requirements, especially for multi-
product SEZs, the same should not exceed 10% of the total land required for the
SEZ. Development of an SEZ creates better employment opportunities for the

domestic people including local communities of the locality and adjoining areas.

APPRENTICESHIP PROGRAMMES BY CPSUs IN JHARKHAND
250. SHRIDULU MAHATO:

Will the Minister of HEAVY INDUSTRIES be pleased to state:
(a) whether Central Public Sector Undertakings (CPSUs) within the State of
Jharkhand have conducted any apprenticeship programmes;
(b) if not, the reasons therefor;
(c) the details of total number of enroliments made during the last 10 years,
CPSU-wise and years-wise;
(d) if so, the number of such apprentices employed, if any, in each CPSU during
the last five years, year-wise; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND
MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU
SRINIVASA VARMA):

(@) and (b): Ministry of Heavy Industries has only one CPSU in state of

Jharkhand i.e. Heavy Engineering Corporation Limited and has been conducting

apprenticeship programmes.
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(c): Year wise enrolments made during the last 10 years by Heavy Engineering

Corporation Limited is given in the enclosed Statement.

(d) and (e): No apprentices were employed during the last five years as company

is having financial constraints.

STATEMENT

Year wise enrolments made during the last 10 years by Heavy

Engineering Corporation Limited

Name of the CPSU Year Apprenticeship Training National Apprenticeship
Scheme (ATS) Training Scheme (NATS)

Heavy Engineering 2015-16 149 0
Corporation (HEC)

2016-17 68 84

2017-18 148 50

2018-19 176 142

2019-20 180 0

2020-21 180 125

2021-22* 0 0

2022-23 0 0

2023-24 0 0

2024-25 0 0
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*

No such program was carried out since 2021-22 due to financial constraints

of the Company.

IMPLEMENTATION OF THE AHIDF
251. DR. AMOL RAMSING KOLHE:
SHRI BHASKAR MURLIDHAR BHAGARE:
SHRI SANJAY DINA PATIL:
SHRIMATI SUPRIYA SULE:
PROF. VARSHA EKNATH GAIKWAD:
SHRI BAJRANG MANOHAR SONWANE:
SHRI NILESH DNYANDEYV LANKE:
SHRI DHAIRYASHEEL RAJSINH MOHITE- PATIL:

SHRI AMAR SHARADRAO KALE:
Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND

DAIRYING be pleased to state.

(@) The current status of the implementation of the Animal Husbandry
Infrastructure Development Fund (AHIDF) in the country, State-wise
including Maharashtra;

(b) The manner in which the AHIDF has benefited small and marginal livestock

farmers in the country;
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(c) Whether scheme has helped increase income or create employment
opportunities for farmers and if so, the details thereof;

(d) The level of private sector participation in the AHIDF;

(e) the safeguards implemented to prevent exploitation of small-scale farmers
by private players and the number of dairy, meat processing and value-
addition infrastructure units established under the AHIDF so far in the State
of Maharashtra;

(f) Whether AHIDF has contributed to improving livestock health and productivity
and if so, the specific outcomes achieved;

(g9) The role of modern technology in the projects funded under the AHIDF;

(h) Whether the Government has taken steps to promote digital solutions and
innovations in animal husbandry infrastructure and if so, the details thereof;
and

(i) Whether the Government has introduced any provisions under the AHIDF to
support startups and young entrepreneurs in the animal husbandry sector
and if so, the details thereof?

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES,

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH

ALIAS LALAN SINGH):

(@) The current status of the implementation of the Animal Husbandry
Infrastructure Development Fund (AHIDF) scheme in the Country, State-wise

including Maharashtra may be seen at the enclosed Statement-I.
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(b) The Animal Husbandry Infrastructure Development Fund (AHIDF) scheme
has significantly benefited small and marginal farmers across various sectors,
contributing to their economic empowerment and improved livelihoods. It is
helping in creating better marketing infrastructure for the livestock products
produced by the farmers, ensuring better quality, and providing access to the
processing facilities for value addition benefiting the farmers for getting
remunerative prices. Farmers/ entrepreneurs have been able to move from

unorganized market to organized market.

Individuals, Private companies, cooperatives, section 8 companies, MSMEs and
Farmer Producer Organizations (FPOs) are eligible to avail the benefits of the
Scheme. After merger of the AHIDF with the Dairy Infrastructure Development
Fund(DIDF), the Dairy Cooperatives and dairy farmers have also been included
thus availing benefits under the scheme. Under AHIDF, 131 Animal Feed Plants
(for Poultry and Cattle) with a production capacity of 85.95 lakh metric tonnes
per annum have been approved. This initiative will provide farmers with
affordable, high-quality, and balanced feed and fodder, thereby enhancing

health, productivity, and income from the farmers.

(c) Yes, the scheme has helped directly in generating employment for 60,000
people and indirectly 2,60,000 farmers have been benefited. Further, by
providing access to improved infrastructure, technology, and markets, AHIDF
has enabled farmers to increase their production and productivity. This has led

to higher income for farmers, as they are able to produce good quality products
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and sell their products at better prices. So far, the total 366 projects have been

approved with the cost of Rs 10367.90 crores under AHIDF.

(d) So far, under the Animal Husbandry Infrastructure Development Fund
(AHIDF)scheme, 366 projects have been approved for interest subvention out of
the total 541 sanctioned projects. Out of the approved projects,160 projects have
been taken by private companies contributing 43% of the total approved projects.
Additionally, projects of 8 Cooperatives, 5 FPOs, 39 individuals, 153 MSMEs,

and 1 section 8 company have also been approved.

(e) The merger of the Animal Husbandry Infrastructure Development Fund
(AHIDF) with the Dairy Infrastructure Development Fund (DIDF) has made dairy
cooperatives eligible entities under the scheme. This has ensured that small-
livestock farmers receive benefits through cooperative structures, which are
designed to support equitable access and prevent exploitation by private
players. Additionally, Farmer Producer Organizations (FPOs) are also
recognized as eligible entities under the scheme, thereby empowering small-
scale farmers by providing collective access to financial assistance. The
numbers of dairy value addition infrastructure units and other categories
established under the AHIDF so far, in the State of Maharashtra is given in the

enclosed Statement — II.

(f) Primarily, the Department of Animal Husbandry and Dairying is implementing
a Livestock Health, and Disease Control Scheme to improve the animal health

by way of implementation of prophylactic vaccination programme against various
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diseases of livestock and poultry, disease surveillance and strengthening of

veterinary infrastructure.

Additionally, The AHIDF scheme aims to strengthen the infrastructure of
veterinary drugs and vaccines through establishment of 3 projects, producing 90
Lakhs Boluses, 400 Lakh No of Tablets, 60,000 Kg powder and 2.75 Lakh of

liquid veterinary drugs and medicines 70 Lakhs Vials, and 3 Crores Injections.

Also, by providing the balanced ration the health and productivity is improved
which is ensured by the scheme as, 131 projects with the capacity of 85.95 Lakh

metric tonnes per annum has been approvedunder AHIDF

For ensuring the better germplasm of Livestock and Poultry, 77 projects of breed
improvement (Poultry), and breed multiplication farms (Cattle, Sheep, Goat, Pig)

have been approved under AHIDF

(g) and (h)As far as modern technology, digital solutions, and innovations in
Animal Husbandry Infrastructure are concerned, the AHIDF scheme
encompasses projects for establishing technologically assisted breed
multiplication farms, modern dairy processing units, meat processing facilities,
animal feed plants, veterinary drug and vaccine production units, and animal
waste-to-wealth management systems. The adoption of innovative technologies
and digitization in these units is revolutionizing the sector, particularly through
environmentally controlled poultry farms and advanced livestock breeding units.

Technologies such as automated feeding systems and smart sensors are
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enhancing efficiency and productivity, while waste management technologies

are contributing to sustainability.

Also, National Digital Livestock Mission an initiative by the Department to create

digital platform for the livestock sector which will improve productivity, Disease

control and traceability of animals

()The Start-ups and young entrepreneurs can avail the Animal Husbandry

Infrastructure Development Fund (AHIDF) scheme under any of the eligible

entities as Individuals, Private companies, section 8 companies, MSME, Farmer

Producer’s organization (FPOs) and Dairy Cooperatives.

STATEMENT-

The current status of the implementation of the Animal Husbandry

Infrastructure Development Fund (AHIDF) scheme in the Country, State-

wise including Maharashtra.

S No State Name Approved | Project Cost | Term Loan | Interest Subvention
Projects (In Crores) (In Crores) |Released (In Crores)
1 Maharashtra 63 1836.18 1292.20 39.76
2 West Bengal 31 492.58 328.42 9.67
3 Uttar Pradesh 30 776.00 481.36 19.60
4 Tamil Nadu 29 1294.62 841.95 33.90
5 Karnataka 26 741.16 466.55 22.92
6 Punjab 26 547.40 329.67 9.87
7 Haryana 22 484.29 275.70 11.44
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8 Madhya Pradesh 18 712.32 474.51 19.90
9 Andhra Pradesh 17 260.29 145.06 4.92
10 | Rajasthan 17 256.25 168.58 4.24
11 Telangana 17 959.87 661.99 29.34
12 | Gujarat 16 944.53 746.92 17.67
13 | Odisha 13 211.18 139.88 2.51
14 | Jharkhand 8 145.48 104.40 4.61
15 | Assam 7 91.37 45.14 1.99
16 | Chhattisgarh 7 240.02 191.00 4.83
17 | Bihar 5 195.66 124.35 10.60
18 | Himachal Pradesh 5 63.01 37.03 0.12
19 | Jammu& Kashmir 3 417 2.60 0.02
20 | Kerala 3 11.87 8.60 0.22
21 | Uttarakhand 2 95.12 76.00 2.51
22 | Puducherry 1 4.55 2.50 0.00

Grand Total 366 10367.94 6944.41 250.66
STATEMENT-II

The number of dairy and value addition infrastructure units established
under the AHIDF in the State of Maharashtra:

S Completed
No | Category of Infrastructure Projects
1 | Dairy Processing & Value Addition 21




04.02.2025

Breed improvement technology and breed

2. | multiplication farms

238

3. | Animal feed plants (Cattle and Poultry feed)

15

Setting up of Veterinary vaccine and drug

4. | production Facilities

Grand Total

42

HRAUIA gieed

252. Y gYUTS AFRHTE 9TE:

£} IR FRIferaT:

4 B ATeTaTT

Y 91T R Rie:

41 fororT ST

Y frdraR TS SRR

£} 9130, AT

Y LAY, Siter:

£ gafsiex Rig vy

Y e sNfarT gom:

#t IR 7

ot T T

CICCKFRIEE
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ST BT Y qgaH:
£} Aot [t
AT G5 QreFelT I A feperT:
£ iR wea:
<. Wrer RiE:
T I[G HAT IE Tl el UT Y feb:
() WTGER SURT T FRABRICT Tof R o foTU BTl & H TR Y/ w fehQ Y S eTrgT

GIcet 3T SAIRT T &,

(@) T ARPR & TRT TRAUIT GIcet B &aren df MRS S 3 IR RISy

HEAW, Npare-d, AIZeR FR&m iR faxiia grRaraSt &1 udr ae S $rf

SNt T el IS IRCTE/ASTT & 3R AfS 87, AT dodeell &RT T &;

() I § YRAYTeT YUl BT ST R Ye/ S8 AR (o T I/ T8 ST &1

31IR BRI BT T Uoi Ril el &RT T &:;

(&) UICeT BT T SUIIT FAET B & fTg gferd Jefl 3R STier 3R B e

UoITRTT T UG foh SIT Te/araffead fo ST Ie AdhetichT TTRTaTor/erTelT Ao SHrighHt

T IRT T &; 3R

() FAT IS A STURTY AT ST 3R ST STt 7 JTRISERT &R H Sl 1

YR 8311 & 3R I &, A qeaelt &IRT a7 82

g HATerT U 16 53t (A frreare wm):

(@) (S): Dol T8 HAT 31T AT 28 GRT 07.01.2025 DI ARAUIA UICH = (bl
T T §¥F ISet o Hiedel SIARISCRT JIST uRTe, Feftel yaref & HarRey
3TCiPaTE TR T A HefIT MMORIYe ArTelt # facelt S wacH oIl &
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BRI UTH &R § ARG BT Jaci Qi T FEIIT UaT Rl 81 qiHTH
H, ARAUIe Uicet § fPrAfotRad urer diege &:

(1) Pridre HIGTST: T8 HHIBITS BT WRA H SSIUIS P folq ASERT DR KRN b w4
o AR H G BT Tac STIBTRAT & ATer Ueh & 7a IR Sied o

(2) slfePRT HigYen: el SRT AR HT T TR AT ATWRIMRID Gl
THGRT & foTg e & SFRIY R B e ol df HRaTs ar
STHeBRI & fofq UfSeT fepy SiT e &

(3) ScRUICT Y HigYeT: I8 faaen  STie o foly R B Taci Yol ol
SCRUTST el o AT W ol F SRS FSRICT b GfAeT JaT Hral 8l

(4) ScRUIC e HiSgeT: I§ YRR DI Jac CoiRidl Bl Serulel Alfess &b
SR & <Iof, YRIGTT R TRIIT IRIRUT T Gfem YT e 8

(5) TATE Higgel: I8 TRifTes TSl 3R & fFH10T SATeT e Ugd UM
PRl &l

IRAUIA UIce &b Pride AISIe b AT 3, AT IS/ T8 3R oty
PBILT TacH QoiRTIT & SeUIeT WU STUBRT (TSTARAT) HarTs & IS 8T &
3R oY TegeEl & aHt Ife SRERY (I3 I B e goiRiar
TR TSUASN & S[ST g% &1 AT H, 39 UIcel P AL 9, 51 BT e
oI RFIT (SIRT HeT feraRor  f3m 121 & ) 3R AR 1 Wi Geifia & 500
3 e gfHie PRI I §U 8

JIRTSCIT YfolRd ST 3R ARAUIS diceT W T gexulel Tudh ARl
(JATSTTAT) & foTT 07.01.2025 (SIUER) DI HNTATS AT H Teb TfRramr
STTRNTCT febarT /T &M I Fact ToifidT &t &HaT & folq oI arel H8HT o
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UIca & IYINT & FaY H IR URTET uradsd FeiRa fhar S @ 8
MiTATeTE o HStaTs Sreprad! 9 UiceT & IR H STFRaehdl UaT &R 3R BT
A QOiRal & S SAD UTT SUART & T TfeTeroT BRighd it Smaiford o
<&l 8l

TRAUIS U] = geddial AIfedl & UhIe iR §exulel A4t & qredy d
SR HHEl § FERICT b SRIE b (oY ISIN/AE 5T-831 3R DT B
TeT Uoi T 9 STRIE UTH ST 9% 3R [T 81 07.01.2025 BT I & JHRY
& STe A 9 Ul P HTEIH J DA Taai il & SeRUTeT ASH b TebTer b
foTg Aete (16) STRIe UTH U & ofR faceft S wac woifRe & Feraar Jim
glel 3773 (08) SeUleT G UTH U &1 YRR S Hac Toiiidl J 8T
T gret facen & g ™7 (30) SIRTSCIT Ayl Bl 39 Ui & J1ed I SR
o T B

feraRoT

YIeTiter & O Fevuter Hds STy (amdyera) A

N, T
1 CEPISICEN
2 e gfer
3 ARG Gfer
4 3R gfer
5 TeRTHT Yferdd
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6 e forRT
7 PITDBI JfoTd
8 ORI gfere
9 T et
10 RTSReI gfer
11 T L3R
12 ESICEIE]
13 affSeT gfory
14 qEg a9 et
15 SIEESIRISK]
16 feeetT gfers
17 HETCT YforT
18 BRIRITG
19 g
20 BT UTe X s (ALdSen)
21 HReT Yol
22 e gfere
23 HERTSE gferst
24 S 31R PR YforT
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25 TSNS el
26 3FSHM 3R FPIaR o
27 e qferT
2% e g
29 RIS STRTET fHeelery
30 TRER dooty HIg Uel IS YfoTd STehIeHT (THATUIT-TUTY)
31 .U, Sclelord &R1, 8 FATerd
32 SR &R e, T3 o]
33 T 3173, T, U
34 CR&h &t
35 SIECCIR
36 SINGS Yferd
37 TR ATZIR HIH TH-IT hrg (431
3 g
39 IR T gfer
40 ARTetS iR

(o]
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41 /TSI ST Tt
42 feeRIet TraeT gfer
43 3RUITEICT Tl i
44 qf3e et gfer
45 fRyferepe gferer
46 X R e
47 I HIHT e
48 AT RET e
49 RIS REM TS
50 feErR gferd

51 RIS YRTcTed H&TuT

TEXTILE EXPORTS
253. SHRI C.N. ANNADURAI:
SHRI NAVASKANI K.:
SHRI G. SELVAM:

Will the Minister of TEXTILES be pleased to state :
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(a) the details of India's textile export performance during the last five years
including major categories like cotton, synthetic fibers and ready-made
garments;

(b) whether the Government has formulated any policy/strategy for export of
Indian textile product in the next three years and if so, the details thereof;

(c) the contribution of State of Tamil Nadu in the overall textile export from the
country during each of the last three years and the current year;

(d) whether Tamil Nadu has many textile industries and factories;

(e) if so, whether the Government proposes to or has any proposal to help these
textile industries by giving some financial incentives to boost exports; and

(f) the steps taken by the Government to enhance the production and
competitiveness of Indian textile industry?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS;
AND MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI
PABITRA MARGHERITA):

(a): Details of India’s textile export performance during the last five years

including major categories like cotton, synthetic fibers and ready-made

garments are as under:

VALUE IN USD MILLION

FY FY FY FY FY Apr-

Nov

Commodity 2019-2020 | 2020-2021 | 2021-2022 | 2022-2023 | 2023-2024 | 2024
Readymade Garment | 15,488 12,272 16,015 16,191 14,532 9,854
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Cotton Textiles 10,263 11,128 17,166 11,085 12,258 7,978
Man-made textiles 5,324 4,180 6,294 5,412 5,081 3,481
Wool & Woolen textiles 181 109 166 205 192 107
Silk Products 72 76 109 95 119 114
Handloom Products 319 223 269 183 140 95
Carpets 1,373 1,491 1,790 1,366 1,395 1,015
Jute Products 357 397 537 462 353 256
Total Textile & Apparel 33,379 29,877 42,347 34,997 34,072 22,900
Handicrafts 1,798 1,708 2,088 1,689 1,802 1,165
Total T&A including
Handicrafts 35,177 31,585 44,435 36,686 35,874 24,064

Source: DGCIS, Provisional Data (Rounded Off)
(b):  The Government is implementing various schemes/initiatives to promote
Indian textiles sector and enhance its competitiveness. The major
schemes/initiatives include PM Mega Integrated Textile Regions and Apparel (PM
MITRA) Parks Scheme to create a modern, integrated, world class textile
infrastructure; Production Linked Incentive (PLI) Scheme focusing on MMF Fabric,
MMF Apparel and Technical Textiles to boost large scale manufacturing and
enhancing competitiveness; National Technical Textiles Mission focusing on
Research Innovation & Development, Promotion and Market Development;
SAMARTH — Scheme for Capacity Building in Textile Sector with the objective
providing demand driven, placement oriented, skilling program; Silk Samagra-2 for
comprehensive development of sericulture value chain; National Handloom
Development Program for end to end support for handloom sector. Ministry of

Textiles is also implementing National Handicrafts Development Programme and
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Comprehensive Handicrafts Cluster Development Scheme for promotion of

handicrafts. To strengthen textile value chains and policy frameworks, Central

Government has constituted Textile Advisory Groups (TAG), for Man Made Fibre

and cotton.

Ministry has supported Export Promotion Councils/Associations in

organizing a Global Mega Textile Event i.e. BHARAT TEX 2024 in February, 2024

and is also supporting same event i.e. BHARAT TEX 2025 scheduled in February,

2025 to showcase the strength of the Indian textiles value chain, highlighting the

latest progress/ innovations in textile & fashion Industry and positioning India as

the most preferred destination for sourcing and investment in textile sector.

(c) and (d): Details of textile and apparel (including handicrafts) export of Tamil

Nadu during last 3 years and current year are as under:

Value in USD Million

FY:2021-22 | FY: 2022-23| FY: 2023-24| APR-NOV 2024
Tamil Nadu Export 8,714 8,009 7,172 5,243
India's Export to World 44,435 36,686 35,874 24,064
% Share 19.6% 21.8% 20.0% 21.8%

Source: DGCIS, Provisional Data (Rounded Off)

Number of textile factories in the state of Tamil Nadu is as below: -

S.NO

Textile Segment

Number of
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Factories
1 Spinning, Weaving & Finishing of Textiles 4,635
2 Manufacture of Knitted & Crocheted apparel 3,871
3 Manufacture of Other Textiles 1,834
4 Manufacture of Wearing Apparel, except fur apparel 1,093
5 Manufacture of Man-Made Fibres 58
6 Total 11,491

Source : Annual Survey of Industries 2022-23 Vol. |, National Statistics

Office, Ministry of Statistics & Programme Implementation.

(e) and (f): The facilitative role of Government as regards the textile industry
comprise steps to enable access to raw materials, competitive access to markets
and support at production process to make the production qualitatively and
quantitatively competitive etc.

(i) The incentive schemes for credit flow for technology upgradation in Textile
value chains has been the flagship scheme of Government of India. The scheme
since 2016 is MSME focused and has enabled credit flow to more than 12,925
units including units in Tamil Nadu.-

(i) SAMARTH scheme is being implemented to enable strengthening of skills
under which so far 3.46 lakh beneficiaries have been imparted skill development,
out of which 73,629 beneficiaries received skill training in Tamil Nadu. R&D
scheme was implemented to support Research and Innovation with involvement

of the Textile Research Associations.
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(iii) Infra structure elements to integrate Manufacturing capacities are being
envisaged through mega initiative of PM Mega Integrated Textiles Regions and
Apparel (PM MITRA) parks aligning with state governments. 7 PM MITRA parks
have selected under the Scheme including one from Tamil Nadu.

(iv) Production Linked Scheme (PLI) scheme is to promote production potential
of MMF Fabrics, MMF Apparel and products of Technical Textiles. Nine (09)
participant companies under the Scheme have set up their units in Tamil Nadu
under PLI Scheme.

(v) The International Connect for Cotton is being strengthened by branding of
Indian cotton in addition to close engagements with the international cotton
community through the International Cotton Advisory Committee, the UN
recognized entity of Cotton producing, cotton consuming nations and trade.

(vi) For Positioning India as the sourcing destination for goods across value
chains, BHARAT TEX 2024 is envisaged since 2024 which enables showcasing
of our strengths. Tamil Nadu had participated in an effective way in BHARAT
TEX 2024 and continues to be actively involved in BHARAT TEX 2025 through

extensive participation.

BBSSL PRODUCTS

254 SHRIDINESHBHAI MAKWANA:
SHRI BHARTRUHARI MAHTAB:
SHRI VISHWESHWAR HEGDE KAGERI:

SHRI ALOK SHARMA:
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SHRI MAHESH KASHYAP:

Will the Minister of COOPERATION be pleased to state:

(a) whether there are any ongoing or planned collaborations with agriculture
research institutions to develop high-yield, disease-resistant seed
varieties;

(b) if so, the details thereof; and

(c) the manner in which the Government plan to address competition from

private seed companies while promoting Bhartiya Beej Sahakari Samiti
Limited (BBSSL)'s product?
THE MINISTER OF HOME AFFAIRS; AND MINISTER OF COOPERATION

(SHRI AMIT SHAH):

(a)and(b): Yes, sir, as part of ongoing and planned collaborations with agriculture
research institutions to develop high-yield, disease-resistant seed varieties,
BBSSL has signed Memorandum of Agreements/Memorandum of
Understandings with following leading research organizations for receiving
genetically high potential good quality breeder seeds of various crops and

varieties for further multiplication of Foundation and Breeder Seed:

1. ICAR-Indian Agriculture Research Institute (IARI), New Delhi:
2. Punjab Agriculture University, Ludhiana (PAU), Punjab

3. ICAR-Indian Institute of Maize Research (IIMR), Ludhiana, Punjab
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4. ICAR-Indian Institute of Millet Research (lIMR), Hyderabad,
Telangana.
5. G.B. Pant University of Agriculture & Technology, Pantnagar,
Uttarakhand
6. Zonal Technology Management & Business Planning and
Development Unit IARI, PUSA, New Delhi.
Further, BBSSL is in dialogue with following national and international research
organizations, seeking their support in development of high-yielding, disease-
resistant, and trait-specific varieties/hybrids in some of the targeted crops
suitable for Indian Agriculture conditions:
1. International Crops Research Institute for the Semi-Arid Tropics,
Hyderabad
2. International Rice Research Institute (IRRI), Varanasi
3. Indian Grass and Fodder Research Institute (IGFRI), Jhansi
4. Indian Institute of Vegetable Research (IIVR), Varanasi
5. Indian Institute of Pulse Research (IIPR), Kanpur
6. World Vegetable Centre, AVRDC, Thailand
7. Suwan Farm, (National Corn and Sorghum Research Center), Kasetsart
University, Thailand
8. Weerachai Seeds, officially known as WS Seeds (Thailand)
(c): In India less than 50% farmers use quality seeds and the rest of the farmers
are dependent on Farm Saved Seeds (FSS). To reduce this gap of more than

50%, BBSSL envisages to carry out all activities viz production, testing,
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certification, procurement, processing, storage, branding, labelling and
packaging of two generations of seeds i.e., foundation and certified through the
network of the cooperatives. The breeder seeds will be sourced from Public
Sector Research Organizations and International Research Institutes i.e.,
ICRISAT, IRRI, CIMMYT etc. To realize its objective, BBSSL will leverage
various schemes and policies of different Ministries/Departments of the
Government of India in a focused manner through ‘Whole of the Government
Approach’. As such, BBSSL will focus on timely availability of authentic quality
seeds to the farmers in brand name ‘Bharat Beej’ through all available marketing

channels including private.

ISSUES OF LOCAL BODY REPRESENTATIVES

255. SHRI MADDILA GURUMOORTHY:

Will the Minister of PANCHAYATI RAJ be pleased to state:
(a) whether the Union Government is aware of the issues concerning local
body representatives, particularly Mandal Praja Parishads (MPPs), and
Sarpanchs, losing their powers in Andhra Pradesh, if so, the details thereof;
(b) whether any instances have been reported where development works
are being initiated in local bodies without the necessary resolutions or
without notifying the local representatives;
(c) the steps taken by the Ministry to ensure the proper functioning and
authority of local body representatives in accordance with democratic

principles and Panchayati Raj regulations; and
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(d) whether any directives have been issued by the Union Government to
the Andhra Pradesh Government to address this issue and restore the
powers of local representatives?
THE MINISTER OF STATE IN THE MINISTRY OF FISHERIES, ANIMAL
HUSBANDRY AND DAIRYING; AND MINISTER OF STATE IN THE MINISTRY

OF PANCHAYATI RAJ (PROF. S. P. SINGH BAGHEL):

(a) to (d) “Panchayat”, being “Local Government”, is a State subject and part of
State List of Seventh Schedule of the Constitution of India. Panchayats are set
up and operate through the respective State Panchayati Raj Acts which may
vary from State to State, subject to the provisions of the Constitution. Article
243G of the Constitution empowers the Legislature of a State to make
provisions, by law, for the devolution of power and responsibilities upon
Panchayat at appropriate level, subject to such conditions as may be specified,
with respect to the preparation of plans for economic development and social
justice and implementation of schemes for economic development and social
justice as may be entrusted to them including those in relation to matters
included in the Eleventh Schedule to the Constitution. The State legislatures are
to consider the 29 subjects illustratively set out in the Eleventh Schedule for
devolution of power and responsibilities upon Panchayats. The performance of
the Panchayats depends on the extent of powers and resources devolved to
them by the States concerned, which varies across States.

However, the Ministry of Panchayati Raj reviews performance of

Panchayats, from time to time, through studies, review meetings, field visits,
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video conferencing, Information Technology applications, Common Review
Missions etc. This Ministry holds extensive exercise of capacity building of
Elected Representatives of Panchayats, through the scheme of Rashtriya Gram

Swaraj Abhiyan. This Ministry focuses on developing the capacity of Elected

Representatives of Panchayats to enable them to function effectively in Gram
Panchayats and properly discharge their leadership roles. The Ministry of
Panchayati Raj also provides e-GramSWARAJ portal for facilitating all the
Panchayats to formulate and upload their plans for utilization of grants under the
Central Finance Commission each year. These plans, duly approved by the
Panchayats, are monitored at each stage of implementation through the system
generated vouchers, geo-tagging and responsibilities assigned to Panchayat
Pradhan and Panchayat Secretary.

The Govt. of Andhra Pradesh has informed that no such instance, where
development works are being initiated in local bodies without the necessary
resolutions or without notifying the local representatives, has been reported in
the State. Further, no such instance has been reported in the Ministry of

Panchayati Raj.

PROJECTS UNDER AGRICULTURE INFRASTRUCTURE FUND
256. SHRI BALASHOWRY VALLABHANENI:
Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to

state:
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(a) the details of projects identified and approved for providing support under

Agriculture Infrastructure Fund (AIF) in the State of Andhra Pradesh;

(b) whether interest is charged at 3% or 7% on the projects under AlF;

(c) whether it is true that AIF aims to disburse Rs. 1 lakh crores between 2020-
21 and 2025-26 but only Rs. 51,783 crores have been sanctioned as of

November, 2024 and there is only one financial year left;

(d) whether the sanctioned amount of Rs. 51,783 crores have been released to

the applicants;

(e) if not, the details of fund so far released by the financial institutions;

(f) the manner in which the Government is planning to release the remaining Rs.

48,000 plus crores to achieve the goal at the end of next financial year; and

(g) the status of implementation of AlIF in Andhra Pradesh, district-wise?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI RAM NATH THAKUR):

(a) and (g): With an objective to address the existing gaps in post-harvest
management infrastructure in the country, the flagship scheme of Agriculture
Infrastructure Fund (AIF) was launched in 2020-21 to strengthen the
infrastructure in the country through creation of farm gate storage and logistics
infrastructure to enable farmers to store and preserve their farm produce
properly and sell them in the market at better price with reduced post-harvest

losses and lesser number of intermediaries. Improved post-harvest
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management infrastructure like warehouses, Cold stores, sorting and grading
units, ripening chambers etc will allow farmers to sell directly to a larger base of
consumers and hence, increase value realization for the farmers. This will
improve the overall income of farmers. As on 26.01.2025, Rs. 56334 Crores
have been sanctioned for 92393 projects under AlF, out of this total sanctioned
amount, ¥41996 crores are covered under scheme benefits. These sanctioned
projects have mobilized an investment of Rs.91856 crores in agriculture sector.
In state of Andhra Pradesh, 32819 cr (Including Rs. 924 in principle
sanctions for PACS by NABARD) have been sanctioned for 2686 projects under
AIF. The total project cost for these sanctioned projects is ¥4124 crore. The
district- wise details of projects identified and approved for providing support
under Agriculture Infrastructure Fund (AIF) in the State of Andhra Pradesh is
given in the enclosed Statement.
(b): As per the MoU signed by The Department with the Banks and other
lending institutions, Interest rate on AlF loans should not exceed the cap fixed at
9% per annum. Again, all loans under this financing facility will have interest
subvention of 3% per annum up to a limit of ¥ 2 crore. This subvention will be
available for a maximum period of 7 years. In case of loans beyond ¥ 2 crore,
then interest subvention will be limited up to ¥ 2 crore.
(c)to(e): Yes, Sir. As on 26.01.2025, Rs. 56334 Crores have been
sanctioned to applicants for 92393 projects under AIF which leaves an amount
of Rs 43,666 crore remain to be sanctioned by the lending institutions by 2025-

26.
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(f):  To achieve the ambitious target of ¥1 lakh crore within the deadline, a
series of strategic initiatives have been undertaken. The Union Cabinet has
approved the progressive expansion of the Agriculture Infrastructure Fund (AIF).
Key measures include allowing viable community farming assets for all eligible
beneficiaries, including secondary processing projects integrated with primary
processing in eligible activities, and converging AIF with PM-KUSUM
Component-A. Additionally, NABSanrakshan is also included in scheme to
extend credit guarantee support to FPOs. The recently concluded annual
Bankers' Conclave on 23.01.2025 at NABARD, Mumbai brought together top
executives from banks and financial institutions to strengthen commitment and
accelerate approvals. Additionally, multiple state-level conclaves are being
planned over the coming months to engage regional stakeholders, address
challenges, and enhance outreach. Regular interaction with AIF Nodal Officers
of banks and state governments is being conducted to boost awareness,
streamline processes, and promote the AlF initiative effectively. These efforts
aim to create momentum, ensure timely sanctions, and drive funding toward the

31 lakh crore target.

STATEMENT

The district- wise details of projects identified and approved for providing
support under Agriculture Infrastructure Fund (AIF) in the State of Andhra
Pradesh

(Amount in Rs Crore)

SN | District Sanctioned No. | Sanctioned Amt.
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258

1 | East Godavari 258 228
2 | Guntur 116 195
3 | Krishna 199 143
4 | Palnadu 101 127
5 | West Godavari 284 109
6 | Sri Potti Sriramulu Nellore 111 95
7 | Eluru 116 94
8 | Ananthapuramu 114 85
9 | Nandyal 160 83
10 | Kakinada 101 75
11 | Vizianagaram 186 72
12 | Srikakulam 187 72
13 | Bapatla 89 71
14 | Kurnool 90 66
15 | Tirupati 42 58
16 | Dr. B.R. Ambedkar Konaseema 127 55
17 | Ntr 48 50
18 | Prakasam 69 48
19 | Chittoor 31 44
20 | Y.S.R. 58 35
21 | Parvathipuram Manyam 64 29
22 | Sri Sathya Sai 54 23
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23 | Anakapalli 42 17
24 | Visakhapatnam 24 15
25 | Alluri Sitharama Raju 9 6
26 | Annamayya 6 2

Grand Total 2686 1895#

*Information is based on the applications received on AlF portal.

# Excluding the Rs. 924 Crore in principle sanctions for PACS by NABARD

PHASE Il OF THE SCHEME ON ENHANCEMENT OF COMPETITIVENESS
IN THE CAPITAL GOODS SECTOR

257. SHRI SHASHANK MANI:

Will the Minister of HEAVY INDUSTRIES be pleased to state:

(a) the key components and financial outlay under Phase-Il of the Scheme on
Enhancement of Competitiveness in the Indian Capital Goods Sector of the
country;

(b) whether the scheme has specific measures to support innovation and
technology development in the sector and, if so, the details thereof; and

(c) the expected outcomes of Phase-Il of the Scheme in terms of boosting the

competitiveness and growth of the capital goods industry in the country?
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THE MINISTER OF STATE IN THE MINISTRY OF HEAVY LNDUSTRIES;
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI
RAJU SRINIVASA VARMA):
(a) and (b): There are six components under the scheme for Enhancement of
Competitiveness in the Indian Capital Goods Sector- Phase-Il for supporting
innovation and technology development, namely:
i.  Identification of Technologies through Technology Innovation Portals;
ii. Setting up of new Advanced Centres of Excellence and augmentation of
Existing Centres of Excellence;
iii. Promotion of skilling in Capital Goods Sector—creation of Qualification
packages for skill levels 6 and above;
iv. Setting up of Common Engineering Facility Centres (CEFCs) and
augmentation of existing CEFCs;
v. Augmentation of Existing Testing and Certification Centres; and
vi. Setting up of Industry Accelerators for Technology Development.
The Scheme has a financial outlay of Rs. 1207 crore with budgetary
support of Rs.975 crore and Industry Contribution of Rs.232 crore.
(c): The scheme for Enhancement of Competitiveness in the Capital Goods
sector - Phase |l is aimed at expanding and enlarging the impact created by
Phase | pilot scheme, thereby providing greater impetus through creation of a

strong and globally competitive capital goods sector.
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MULTI-STATE CO-OPERATIVES, ENVIRONMENTAL AND SOCIAL
RESPONSIBILITY
258 SHRI K. C. VENUGOPAL.:

Will the Minister of COOPERATION be pleased to state:

(a) the role of the Government in promoting sustainable practices within
Multi-State Co-operatives, especially concerning environmental and
social responsibility;

(b)  whether Government supports access to credit and financial resources

for smaller Multi- State Co-operatives to ensure their economic

viability, if so, the details thereof; and
(c) the manner in which the Government would ensure fair and equitable
representation of various sectors and demographics within the
leadership and decision-making structures of Multi-State Co-
operatives?
THE MINISTER OF HOME AFFAIRS; AND MINISTER OF COOPERATION

(SHRI AMIT SHAH):

(a): Cooperative societies registered under the provisions of the Multi-State
Cooperative Societies (MSCS) Act, 2002 function as autonomous cooperative
organisations and are accountable to their members. MSCSs function as per the
provisions of Multi-State Cooperative Societies Act, 2002 and rules made there
under read with approved bye-laws of the society. "Concern for Community" is
one of the cooperative principles enumerated in the First Schedule of the MSCS

Act, 2002, which states the following:
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‘while focusing on the needs of their members, cooperatives work for

the sustainable development of community through policies accepted

by their members.'
Further, a digital portal for Central Registrar of Cooperative Societies (CRCS)
office has been launched on 06.08.2023 so that all interaction and
communication with the MSCSs are done electronically to boost efficiency,
increase ease of doing business and promote paperless "green" environment
friendly regulation. To further strengthen "paperless" working, section 120A of
the MSCS Act (inserted through MSCS (Amendment) Act, 2003 notified on
03.08.2023) provides for filing of application, documents, inspections, etc., in
electronic form.
(b) Yes Sir. To increase access to credit and financial resources for multi-State
cooperative societies to ensure their economic viability, following steps have

been taken: -

.Co-operative Rehabilitation, Reconstruction and Development Fund (CRRDF)
has been established by the Central Government for revival of sick multi-State
cooperative societies and for development purposes in accordance with section
63A of the MSCS Act, which prescribes that there shall be credited to such fund
annually by multi-State co-operative societies which are in profit for the
preceding three financial years one crore rupees or one percent of the net profits
of such multi-State cooperative society, whichever is less.

ii.A provision has also been made through the MSCS (amendment) Act, 2023 for

issuing of non-voting shares which may not confer any interest in the
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management of the multi-State co-operative society including right to vote, to be
elected as a director of the board or participate in the general body meetings.
This will enable MSCSs to increase their capital base.

(c): Two seats for women and one seat for Scheduled Caste or Scheduled Tribe
have been reserved in the Board of a multi-State co-operative society as per the

MSCS (Amendment) Act, 2023.

PROJECT VISTAAR
259. SHRI. ANURAG SINGH THAKUR
Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to

state:

(a) the primary objectives of Project VISTAAR and the manner in which it will

improve access to agricultural resources and advisory services for farmers;

(b) the number of regions or districts currently being targeted under this initiative

and the plans for scaling it across the country;

(c) the specific funding allocated for the said project and the manner in which it

will be utilized to ensure effective implementation;

(d) the details of advanced technologies being integrated into the project to
address key challenges such as resource optimization, pest management and

crop planning;
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(e) the details of training programmes being planned to enable farmers to use
the tools and systems developed and the number of farmers expected to be

benefited from the same; and

(f) whether there are any partnerships with private organizations or international

institutions under the said project and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI RAM NATH THAKUR):

(a):  Project VISTAAR (Virtually Integrated System To Access Agricultural
Resources) aims to develop a unified, federated digital ecosystem for agriculture
by integrating reliable, validated and up-to-date resources across platforms. It
focuses on enhancing scalability, accessibility and inclusivity of digital solutions
while enabling two-way communication to incorporate farmer feedback. By
driving center-state convergence, fostering partnerships with stakeholders and
aligning with broader efforts of ICAR Institutes and State Agricultural
Universities. VISTAAR supports the development of robust Digital Public
Infrastructure (DPI) for agricultural extension. Its goal is to empower farmers with
actionable information, streamline collaboration and ensure the long-term
sustainability of digital agricultural extension initiatives.

Digitalization of the existing agricultural extension system aims to expand its
outreach substantially and enable every farmer to access high-quality advisory
services on crop production, marketing, value and supply chain management

and Climate Smart Agricultural (CSA) practices, weather advisories etc. The
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advisory services provide information about all Government schemes related to
agriculture & allied sectors from which the farmers are benefited.

(b): The Department of Agriculture and Farmers Welfare has signed
Memorandum of Understanding (MoU) with states of Odisha, Bihar, Uttar
Pradesh, Karnataka, Andhra Pradesh, Madhya Pradesh and Rajasthan to
onboard their technical and content review committees onto the network and
have started work on small pilots.

(c): Department of Agriculture & Farmers Welfare supports existing VISTAAR
project implementation. No separate funds are allotted.

(d):  VISTAAR aims integration with all initiatives and federal solutions via the
network for access of farmers to up-to date information. This includes leveraging
Al enabled chatbots deployed at the ground level and subsequent integration
with Agristack.

(e): Efforts for VISTAAR includes extension worker training on the digital bots.
This can be facilitated through existing partnerships and network volunteers for
conducting training to Front Line Extension Workers (FLEW) to enhance video
production skills and handling advanced IT tools to access required information
at field level for providing further training to farmers in a phased manner.

(f):  Memorandum of Understanding (MoU) have been signed with EkStep
Foundation which is a not for profit organization for development of the VISTAAR
DPI network on pro-bono basis. VISTAAR is also supported by not for profit

organizations like Digital Green for content development on pro-bono basis. IIT-
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Madras has signed an MoU with DA&FW for sharing content on Agri-Startups

for the benefit of farmers on pro-bono basis.

DAMAGE CAUSED BY NATURAL CALAMITIES
260. SHRI TARIQ ANWAR:
Will the Minister of HOME AFFAIRS be pleased to state:
(a) whether huge damages have been caused by natural calamities like floods,
land slides etc. in different parts of the country during the current year;
(b) if so, the details thereof, State-wise;
(c) whether Central teams were sent to the affected areas to assess the
magnitude of the calamities and the extent of the damages caused;
(d) if so, the details thereof; and
(e) the details of immediate relief in terms of financial assistance given to the
concerned States and grants provided after receipt of the assessment reports?
THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
NITYANAND RAI):
(@) and (b):  The Ministry does not centrally maintain the data of damages due
to any disasters including floods and landslides. However, as per the information
received from the various State Governments/UTs, the details of damages
caused due to hydro-meteorological disasters during the year 2024-25 (as on
27.01.2025) are given in the enclosed Statement-|.
(c)to (e): As per the National Policy on Disaster Management (NPDM), the

primary responsibility for disaster management, including disbursal of relief
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assistance on ground level, rests with the State Governments concerned. The
State Governments undertake relief measures in the wake of natural calamities,
from the State Disaster Response Fund (SDRF) already placed at their disposal,
in accordance with Government of India’s approved items and norms. The
Central Government supplements the efforts of the State Governments and
provides requisite logistics and financial support. Additional financial assistance
is provided from the National Disaster Response Fund (NDRF), as per laid down
procedure, in case of disaster of ‘severe nature’, which includes an assessment
based on the visit of an Inter-Ministerial Central Team (IMCT).

As on 27.01.2025, a total of 14 IMCTs have been constituted for the
States/Union Territories of Assam, Andhra Pradesh, Mizoram, Kerala,
Nagaland, Tripura, Gujarat, Telangana, West Bengal, Bihar, Himachal Pradesh,
Odisha, Tamil Nadu and Puducherry for on-the-spot assessment of damages
caused due to natural calamities during 2024. The reports of IMCT are
considered by the Central Government, as per the established procedure.
Besides, the details of funds allocated and released under SDRF/ NDRF during
the current financial year i.e. 2024-25 (as on 27.01.2025) is given in the enclosed
Statement-Il.

STATEMENT-I

Details of damages as reported by State/UT due to hydro-meteorological disasters during the year 2024-5

Provisional (as on 27.01.2025))
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S. No. State Human Lives lost | Cattle Lost Houses/huts Cropped Area
(No.) (No.) damaged (No.) affected (in lakh
ha.)
1 Andhra Pradesh 56 122 1323 0.11
2 Arunachal Pradesh 12 55 771 -
3 Assam 128 16207 156691 1.38
4 Bihar 64 - 191 -
5 Chhattisgarh 125 289 2154 -
6 Goa 4 2 696 -
7 Gujarat 230 7222 20741 -
8 Haryana 1 - 16 -
9 Himachal Pradesh 408 7110 1089 -
10 Karnataka 185 1219 22414 2.86
11 Kerala 355 - 7850 -
12 Madhya Pradesh 373 1204 8147 -
13 Maharashtra 206 551 98 -
14 Manipur 11 233 29639 0.01
15 Meghalaya 43 241 4043 0.01
16 Mizoram 44 7 440 0.21
17 Nagaland 27 1 2231 0.03
18 Odisha 30 2 1941 0.22
19 Punjab 23 10 114 -
20 Rajasthan 131 492 1863 -
21 Sikkim 13 4244 1679 -
22 Tamil Nadu 77 8512 11201 4.00
23 Telangana 29 13412 8690 -
24 Tripura 78 15 67487 -
25 Uttar Pradesh 88 33 2644 3.95
26 Uttarakhand 80 524 3484 0.05
27 West Bengal 14 - - 1.38
28 Delhi 68 - 8 -
29 Jammu & Kashmir 28 73 1069 0.02
30 Puducherry 5 46 4667 0.01
Total 2936 61826 363381 14.24
STATEMENT-II

The details of funds allocated and released under SDRF/ NDRF
during the current financial year i.e. 2024-25 (as on 27.01.2025)
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(Rs. in crore)
S.N. | State Allocation of SDRF Releases from SDRF Release from
Central State Total Ist 2nd NDRF
Share Share Instaliment Instaliment

1. | Andhra Pradesh 1036.00 344.80 1380.80 518.00 518.00 --

2. | Arunachal Pradesh 231.20 25.60 256.80 115.60 - -

3. | Assam 716.00 79.20 795.20 358.00 358.00 -

4. | Bihar 1311.20 436.80 1748.00 655.60 655.60 -

5. | Chhattisgarh 400.00 133.60 533.60 - - -

6. | Goa 10.40 3.20 13.60 5.20 -- --

7. | Gujarat 1226.40 408.80 1635.20 600.00# - -

8. | Haryana 455.20 151.20 606.40 227.60 - -

9. | Himachal Pradesh 378.40 41.60 420.00 189.20 189.20 66.924
10. | Jharkhand 526.40 175.20 701.60 500.80# - -
11. | Karnataka 732.00 244.00 976.00 366.00 - 3454 .22
12. | Kerala 291.20 96.80 388.00 145.60 145.60 -
13. | Madhya Pradesh 1686.40 561.60 | 2248.00 843.20 - -
14. | Maharashtra 2984.00 994.40 | 3978.40 1492.00 1492.00 -
15. | Manipur 40.00 4.00 44.00 38.80# 11.20 -
16. | Meghalaya 60.80 6.40 67.20 59.60# - -
17. | Mizoram 43.20 4.80 48.00 21.60 21.60 7.56
18. | Nagaland 38.40 4.00 42.40 19.20 19.20 -
19. | Odisha 1485.60 495.20 1980.80 742.80 742.80 -
20. | Punjab 458.40 152.80 611.20 229.20 - -
21. | Rajasthan 1372.00 456.80 1828.80 686.00 -- --
22. | Sikkim 47.20 4.80 52.00 23.60 23.60 221.122
23. | Tamil Nadu 944.80 315.20 1260.00 472.40 472.40 276.10
24. | Telangana 416.80 138.40 555.20 208.40 208.40 -
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25. | Tripura 63.20 7.20 70.40 31.60 40.00 25.00
26. | Uttar Pradesh 1791.20 596.80 2388.00 1748.40# -
27. | Uttarakhand 868.00 96.00 964.00 434.00 -
28. | West Bengal 936.00 312.00 1248.00 468.00 468.00
TOTAL 20550.40 |6291.20 |26841.60 11200.40 5365.60 4050.91

261.

# = includes arrears of previous year.

PARAMPARAGAT KRISHI VIKAS YOJANA

SHRI ARVIND DHARMAPURI:

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to

state:

(@)

Vikas Yojana, alongwith the scheme’s coverage,;

(b)

the steps taken to promote organic farming under the Paramparagat Krishi

the details of Farmer Producer Organizations (FPOs) that have been

registered so far under the central scheme, and the challenges that are being

faced in their implementation; and

(c)

are currently receiving pensions under the scheme, State/UT-wise?

the status of the PM-Kisan Maandhan Yojana, and the number of farmers

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND

FARMERS WELFARE (SHRI RAM NATH THAKUR):




04.02.2025 271

(a): Government is promoting organic farming Paramparagat Krishi Vikas
Yojana (PKVY), a component of Pradhan Mantri- Rashtriya Krishi Vikas Yojana
(PM-RKVY). The PKVY scheme provides end-to-end support to organic farmers
i.e. from production to processing, certification and marketing in cluster based
approach. The primary focus of the scheme is to form organic clusters (other

than North Eastern States) to help them to create a supply chain.

Under PKVY, States/UTs are provided financial assistance of Rs.
31,500/ha for 3 years in the organic clusters out of which, Rs. 15,000/ha is
provided directly to farmers through DBT for on-farm and off-farm organic inputs.
Financial assistance of Rs. 4,500/ha for 3 years is provided for marketing,
packaging, branding, value addition etc. Rs. 3,000/ha for 3 years is provided for
certification and residue analysis. Assistance is also provided @Rs. 9,000/ha for
3 years for training and capacity building. Since 2015-16, under PKVY, 14.99
lakh ha area has been covered under organic farming by developing 52289

clusters involving 25.30 lakh farmers.

(b):  As on 31.12.2024, 9268 Farmers Producer Organizations (FPOs) have
been registered under the Central Sector scheme for “Formation and Promotion
of 10,000 FPOs”. Farmer’s collectives face challenges of sourcing inputs, credit
and marketing. The scheme addresses these with FPO management support,
matching equity grant, credit guarantee fund and also marketing support by

Community Based Business Organisations (CBBOs) that support FPOs.
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(c):  Under Pradhan Mantri Kisan Maandhan Yojana (PMKMY), was
implemented in 2019. The maximum age for enrollment limit is 40 years and
minimum fixed pension of Rs. 3000/- per month will be due once the enrolled
farmers attain the age of 60. As of 25/11/2024, a total of 24.66 lakh farmers have

been enrolled, they are not eligible for pension.

STATUS OF INDIAN INSTITUTE OF FOREIGN TRADE
262. SHRI TANGELLA UDAY SRINIVAS:

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

(a) the current status of the construction of the permanent campus of the
Indian Institute of Foreign Trade (IIFT) in Kakinada, including the progress of

work and expected timeline for completion;

(b) the details of funds allocated, released and utilized by the Government for
the construction of the IIFT, Kakinada campus, along with the budget
breakdown;

(c) the number of seats available for each course at the IIFT, Kakinada campus
and the number of seats filled in the current batch for each course;

(d) whether the Government has collaborated with any industry partners for the
establishment and functioning of the IIFT, Kakinada campus, if so, the details of
these collaborations; and

(e) the expected completion date for the permanent campus and the steps
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being taken to ensure its timely completion?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN
PRASADA):

(a)to (e):  The structural works of all the buildings of the permanent campus
of the Indian Institute of Foreign Trade (IIFT) Kakinada, Andhra Pradesh are
completed and finishing work have been completed to the extent to 80%. The
development work and procurement and installation of electro-mechanical,
Audio Video and networking etc. work has commenced. As per timeline, the
date of completion of the work is December, 2025.

The estimated capital cost of construction of the project is Rs. 229.81 Cr.
As per the approved financial model in the SFC meeting held on 2nd December
2022, the capital expenditure will be borne by the Government of India and the
State Government of Andhra Pradesh in the ratio of 50:50. Against the allocated
amount of Rs.114.90 crores by each Government, Government of India has
released Rs.51.90 Crores and Government of Andhra Pradesh has released
Rs.20.40 Crores so far and the entire released amount of Rs.72.30 Crores have
been utilized.

Currently, there is only one course i.e. Five-year Integrated Programme in
Management (Business Analytics and International Business) is functional from
the temporary campus in the infrastructure provided by Jawaharlal Nehru
Technological University, Kakinada. Against the total approved intake of

admission of 60 seats (students) for 2024-25, 46 seats have been filled.
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The capital expenditure for establishment of [IFT Kakinada campus has
been jointly borne by Government of India and Govt. of Andhra Pradesh.

The project is monitored in regular intervals by the IIFT and the
Department of Commerce ensuring the quality of the works and timely

completion of the project.

NATURAL FARMING PRACTICE

263. SHRI SHRIRANG APPA CHANDU BARNE:

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to

state:

(a) whether organic farming has gained significant traction in recent years;

(b) if so, whether natural farming practices will also help farmers to reduce input

cost of cultivation and dependency on externally purchased inputs;

(c) if so, the details thereof and the response of the Union Government thereon,;

(d) the financial support provided to farmers to reduce input cost of cultivation
and dependency to externally purchased inputs, State-wise, particularly in

Maharashtra;

(e) whether the Union Government has launched Centrally Sponsored

Scheme National Mission on Natural Farming, if so, the details thereof; and
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(f)  the steps taken by the Union Government to encourage farmers to

promote Natural Farming?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND

FARMERS WELFARE (SHRI RAM NATH THAKUR):

(a)to (c):  Yes, organic farming has gained significant traction in recent years.
Organic and natural farming practices help farmers to reduce input cost of
cultivation and dependency on externally purchased inputs. Organic farming is
a production system that avoids or minimizes the use of synthetic inputs in order
to protect the ecosystem and preserve biodiversity on the farm. The modern
approach to organic farming blends traditional practices with scientific methods
to provide necessary nutrients and manage pests and diseases without the use
of synthetics. Organic farming promotes natural resource based integrated and
climate resilient sustainable farming systems that ensure maintenance and
increase of soil fertility, natural resource conservation, on-farm nutrient recycling
and minimize dependence of farmers on external inputs. Natural farming
integrates crops, trees and livestock, allowing functional diversity to cut down
production costs by replacing the chemical fertilizers, pesticides and weedicides
with own farm produced products like Jeevamrit, Beejamrit, Neemastra etc.
Such inputs results in reducing dependency of farmers on external markets for
purchase of inputs and ultimately cultivation cost of farmers is reduced.

(d):  Government is promoting organic farming through the schemes of

Paramparagat Krishi Vikas Yojana (PKVY) in all the States/UTs (except North
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Eastern States) including the state of Maharashtra. For North Eastern States,
Mission Organic Value Chain Development for North Eastern Region
(MOVCDNER) scheme is being implemented. Both the schemes stress on end-
to-end support to farmers engaged in organic farming i.e. from production to
processing, certification & marketing and post-harvest management training and
capacity building. Under PKVY, assistance of Rs. 31,500 per ha for a period of
three years is provided for promotion of organic farming. Out of this, assistance
of Rs. 15,000 per ha for a period of three years is provided to farmers through
Direct Benefit Transfer for on- farm /off —farm organic inputs. Under
MOVCDNER, assistance of Rs. 46,500/ha for 3 years is provided for creation of
Farmers Producer Organization, support to farmers for organic inputs etc. Out
of this, assistance @ Rs. 32500/ ha for 3 years is provided to farmers for off -
farm /on —farm organic inputs under the scheme including Rs. 15,000 as Direct
Benefit Transfer to the farmers. The State-wise details of funds released under
PKVY & MOVCDNER scheme including for the State of Maharashtra is given in

the enclosed Statement.

(e) and (f): National Mission on Natural Farming (NMNF) is a centrally
sponsored scheme with an overall outlay of ¥2481 crore (Government of India
share of ¥1584 crore and States’ share of ¥897 crore). The scheme envisages
the formation of 15,000 NF clusters in 7.5 lakh ha area. Each cluster shall be
formed of contiguous area of about 50 ha and approximately 125 farmers in the
cluster will be trained for the adoption of NF. For easy availability of natural

farming inputs to the farmers, 10,000 need-based Bio-input Resource Centres
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(BRCs) are envisaged under the Mission. For the trained farmers, output based
incentive of 34,000 per acre per farmer per year upto 2 years is provisioned in
the scheme for practicing NF package of practices like Pre Monsoon Dry Sowing
(PMDS), application of Beejamrit, Jeevamrit, etc., diversified cropping system,
awareness on NF, upkeep of livestock, preparing NF inputs or purchasing NF
inputs from BRC, purchasing drums and storage containers for input preparation
etc. Each farmer can initiate NF in small landholding and eligible for support
under NMNF upto a maximum area of one acre. There is provision for extensive
training on natural farming package of practices for farmers with handholding
support by Krishi Sakhis, Farmer Master Trainers and Agricultural Technology

Management Agency extension workers.

STATEMENT

State-wise details of funds released under PKVY & MOVCDNER scheme.

Rs in lakh
S. 2022-23 2023-24 2024-25
Name of the State
No. Release Release Release
PKVY
1 Andhra Pradesh - 970.00 2099.00
2 Bihar 1547.68 402.00 312.00
3 Chhattisgarh - 1892.50 1188.00
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4 Guijarat - 196.00 282.00
5 Goa - 250.00 70.50
6 Jharkhand - 163.00 399.00
7 Karnataka 512.55 2803.00 974.00
8 Kerala 1712.07 71.00 392.00
9 Madhya Pradesh 0.00 33.00 1250.00
10 Maharashtra 449.67 1681.00 1256.00
11 Odisha 370.72 791.00 373.50
12 Punjab - - 278.50
13 Rajasthan 1783.26 800.00 750.00
14 Tamil Nadu - 1564.00 1620.00
15 Telangana - - 212.00
16 Uttar Pradesh 5089.32 5881.00 4500.00
17 West Bengal 555.39 1717.00 1120.75
18 Himachal Pradesh - 124.00 746.00
19 Uttarakhand 5969.00 767.00 2305.00
20 | AllUTs 193.55 380.02 2305.00
Total 18183.20 20485.70 20463.75
MOVCDNER
S. 2022-23 2023-24 2024-25
Name of the State
No. Release Release Release
1 Assam 2059.15 3684.91 2031.00
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2 Manipur 2915.36 2805.38 1977.00
3 Meghalaya 621.57 2465.40 2343.00
4 Nagaland 1390.60 2346.10 1735.00
5 Mizoram 1140.90 2336.16 2380.00
6 Arunachal Pradesh 1642.17 2574.75 988.00
7 Sikkim 1538.83 3260.69 1219.00
8 Tripura 3000.26 3370.04 2266.00

Total 14308.84 22843.43 14939.00

DEVELOPMENT PROJECTS
264. SHRI AMRINDER SINGH RAJA WARRING:

(@)

(b)

(c)

(d)

Will the Minister of RURAL DEVELOPMENT be pleased to state:

the measures taken by the Ministry to ensure quality control in

development projects like Pradhan Mantri Gram Sadak Yojana (PMGSY);

whether there is a mechanism to hold contractors accountable for

substandard work;

if so, the measures taken by the Government to ensure quality of work

completed; and

the number of projects flagged for quality issues and their resolution status,

year-wise?
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THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI KAMLESH PASWAN):

(a) to (c): As per programme guidelines of Pradhan Mantri Gram Sadak Yojana
(PMGSY), ensuring the quality of road works is the responsibility of the
respective State Governments who are implementing the programme. However,
in order to monitor the quality of roads being constructed under the programme,
a three tiered quality control mechanism, i.e. the Project Implementation Units
(PIUs) as the first tier, State Quality Monitors (SQMs) as the second tier and
National Quality Monitors (NQMSs) as the third tier, is in place under PMGSY to
ensure quality in construction of road works and the durability of road assets.
Guidelines to regulate the quality control process have been issued to States
from time to time.

Regular inspections of PMGSY works are being conducted under 2" and 3" tier
of quality monitoring. The State Quality Coordinators (SQCs) of the respective
States have been designated as Nodal Officer for receipt and handling the
complaints. If a work is found unsatisfactory, on account of both structural or
non-structural defects, the report is shared with the State Government
highlighting the deficiencies and apprising the States to remove the defects. The
contractor is required to rectify the defects on his own cost. The State submits
the Action Taken Report (ATR) after rectification.

As regards the action taken against the contractors and field officials found guilty,

it is done as per the policy of respective States.



04.02.2025 281

To strengthen the quality check mechanism, the establishment of a geo-tagged
field Lab has been made compulsory. Also, a new version of the Quality
Monitoring System App has been developed to include e-forms and other
initiatives that have strengthened quality monitoring systems. Consequent upon
the introduction of e-Marg i.e. software module for maintenance payments to the
contractor during the defect liability period, such payments have been made
commensurate with the quality of roads through a performance-based contract
management system. To ensure that people engaged in quality checks are
adequately proficient and well trained, National Rural Infrastructure
Development Agency (NRIDA), a technical arm of the Ministry of Rural
Development, has been conducting mandatory proficiency tests of NQMs, and
SQMs, The skills of NQMs, SQMs and PIUs are also being developed through

training programmes, etc.

Further, to ensure that quality monitoring is being done properly on the ground,
it has been made mandatory to set up a Quality Monitoring Cell under each State
Rural Road Development Agency(SRRDA) and State Quality Coordinators
(SQCs) have been entrusted with the task of scrutinizing all reports of SQMs and
give a certificate to this effect to the Ministry. Concerned CEOs have also been
asked to scrutinize the quality control registers periodically and submit a
certificate to this effect to the Ministry while submitting proposals for fund
release. The ATRs on observations by the NQMs are reviewed with the States
for compliance. Performance of the NQMs as well as SQMs are also reviewed

and such NQMs/ SQMs are de-paneled whose performance is not found
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satisfactory or who give satisfactory inspection reports in majority of the cases
without application of mind. The quality of PMGSY works is also reviewed
regularly by the Ministry in various review meetings like the Performance Review
Committee, Regional Review Meetings, and Empowered Committee. The
Ministry has also strengthened the IT module for monitoring of quality of PMGSY
works. In brief, the Ministry has taken up steps for monitoring and regulating the

quality of PMGSY roads.

Whenever NQMs report that a work is not meeting the quality standards
prescribed in the guidelines, the PIU ensures that the contractor either replaces
the defective material or rectifies the workmanship, as the case requires.
Thereafter, the ATR is verified on site by SQMs. The SQC then, examines the
ATR and furnishes the compliance report. The monitoring of ATR is done by

NRIDA, which is a technical arm of the Ministry of Rural Development.

(d): The number of NQM inspections on projects, the unsatisfactory (U) grading
given by them and the resolution through Action Taken Reports (ATRs) by the
States/ UTs for each of the last three years and current year as on 28.01.2025

are as under:-

Total number of
Total number of | works reported as | Number of ATRs
Year
NQM inspection| unsatisfactory by | furnished by State

NQMs

2021-22 9260 635 565
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0022-23 7162 631 537
0023-24 5363 698 575
0024-25

(up-to 28" Jan. 3797 576 336
05)

BALARAMAPURAM HANDLOOM

265. DR. SHASHI THAROOR:

Will the Minister of TEXTILES be pleased to state :
(a) whether the Government is aware of the decline of the Balaramapuram
handloom, one of Kerala's most famous handlooms and if so, the details thereof;
(b) whether the Government has planned a policy response to revive it in
Kerala’s textile industry;
(c) if so, the details thereof and if not, the reasons therefor;
(d) whether the Government plans to ensure alternative livelihoods for those
affected by the decline of the Balaramapuram handloom sector; and
(e) if so, the details thereof and if not, the reasons therefor?
THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND
MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI PABITRA

MARGHERITA):
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(@)to(c): To provide end to end support for development, promotion and
revival of handloom sector and ensure welfare of handloom weavers/workers,
Ministry of Textiles is implementing following schemes across the country

including Balarampuram and Kerala:

1. National Handloom Development Programme

2. Raw Material Supply Scheme
Under the National Handloom Development Programme, financial assistance is
provided to eligible handloom agencies/weavers for procurement of upgraded
looms & accessories, solar lighting units, construction of workshed, product &
design development, technical and common infrastructure, marketing support for
handloom products in domestic/overseas markets, concessional loans under
weavers’ MUDRA scheme and social security etc.
Under the Raw Material supply Scheme, the Ministry provides transport subsidy
for transportation of yarn to the doorstep of the beneficiaries and 15% Price
Subsidy on Cotton Hank yarn, Domestic Silk, Woollen & Linen yarn and blended
yarn of natural fibres.
(d)and (e): To promote Balaramapuram handloom, the following assistance
has been provided to the handloom weavers/workers in Balaramapuram under
various schemes implemented by Government of India:
(i) Balaramapuram Saree & Fine cotton fabrics have been registered under
Geographical Indication Act, 1999. Further, for branding of high-quality
handloom products to promote production of niche handloom products with high

quality with zero defect and zero effect on environment, Balaramapuram Saree
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and Balaramapuram Dhoti have been registered under India Handloom Brand
(IHB).

(i) 825 thousand kg yarn supplied to the handloom weavers of
Balaramapuram at Mill gate price during 2021-22 to 2024-25 (as on
30.01.2025).

(iii)  National Handloom Development Corporation Ltd. is also operating Yarn

warehouse at Balaramapuram.
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(®) af 2001 & 319 Teb I el Afed HERTSE & Tell § hfel 5 Bl 3iR
gfSATSS PUTYT &b RN fBATT GRT B TS ATHSATIHT BT KART T 8

(@) WRBR GRT 57 FRITAT DT FHY PR 3R fBAFT gRT SATcHEeT by S

BT BT & oIV T e I T &,

(B) TUTIERBR b U 37 FHRT o fory 3R fergs-vaeg aq s denfifhar ik
TerT 2l JuetserdT AT BRT b foTq ig depfetep T AT BRI € 3R
I &, AT doaael RT3 §; 3R

(T) IRBR GRT BU, HFHT 3R AT BT Hlet A s 3R ST ST o™

& foTq dcepTeT T e IO Y 2/ITTY ST g 672
Y R AT SeaTor HATerT H Irod T (ST wrhiRer Aterh):
@) F(M): S W B & iRl T T " IRT & I Saad
IR & T hAeT: Re arfoa (Rifder) 115/2004 SaaT eisd SiF vt S99
TRT T U 3T & o7 Re arfuar (Rifder) 260/2005 fSFan ofivfes ameun Afgw
S WRS G U 3= 8, b A (Foiamelie &, foras St o7 et o fafi=T ugefan
o QmTereT fohaT TR B
T (T@):  URT IRBR IRIT AT SURH, IO 3MMee AR 3D Ao13N/
BRIBAT S B IS 3R TfRIeT HRIGH! & ATedH A I TR IR SR Rodhd]
IR P AT A I5AT B TARAT DI ASIAT UM PRl 5l TIFHAT Befed T
ST, T (NAMO) eI AT T Tehlgpd e U8 UGHl T SFTIehvor St
R ARBR DI [T JISTHIY/DRIH IeUTe, DRI 3ATdeh 3R [HATT T 311 bl
9T, fhATT b SheTur & fory 81 YIRS TRDR A Py T& b1 ST fHmT & soic
3T Bl qY 2024-25 &b SR 2. 1,22,528.77 BRIS 45 B UMD gl ol &, AT
fob & 2013-14 &b SR 2. 21933.50 IS TS Al
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fFATT GRT T TS THET A Halg 3N/ IR F I IoT ARBRI GRT I
ST &
(8) 3R (): ARAT PV TG IRYS (ICAR) & el H ISR By ST
DU F 370 FEAMT 3R 5T Y fJeafdernerar & Aresd | I~1d Ui alel
IR S 7R srifde gamEr & v Teeficer A o/ T fhe faaRya &t 8
el &7 auf (2014-2024) & SR QRIS 6H 92 e, Fards &t 239 forey e
i/ SIS Bie Bl 331 fbrd TRT bl STT b & TR FeTehl SATRATRID WelT (Pecider)
T RITRTReT Y 7S &1 291 & fovsat & foTu T faferse I Sust o aTeft fhed 3iiR
g1 PUTH, HeFepT 3R AT H A~ @RUTaR e dlenfifesat &b qref-arer Hisgar
HopfrIeret () 31k IR TRUTAR =01 SRR fAeiRad o 78 § sk 372
DY R hsil, 5T P AT, SIS, AaTEe U 3N SRy JATRAICT U &
HTEH 3 99 YA TR 3T ST b forq febarr=iT & sl srRamRe fepam 7 &

FISH PRODUCTION
267. SHRI DEEPAK ADHIKARI (DEV):
DR. THOL THIRUMAAVALAVAN:
Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be
pleased to state:
(a) whether the Government has any agency for marketing the fish and fish
products;

(b) if so, the details thereof;
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(c) whether the Government has any plan for increasing the fish and fish products
export;
(d) if so, the details thereof; and
(e) the details of fish products in the country, State and year-wise during the last
five years?

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES,

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH ALIAS

LALAN SINGH):
(a)and (b): Department of Fisheries, Ministry of Fisheries, Animal Husbandry and
Dairying is implementing flagship scheme namely “Pradhan Mantri Matsya
Sampada Yojana (PMMSY)” with investment of 320,050 crore in fisheries sector
for a period of 5 years with effect from the FY 2020-21 to FY 2024-25 in all the
States/UTs. PMMSY inter-alia, envisages to address critical gaps in fish
production, productivity, quality, technology, post-harvest infrastructure and
management, modernization and strengthening of value chain, reduction of post-
harvest losses, traceability etc including marketing infrastructure. For creation and
strengthening of marketing infrastructure, PMMSY has supported 27189 units of
fish transportation facilities (refrigerated vehicles, insulated vehicles, two wheelers/
three wheelers), 21 state of the art wholesale fish markets, 202 fish retail markets,
6694 fish kiosks and 5 E-platform for e-trading and e-marketing of fish and fisheries
products with total outlay of Rs. 1654.51 crore in all the States/UTs across the
country. To provide real-time and accurate price information to fishers and fish

farmers and to help them for negotiating better price and profitability, the
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Department through National Fisheries Development Board (NFDB) has launched
the ‘Fish Market Price Information System’ (FMPIS) during 2018-19 to capture and
disseminate fish market prices of commercially important marine and inland fishes
from 111 wholesale and retail fish markets in 29 States/UTs.

Further, the Department of Fisheries signed a Memorandum of Understanding
(MoU) with Open Network for Digital Commerce (ONDC) with an objective to
provide a digital platform and empower all stakeholders including traditional
fishermen, fish farmers producer organization, entrepreneurs from fisheries sector
to buy and sell their products through e-market place. Further, PMMSY has
supported 2195 fisheries cooperatives as Fish Farmers Producer Organizations
(FFPOs) with project outlay of Rs. 544.85 crore through National Cooperative
Development Corporation (NCDC), Small Farmers' Agribusiness Consortium
(SFAC) and National Agricultural Cooperative Marketing Federation of India Ltd.
(NAFED) as implementing agencies.

(c) to (e): The Pradhan Mantri Matsya Sampada Yojana (PMMSY), a
flagship scheme implemented for overall development of fisheries and
aquaculture sector in the country, inter-alia envisages to enhance fisheries
exports to Rs 1.0 lakh crores by 2024-25. In order to enhance India’s export
competitiveness and higher price realization, the PMMSY supports a basket of
interventions/activities along the fisheries value chain including quality fish
production, expansion, diversification and intensification of brackish water
aquaculture, promotion of export-oriented species, infusion of technology, robust

disease management and traceability, training and capacity building, creation of
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modern post-harvest infrastructure with seamless cold chain, development of
modern fishing harbours and fish landing centres, etc. The seafood exports of India
have more than doubled since FY 2013-14. While the seafood exports stood at Rs
30,213 crore in 2013-14, the same has increased to Rs. 60,523.89 crore during FY
2023-24. Further, the MPEDA has informed that they have prepared a Vision
Document -2030 for the India’s marine products export sector with
recommendation to achieve an export turnover of USS$ 18.00 billion by 2030.
The details of fish products in the country, State and year-wise during the last five

years (2019-20 to 2023-24) is given in the enclosed Statement.

STATEMENT

Item-Wise Export Of Marine Products From India

Q: Quantity in M T, V: Value in Rs. Crore

Iltem 2019-20 2020-21 2021-22 2022-23 2023-24

Frozen Shrimp Q: |652253 590275 728123 711099 716004

V: |34152.03 32520.29 42706.04 43135.58 40013.54

Frozen Fish Q: |223318 188130 226586 368549 381588
V: |3610.01 2941.65 3471.91 5503.18 5509.69

Fr Cuttle Fish Q: {70906 59292 58992 54919 54316
V: |2009.79 1626.34 2062.63 2353.34 2252.63

Fr Squid Q: |87631 61176 75750 83846 93509
V: |2196.59 1998.90 2806.09 3593.75 3061.46

Dried Item Q: |84417 85661 73679 252918 300966
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: 1981.50 1148.38 1472.98 3080.92 4070.60
Live ltems 1 7287 4379 7032 7824 7585
1 1324.26 239.69 353.36 440.06 397.84
Chilled Items 1 21202 17622 21689 24428 35925
: 1631.84 477.99 733.47 616.29 687.19
Others : 1142638 142975 177414 231703 191709
: [2756.84 2767.74 3979.99 5246.03 4530.92
Total :12,89,651 11,49,510 13,69,264 17,35,286 17,81,602
: 146,662.85 43,720.98 57,586.48 63,969.14 60,523.89
State-Wise Export of Marine Products From India
Q: Quantity in Tons, V: Value in Rs. Crore
2019-20 2020-21 2021-22 2022-23 2023-24
Gujarat 252712 203917 200099 248863 284088
5001.43 4188.52 4421.10 5466.94 5511.36
Maharashtra 151425 110822 193999 214167 222453
4829.17 3684.94 7303.92 7466.47 6923.34
Goa 21498 16549 36057 63333 55167
520.65 435.25 730.64 1007.60 934.20
Karnataka 111465 121348 120427 312347 301183
1520.10 1689.14 1962.19 4737.23 4785.05
Kerala 163563 157698 182430 218629 196807
5672.27 5623.12 6971.56 8285.03 7231.84
Tamil Nadu 130377 110023 114810 123157 134317
6465.71 5565.48 6559.64 6957.67 6854.22




04.02.2025 292

Andhra Predesh Q 293314 279992 324904 328160 347927

V |15498.64 15831.74 20035.49 19846.95 19420.38
Telangana Qo 0 3102 6676 11758

V 10.00 0.00 156.91 358.39 565.10
Odisha Q 66671 60718 86765 85308 84231

V |3243.93 3107.68 4627.91 4546.47 3954.60
West Bengal Q (98626 88443 103398 125025 132318

V 13910.95 3595.12 4742.47 5121.33 4145.51
Delhi Qo 0 766 1083 1294

V 10.00 0.00 39.00 63.61 79.84
Others Qo 0 2507 8536 10058

V 10.00 0.00 35.64 111.47 118.46
Total Q [12,89,651 11,49,510 13,69,264 17,35,286 17,81,602

V 46,662.85 [43,720.98 57,586.48 63,969.14 60,523.89

WELFARE OF SCs
268. SHRI GURMEET SINGH MEET HAYER:

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to

state:

(a) the details of special schemes of the Government for welfare of SCs in
districts and States with a high concentration of Scheduled Caste (SC)

populations, aimed at promoting their economic prosperity;

(b) whether Punjab is amongst the States with highest SC population in the

country, with districts like Sangrur and Barnala having a significant concentration
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of SC population, if so, the steps taken by the Government to introduce special
economic packages or projects tailored to the unique needs of these areas to

ensure adequate job opportunities and economic prosperity of the area; and

(c) the steps taken by the Government to address the education gaps in such
regions, and specifically, is there a plan to establish a Central University in
Sangrur to support the educational upliftment of the SC population in these

areas?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND

EMPOWERMENT (SHRI RAMDAS ATHAWALE):

(a) to (c) The Department of Social Justice and Empowerment (DoSJE) is
implementing various schemes for the Social, Educational and Economic
empowerment of Scheduled Castes (SCs) across the country. The details are
given in the enclosed Statement.

As per 2011 census, Punjab has the highest percentage of Scheduled Caste
(SC) population in the country, with around 32% of its total population belonging
to the SC category. As per the information provided by the Department of Higher
Education, at present, there is no plan to establish a Central University in
Sangrur.

STATEMENT

The details of schemes being implemented by the Department of Social
Justice and Empowerment (DoSJE) for the Social, Educational and
Economic empowerment of Scheduled Castes (SCs) across the country.
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i) Pre-Matric Scholarship for SC students& Others: It aims to support,
through financial assistance, parents of children belonging to Schedules Caste
and other disadvantaged categories for education of their wards studying at the

pre-matric stage.

i) Post-Matric Scholarships for SCs: It aims to increase the Gross Enrolment
Ratio of SC students in higher education, with a focus on those from the poorest
households. Under this scheme scholarships are provided to the students
belonging to Scheduled Castes for studies in India at post-matriculation or post

— secondary stage to enable them to complete their education.

i) Scholarship for Higher Education for Young Achievers Scheme
(SHREYAS): It is an umbrella scheme to ensure convergence of resources
across the four smaller Central Sector Schemes of the Department catering to
SC/OBC students desirous of pursuing higher education (in India and abroad)
and/or obtaining employment in Group A/Group B services of centre or State

Governments. The four smaller Central Sector Schemes of the Department are

a. Free Coaching for SC & OBC students (FCS
b. Top Class Scholarship for SCs (TCS)
c. National Overseas Scholarship Scheme for SC students (NOS)

d. National Fellowship for SC students (NFSC)

iv) Pradhan Mantri Anusuchit Jaati Abhyuday Yojana (PM-AJAY): The

scheme has three components: Adarsh Gram Component, Grants-in-aid
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Component, and Hostel Component. PM-AJAY is being implemented since
2021-22 with an aim to reduce poverty of the SC communities by generation of
additional employment opportunities through Skill development, income
generating schemes and other initiatives and to improve socio- economic
developmental indicators by ensuring adequate infrastructure and requisite

services in the SC dominated villages.

v) Scheme for Residential Education for Students in High Schools in
Targeted Areas (SHRESHTA):- DOSJE has been implementing this scheme to
enhance the reach of development Intervention of the Government and to fill the
gap in service deficient SCs dominant areas, in the sector of education through
the efforts of grant-in-aid institutions (run by NGOs) and residential high schools
offering high quality education and to provide environment for socio economic

upliftment and overall development of the Scheduled Castes (SCs).

vi) Venture Capital Funds for SCs (VCF-SC):- The VCF-SC has been
established to promote entrepreneurship among Scheduled Castes and provide
concessional financing to their entrepreneurs. In 2020, the Ambedkar Social
Innovation Incubation Mission (ASIIM) was introduced under VCF-SC to support
Scheduled Caste entrepreneurs focused on innovation and emerging

technologies.

vii)  Pradhan Mantri Dakshta Aur Kushalta Sampann Hitgrahi Yojana:- The

scheme was launched to provide high quality skills through good quality
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institutions so that the training can result in finding jobs or self-employment

ventures for the target group.

viii) National Scheduled Caste Finance Development Corporation
(NSFDC): NSFDC under the aegis of DoSJE provides financial assistance in the
form of loan, at concessional rate of interest to persons belonging to Scheduled
Castes, having annual family income up to Rs.3.00 lakhs, for income generating

activities, to promote self-employment opportunities.

o s ¥ arfraPraEe
269. 471 SNFIBI YUTANIE Sth JeT A fHaTeTa:

Y TRTIOT I 10T

Y oI ERUTS ST
T Y 3R AT Hearor w41 T§ I bl PuT He fob:

(&) S H TETHAT el ST AT el g Reufer o &;

() T D PRFIIT H JFAMATAN 8% & 3R A &7, AT AT ADPR GRT 57 Ty

T g ST NS TS &;

() TR ARBR A ST TSI B AT faTT bl S1aT IfIT FH OR SUTe ahvT Iar
& SR IS &7, AT IRPR GRT S BT Y uga = & foTT a1 e IS U & oo
Sh JIf3T U &l ST &S &,
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(&) T TRPR FRT T FG H Pl A IS T3 & SR IS &, AT SIRITGAT b faog
fhe eI <hl STTT 2t ST V& &;

(T) TIT TITHAT BAeT ST AT P TR UTH B9 dlett 03T 8heR fh & 3Tl
feredY o121 caIfch T TH g & 31K 3T 39 {ee § i STl ol T3 & 31R IfS &, ar qrit
1T T fhdl & forog TIT BRATS Pl T & IR ARPR gRT 8HSR fch BT GFRIIT
IUAY PRI P folQ T T8 I PRATS BT T AT &; 3R

(T) 39 AT H URSTIAT A & ol ERBR GRT IS TV HEHT BT I IRT FIT 57
Py 3R P ST HATer A X5 HAT (37 AT 31gR):

(): < H TRI% 2016 HISH A IR DI T TLFHAT el d1H7 JISTHT (AU ITS)
AT 3R fhTT ST b foTy Tafees 81 G H, 23 I3 3R e 1y & 39 AT
1 BRATA R I8 B IS T YROIATT H eTehy 2023-24 AN TIe, 3 TSI & &
42.21 PRIS SR &F 7 63.19 BRIS AT SMTIGAT BT ST T 1T 7, Forqeh fofg
17,29,395 aRIS BT HI ST fbm T &1 37T dp, 39 @Y &b SR AT B
32,475 RIS BUY &b AT & faog 1,75,276 PRIS DU & el S@T bl A b

T &l

(@) F (@): DT Frset BT 9, URST Siett Tfohar & Ares & 9T By o1 a2,
febaaT=iT epT ATHTepT, Telep ETdl &t T b oY el SUST/hRIeT T DT et
SR gt TR 1, HEfRIT 1 TRBR IT [ WRBR b AMFbINAT 3R Faiere AT
YT bl Tch AT GIRT febU ST X8 81 AT & Ifere fHsure ob forq AT b SrefterT
femfe o gde f&cTemRes ol ftret iR TRl et aRHT fohar 7 &1
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9T BRI GRT AT &b Terer feon-fHeen & ded FaiRd G a-dimr & fiar
fRYepIeT 1At T fae fosam STTaT &1 Jefa, fiuquheiars & drif-ad & SR, 9T
Uil & Raellth @l el YA 7 PR IFRAT <& F A DR, Sepl gRT T

YREITET el e/t | IR Rl & PIRUT ST T BH I BR, IS & 3febel o

fIGETfer 37 39 TRUMERReY Yoy TR 3TN 9T Ul & i< faare, o IRaR
& T B geRIfAT Ue™ Ry § <91, 19T Ui gRT ST BT B S T e
371 & IR o o Rreprarct Tget UTH s 2ff, f5172 IS &b Uraeml & AR Iferd vy

A FHT TR =T 2l

e AT IS IRDBR GRT BRI DT ST 8, SARTY, TSI P FLATRI
v feenfadent & i feamt & el § Jefee Rreprid! @l &t B & forg,
TR FRIhTIT fFeRUT T3 SR RTetT TR fRrehrrd feaRur FfHfer (StoflerRat), Irsg
TR Rrerrd fRarer Gfafy (CastierRe)) @1 uray fhar T 81 59 IRt o
vraTer fear-frden § IfeaRad favga srferer fag v &, drfes Reprrdl &t grars &t
ST e IR FiRe Ufeham & SRR IepT (uerT febarm 51T Tl

fRrepTIeT FERur T @l 3R 98k a9 & oIy Py & UIceT 3iR gedelig
(BARYITE) farepRieT fobaT TIT 81 Ueb 3TRaeT AR Thet hl FaR 14447 % fobaT /T
g 37 RIRICI/TE! BT Bl PR Dbl FHIHMT At TF T TS 81 37T T bR W)
95.03 STRY Dict UTH 88 81 T4 A 29.35 oTRI &l I Jaiferd 3-fepe e by v aiik
1T U~ BT BRATS o folY W97 Y JTehT He: AT ol JaAThReD & AT Aellg Faet o

29.35 oIRT el A Faere 3-feepe G foby U, ™ & 29.12 &TRT (99% ) BT FHTE
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fehaT T 81 3 st ARBIR 3R 5T ARDBRI Bl Tehldhcl 7 UR Rl &Rep] b frepraa
Y R & 5 Heg et 8

TRBR 7T 59 IS & BRI BT AT B R IHH YRSRIAT e o foIg
IR weH I3 &:

. GRPR A FleHS! I, FH<, YRS, ForT BT TR AR AT &
UIE TS AT Afed ATl HT Sellar], J8eRk FFRHT & forg
TR S [T o [IeRUT STUSIS/ITH PR 3R TR [ & S
QI o getdrei(~ep WU A aTaT R el 3FeRUT AT R b foly fipel &b
Ul AT & B H ISR B T Gice (TTATTSH) a1 famiRad faar
T 8l

o STAT HIJROT TR T AT F AIRMT a4 & fofy, TRiT 2022 | S/@l &
YA & oy FSRoterer Hisger M U AU HiSgel Jrerter fohaT T
&1 T ST HeAet 4T UIcet (SRS Bl Ardsii-ieh T U Hurett
(FTohTR) SR ST Hufait 6T oRaT ToTelt & ST Tehiepa T omfiyeT &
oTifes Y STl T THY U TR TRERIT IRReRUT HeTT febaT ST Febl

. UTHTHEATS TaTer fGamcer ToRied Rierid MR T UeH #xd &l
ST b &t T RIS Pl J8R ST I &l R & foTq, bl Rreprad
R §9 & WY § PH B & oY b Whipd B I8 dice R
SIS (PIARUTTH) fABRIT &1 78 &

. TGP AT, JISHT &b BRI H TNt &7 & IS i fom &, RS-
@i U0 & AT & IS ST/ BeTs TR (HRA1S) STT Bl Hoork dxAl
3R ¥ TR R el T, AT dufat o A & e B




04.02.2025 300

QG T GfaT T, TRASITSUT b 7oy 1% fH ReblS T Gehlepel T AT
SR faf¥~T hed Ugel 81 I3IY AT gob & o1fh febeail & aTal ol J9T R
e g el
TEIURS BRIeT &IRT Q& T STeber T URaRfAr & forg Frafafaa
sitenfifesat et | af 2023-24 | BrRIGIT &g SFHIf fbar T 8:

L. I-CH (TP IR ATUIRT IUST AN HUTTell) & Areq d ReAe-uRym
LR IUST ST H hiHed WF A SN TG ATfch IS T JATeher PR b AT-
Ty fFsger 7R Fep el ISl A ol H Hae et Wehl I8 Ugel TRt 2023
3 &1 37IR 1 T el &b fofy 90 b 718 &, FSTqH St I H 30% Hacd Aary
B A G- A UTH IUST Dl T ST BRIG 2024 IS I FATE bl BT Dl
STreT T B

i ST 3R cifep TR WR BTSUR-LATIT HIRFH ST Uehd R & foTq HIS[aT Aead & 5
AT e TATfeTd AR T (TSeagud) 3iR TerTiord auf-1aT (TaTIRSl) & Acdd
Y TATIAT & foTq ffgw (W FaAT Aead iR SeT fawed)| 38 9Rd HIH e
AT (TTETAET) & FHRT  SCRTATAAIIAT 3R ST AT B & AT TSeagus
31IR QTR & ST Tehlhdl -icad W STell S| faSd =1 dhael IF-Cap o folq e
YT R & dfod THTET G@T 3R AT JI&H, Tl H49 Y-S 3R J8eR
IRTifees 9T STaTe fit Urdmer & forv oft SeT ve aRar Bl
RTSERT STHIET eI o HTETH 3 S1a) & G5 WX fAuer Afed 197 Hufat & Hrwe
&I FafT AR @ @ 7
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o 34, fAfT fRqeRel & fdaRT & AER R JAT JER YREIR,
STATeE, fhaTT el STl T FHY TR YT AT DR 3R AT b eI febeaT
RIS a7 & Iued W, TRDR F THI-THI IR JIUHUATE & Tefrer feamf-icen o
TIeh Y J G T &, ey T8 G fobar ST | fob AISTT &b et ur oo
fSTHT Teb AT IR 3R URERT dA-ieh & ugel

ST o A&l i T [T Ugell o BRI, ¥ 2023-24 H PHaR [T AT AeheT
et &1 (SITATY), a 2022-23 H 501 SIRY BFCIR T Jol T H 604 ARG SFCIR T, S
20.5% ¥ 311ereh ol gieg T AT &1 ayf 2023-24  AHifh fARTE fohT=T bl Fweam
3.97 @IS off, Safdh af 2022-23 H Ig 3.17 BRI T, S 25% A 3o & gfg 1
STAT 81 ST, TS & Tad & 3R [HAHI BT PHereT 39 AP P Ioaaq TR IR &

T gg Q1T b T & foru Efewe & ifhT ayf 2023-24 & SR IR-

o O

SKUT AT T e, IS b el et DA Pl 55% b 96 1T 8, ST AISTT

P Tifewdn TpridreNaOadr o cufdr 2

COMPENSATION PROVIDED UNDER PM FASAL BIMA YOJANA
270. SHRI PRADEEP PUROHIT:

SHRI RADHESHYAM RATHIYA:
Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to
state:
(a) the details of total compensation provided to farmers in Odisha and
Chhattisgarh under the Pradhan Mantri Fasal Bima Yojana (PMFBY) during the

years 2022, 2023 and 2024, district-wise;
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(b) the details of contribution of the Union and State Governments under the

PMFBY and whether any changes in this contribution have been made;

(c) whether any special measures are being taken by the Government to
expedite the process of providing compensation to farmers for crop losses

caused by rainfall, drought and other natural calamities;

(d) whether the Government is planning to introduce a new scheme to make the
crop insurance plan more simple and transparent so that all farmers can get

benefit from it in a timely manner; and

(e) whether any special relief package would be provided under the PMFBY for

farmers affected by natural calamities and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI RAM NATH THAKUR):

(a): The Pradhan Mantri Fasal Bima Yojana (PMFBY) and Restructured
Weather Based Crop Insurance Scheme (RWBCIS) was introduced in the
country from Kharif 2016 season. Year-wise and District-wise details of claims
paid under the Scheme in the States of Odisha and Chattisgarh during the years
2022-23 and 2023-24, are given in the enclosed Statement.

(b): As per provisions of the scheme, actuarial/bidded premium rates are
charged by insurance companies but the farmers have to pay maximum 2% of
sum insured for Kharif, 1.5% of sum insured for Rabi food and oilseed crops
and 5% of sum insured for commercial/horticultural crops and the balance of

actuarial/bidded premium is shared by the Central and State Government on 50
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: 50 basis and 90 :10 in case of North Eastern States (from Kharif 2020 season)
and Himalayan States (from Kharif 2023). No changes in the contribution has

been made.

(c)and (d): PMFBY is mainly implemented on ‘Area Approach’ basis and
comprehensive risk coverage for crops of farmers against all non-preventable
natural risks from pre-sowing to post-harvest stages of the crops at very
minimum premium for the farmers is provided under the scheme. However,
losses due to localized risks of hailstorm, landslide, inundation, cloud burst &
natural fire and post-harvest losses due to cyclone, cyclonic/unseasonal rains &
hailstorms are calculated on individual insured farm basis.

The review/revisions / rationalization / improvements in the crop insurance
schemes is a continuous process and decision on suggestion/ representations/
recommendations of the stakeholders/studies are taken from time to time.
Based on the experience gained, views of various stakeholders and with a view
to ensure better transparency, accountability, timely payment of claims to the
farmers and to make the scheme more farmer friendly, Government has
periodically revised the Operational Guidelines of the PMFBY comprehensively
to ensure that the eligible benefits under the scheme reach the farmers timely
and transparently.

For transparent calculation and settlement of claims by insurance companies, a
claims management module namely “Digiclaim” has been developed w.e.f.
Kharif 2022 season wherein all the claims are worked out through National Crop

Insurance Portal (NCIP) and paid to farmers’ accounts using Public Finance
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Management System (PFMS). This ensures full cycle monitoring of claims right
upto the farmer level.

Further, with a view to ensure transparency in claims calculation, w.e.f. Kharif
2023, Yield Estimation System Based on Technology (YES-TECH) has been
introduced for gradual migration to Remote-Sensing based yield estimation to
help assess yields as well as fair and accurate Crop Yield Estimation. This
initiative has been launched for paddy & wheat crops from Kharif 2023 and
Soyabean crop from Kharif 2024, minimum 30% weightage to yield estimation
will mandatorily be assigned to YES-TECH derived yield.

(e): No such relief package is admissible under Crop Insurance Scheme.

STATEMENT

Year-wise and District-wise details of claims paid under PMFBY in Odisha
during the years 2022-23 and 2023-24 as on 315t December, 2024.
Claims Paid (In Rs.)

District Total
2022-23 2023-24
Anugul 17,95,090 10,17,872 28,12,962
1,12,91,82,96

Balangir , 25,42,20,956 | 1,38,34,03,918
Baleshwar 10,60,58,805 6,70,42,619| 17,31,01,424
Bargarh 11,46,46,846 | 27,27,45,210 | 38,73,92,056
Bhadrak 5,80,74,815 6,24,55,067 | 12,05,29,882
Boudh 22,291 22,291
Cuttack 26,65,63,010 26,65,63,010
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Deogarh 26,95,973 26,95,973
Dhenkanal 3,124 3,124
Gajapati 5,766 78,83,974
78,78,207
Ganjam 6,20,19,140 | 20,58,73,973 | 26,78,93,114
Jagatsinghapur 1,19,43,123 1,19,43,123
Jajapur 23,22,42,022 | 17,82,84,112| 41,05,26,134
Jharsuguda 89,98,97,780 3,39,77,425 | 93,38,75,205
Kalahandi 46,24,82,395 | 39,86,63,986| 86,11,46,381
Kandhamal 47,916 15,35,637 15,83,554
Kendrapara 3,97,57,386 2,40,05,249 6,37,62,635
Kendujhar 2,566 2,566
Khordha 1,63,51,742 | 13,45,51,119| 15,09,02,861
Koraput 20,149 13,50,330 13,70,479
Malkangiri 21,51,203 21,51,203
Mayurbhanj 3,878 3,878
Nabarangpur 1,14,08,147 1,14,08,147
Nayagarh 3,17,033 32,61,026 35,78,059
Nuapada 4,80,16,431 5,92,85,292 | 10,73,01,723
Puri 90,24,51,713 | 37,50,41,966 | 1,27,74,93,679
Rayagada 2,268 14,49,975 14,52,243
Sambalpur 26,17,92,218 5,68,38,086 | 31,86,30,304
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Subarnapur 30,998 1,79,743 2,10,740
1,17,58,91,23

Sundargarh 2,09,33,820 | 1,19,68,25,052
2
5,79,22,93,25

Total 2,17,41,76,435 | 7,96,64,69,694
9

Year-wise and District-wise details of claims paid under PMFBY and
RWBCIS in Chhattisgarh during the years 2022-23 and 2023-24 as on 31

December, 2024.

Claims Paid (In Rs.)

District Total
2022-23 2023-24

Balod 14,19,55,569 8,02,14,364 21,14,25,341
Baloda Bazar 2,36,21,256 2,18,33,367
Baloda Bazar Bhatapara 97,65,487 97,65,487
Balrampur 2,40,97,078 2,22,73,174
Balrampur Ramanujgaj 9,85,061 9,85,061
Bastar 15,24,58,090 9,15,17,272 23,24,35,836
Bemetara 79,46,31,561 | 1,81,95,30,922 2,55,40,16,962
Bijapur 4,74,88,440 5,24,62,239 9,63,56,287
Bilaspur 93,70,707 91,84,889 1,78,46,328
Dantewada 7,97,01,794 18,27,99,708 25,64,68,888
Dhamtari 18,20,34,842 1,98,93,737 18,81,50,394
Durg 45,59,80,821 53,77,74,633 95,92,42,346
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Gariyaband 3,14,78,223 16,76,32,188 19,67,27,831
Gaurella Pendra Marwahi 73,65,304 8,50,297 76,58,122
Janjgir-Champa 2,05,48,041 2,65,395 1,92,58,158
Jashpur 10,49,513 1,14,54,087 1,24,24,163
Kabirdham 26,67,32,554 76,44,37,853 1,01,09,81,467
Kanker 42,61,53,162 53,63,72,977 93,02,70,682

Khairgarh Chhuikhadan
58,27,21,167 58,27,21,167

Gandai

Kondagaon 5,19,69,568 7,91,91,596 12,72,27,596
Korba 7,33,50,851 4,16,25,912 10,94,24,850
Korea 1,88,37,046 16,49,718 1,90,60,991
Mahasamund 57,43,39,501 23,06,68,700 76,15,36,546

Manendragarh-Chirimiri-
17,96,305 17,96,305

Bharatpur
Mohla Manpur Ambagarh 7,14,16,754 7,14,16,754
Mungeli 2,20,44,629 1,90,59,450 3,94,35,525
Narayanpur 66,98,901 7,64,90,821 8,26,82,683
Raigarh 4,48,87,135 71,95,883 4,86,85,519
Raipur 73,81,118 1,12,44,620 1,80,67,062
1,64,78,94,68

Rajnandgaon ; 26,83,05,664 1,79,14,71,490
Sakti 26,99,781 26,99,781




04.02.2025

308

Sarangarh Bilaigarh 1,73,37,746 1,73,37,746
Sukma 20,93,70,933 5,40,17,815 24,75,41,499
Surajpur 59,88,384 2,29,39,832 2,84,74,957
Surguja 1,23,52,860 1,15,58,342 2,29,76,217

5,33,97,82,56
Total 5,69,50,81,366 | 10,72,06,76,584
2

SKILL DEVELOPMENT SCHEMES FOR FARMERS

271. SHRI DURAI VAIKO:

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to

state:

(a) the details of the number of farmers benefited/trained under the skill

development schemes implemented by the Ministry of Agriculture and Farmers

Welfare during the last three years, year-wise; and

(b) the funds allotted/utilized under respective schemes in the districts of

Tiruchirappalli and Pudukottai?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND

FARMERS WELFARE (SHRI RAM NATH THAKUR):

(a): The Government has initiated and is implementing the following schemes

aimed to provide farmers with latest skilling requirements.
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The Government is implementing Skill Training of Rural Youth (STRY)
with the objective to impart short term skill training (7 days duration) to rural
youths and farmers in agriculture and allied sectors for upgradation of their
knowledge and skills and promote wage/self-employment in rural areas. The
component aims at providing short duration skill-based training programs to rural
youth and farmers on agri-based vocational areas for creating a pool of skilled
manpower. Recently, the STRY programme has been subsumed under ATMA

cafeteria.

The Government is implementing skill development programmes through
Krishi Vigyan Kendra (KVK) under Indian Council of Agricultural Research
(ICAR) in different States of the Country to serve as single window agricultural
knowledge, resource and capacity development centres with mandate of
technology assessment and demonstration for its use and capacity building. As
part of its activities, the KVKs are imparting training to the farmers, farm women
and rural youths on different aspects of agriculture and allied sectors (Crop
Production, Horticulture, Soil Health and Fertility Management, Livestock
Production and Management, Home Science/\Women empowerment, Agril.
Engineering, Plant Protection, Fisheries, Production of Input at site, Agro forestry

etc.) for their capacity building.

A Centrally Sponsored Scheme on ‘Support to State Extension
Programmes for Extension Reforms’ popularly known as Agriculture Technology
Management Agency (ATMA) is implemented across the country by the Ministry

of Agriculture & Farmers Welfare. The scheme promotes decentralized farmer-
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friendly Extension system in the country with an objective to support State
Government’s efforts to revitalize the extension system and making available the
latest agricultural technologies and good agricultural practices in different
thematic areas of agriculture and allied areas to farmers, farm women and youth,
through various interventions like Farmers Training, Demonstrations, Exposure
Visits, Kisan Melas etc. Presently, the scheme is being implemented in 739

districts of 28 States & 5 UTs in the country.

The Ministry of Agriculture and Farmers Welfare is implementing ‘Sub
Mission on Agricultural Mechanization’ (SMAM). For implementation of this
scheme Four Farm Machinery Training & Testing Institutes (FMTTIs) located at
Budni (Madhya Pradesh), Hissar (Haryana), Geraldine (Andhra Pradesh) and
Biswanath Chariali (Assam) are engaged in the country for imparting skill
development training courses to different categories of beneficiaries like farmers,
technicians, under graduate engineers, entrepreneurs on selection, operation,
repair and maintenance, energy conservation and management of agricultural

equipments.

Rashtriya Krishi Vikas Yojana (RKVY), an umbrella scheme of Ministry of
Agriculture & Farmers Welfare, is implemented for ensuring holistic development
of agriculture and allied sectors. There is provision for allowing the states to
choose their own agriculture and allied sector development activities including

training programmes as per the district/state agriculture plan.
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The Government has launched National Skill Development Mission under
the Ministry of Skill Development and Entrepreneurship (MSDE) in July 2015,
under which the DA&FW has been operationalizing skill training courses of
minimum 200 hours duration for rural youth and farmers as per the approved
Qualification Packs developed by Agriculture Skill Council of India (ASCI) in the
areas of agriculture and allied sectors. Recently, this programme has been

subsumed under ATMA cafeteria.

The details of the number of farmers benefited/trained under the skill
development schemes implemented by the Ministry of Agriculture and Farmers

Welfare during the last three years, year-wise is given as under:

S.No. | Schemes Number of Farmers Trained Total
2021-22 2022-23 2023-24
1. STRY 10456 11634 20940 43030
2. KVK 1691744 | 1953220 | 2156363 | 5801327
3. ATMA 1359069 | 1428446 | 1207207 | 3994722
4. SMAM 13261 15440 14971 43672
5. RKVY -- 3799 2951 6750
6. MSDE 3470 3715 718 7903
Total 3078000 | 3416254 | 3403150 | 9897404
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(b):

Tiruchirappalli and Pudukottai are given as under:

District : Tiruchirappalli.

312

The funds allotted/utilized under respective schemes in the districts of

(Rs. in Lakhs)
S.No | Schemes 2021-22 2022-23 2023-24
Funds Funds | Funds Funds Funds | Funds
alloted utilized | alloted utilized alloted | utilized
1. STRY 0.42 0.42 0.42 0.42 1.26 1.26
2. ATMA 51.5 51.5 24.9 24.9 21 21
3. TNSDC 0.88704 | 0.88704 | 0.68544 | 0.68544 -- --
STRY
Total 52.80704 | 52.80704 | 26.00544 | 26.00544 22.26 22.26
Source: State Department of Agriculture, Government of Tamil Nadu
District : Pudukottai
(Rs. in Lakhs)
S.No | Schemes 2021-22 2022-23 2023-24
Funds Funds | Funds Funds | Funds Funds
alloted utilized | alloted utilized | alloted utilized
1. STRY 0.84 0.84 0.42 0.42 1.26 1.26
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2. ATMA 56.40 56.40 39.50 | 39.50 19.60 19.60
3. TNSDC 1.69 1.65 0.60 0.58 -- --
STRY
Total 58.93 58.89 40.52 | 40.50 20.86 20.86
Source: State Department of Agriculture, Government of Tamil Nadu.

NATIONAL LOGISTICS POLICY
272. DR. AMAR SINGH:
Will the Minister of COMMERCE AND INDUSTRY be pleased to state:
(a) whether the country’s National Logistics Policy will improve India's trade
competitiveness, create more jobs, improve India's performance in global
rankings and pave the way for India to become a logistics hub; and
(b) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND

INDUSTRY; AND MINISTER OF STATE

IN THE MINISTRY OF

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN
PRASADA):
(a) and (b): Yes Sir. The Country’s National Logistics Policy aims to improve

India's trade competitiveness, create more jobs, improve India's performance in

global rankings and pave the way for India to become a logistics hub.

National Logistics Policy (NLP) was launched on 17th Sept. 2022 by Hon’ble PM to

develop a technologically enabled, integrated, cost efficient, resilient, sustainable

and trusted logistics ecosystem in the country for accelerated and inclusive growth.
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The targets of the NLP are to: (i) Reduce cost of logistics in India; (ii) improve the
Logistics Performance Index ranking, and (iii) Create data driven decision support

mechanism for an efficient logistics ecosystem.

Action points in the logistics plan among other things include:

® Facilitation for development of logistics parks for acting as hubs for
intermediary activities (storage, handling, value addition, inter-modal

transfers, etc.) in the supply chain connected by a transportation network.

® To enhance logistics efficiency and improve India's ranking in the World Bank
Logistics Performance Index (LPI), an Inter-Ministerial Dedicated LPI Cell
has been established with representatives from DPIIT and nodal officers from
key stakeholder Ministries & Departments, such as Land Ports Authority of
India (LPAI), Ministry of Ports, Shipping and Waterways (MoPSW), Ministry
of Road Transport and Highways (MoRTH), Ministry of Railways, Central
Board of Indirect Taxes and Customs (CBIC), Ministry of Civil Aviation

(MoCA) and Department of Posts.

® The following initiatives have been undertaken to create skilled workforce for

the industry.

® | ogistics-related courses introduced in around 100

Universities/Institutes.

® MoU signed with GatiShakti Vishwavidyalaya on 4th October

2023 for developing curriculum on logistics; 8 courses launched
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on logistics.

® Centre of Excellence (CoE) for City Logistics set up at SPA

(School of Planning and Architecture), Bhopal on 8th May 2024.
® Total 37 Qualification Packs (QPs) for skill development are

operational including 7 QPs prepared in Financial Year 2024-25

along with Logistics Sector Skill Council .

®  Standardization of processes have been undertaken at Ports and

Airports to make them more competitive for trade.

® |ndia’s ranking in World Bank’s Logistics Performance Index (LPI) has
improved by sixteen places from 54 (out of 160 countries) in 2014 to 38
(out of 139 countries) in 2023. The World Bank has acknowledged India’s
efforts in LPlI 2023 report, including investment in soft and hard
infrastructure to connect ports on both coasts to economic poles in the

hinterland, and supply chain digitization.

PM DAKSH YOJANA
273. SHRI HAMDULLAH SAYEED:

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to

state:-
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(a) whether the Government has launched the Pradhan Mantri Dakshata Aur
Kushalta Sampanna Hitgrahi (PM-DAKSH ) Yojana to provide skill training for

marginalized groups;
(b) if so, the details of the training programs offered under the scheme; and

(c) the steps being taken by the Government to ensure that the scheme
achieves its objective of socio-economic empowerment for the targeted

groups?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B.L. VERMA):

(a) and (b): Yes, Sir. PM-DAKSH Scheme, a Central Sector Scheme, was
launched with an objective to enhance competency level of the persons
belonging to marginalized groups viz. Scheduled Caste (SC), Other Backward
Class (OBC), De-notified Tribe (DNT), Economically Weaker Section (EWS),
Safai Karamcharis including Waste Pickers. Skill trainings are imparted to the
candidates on any National Skill Qualification Framework (NSQF) aligned
courses/job roles available in the Skill India Digital Hub (SIDH) portal under PM-

DAKSH Scheme.

(c): Under PM-DAKSH Scheme, there is a provision of monitoring of the Scheme,
at ground level either directly by the Department of Social Justice &
Empowerment or through its representatives. Further, there is a Project

Appraisal Committee (PAC) entrusted with the responsibilities of overseeing
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regular functioning of the scheme, making recommendations to the competent
authority for any policy or operational changes for improving the implementation

of the scheme.

IMPLEMENTATION OF THE NEW SOIL HEALTH CARD SCHEME

274. SHRIVISHNU DAYAL RAM:

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to

state:

(@) the current status and progress of the New Soil Health Card Scheme since

its rollout in April 2023, including the number of Soil Health Cards generated;

(b) whether training sessions have been conducted for State officials
regarding the new Geographic Information System (GIS), if so, the details

thereof;

(c) the progress made in establishing Village Level Soil Testing Labs
(VLSTLSs), including the number of entrepreneurs or Self-Help Groups (SHGSs)

enrolled under this initiative; and

(d)  the current status of soil mapping, including identified priority areas?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND

FARMERS WELFARE (SHRI RAM NATH THAKUR):
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(a): Soil Health and Fertility Scheme has been implemented by the
Government since 2014-15. So far, 24.74 crore Soil Health Cards(SHC) have
been generated across the country and funds amounting to ¥1706.18 crore have
been released to various States/UTs. Till date, 8272 Soil Testing Labs (1068
Static Soil Testing Labs, 163 Mobile Soil Testing Labs, 6376 Mini Soil Testing
Labs and 665 Village Level Soil Testing Labs) have been established across the

country.

(b):  The Soil and Land Use Survey of India, a subordinate office under the
Ministry of Agriculture & Farmers Welfare, organizes short-term training courses
(3 days) on topics such as the application of soil databases through Geographic
Information System (GIS), Soil Health Management, Integrated Watershed
Management (IWMP), Geo-Spatial Technology for Natural Resources
Management, and Soil Survey & Mapping. These training programs are
designed for officers and officials from various user agencies in different States
and Union Territories. In 2024, training program was conducted for officers from
the Agriculture, Forest, and Soil & Water Conservation departments of the
Government of West Bengal and the North-Eastern States, and in 2025 for the

officers of Agriculture Department, Government of Jammu & Kashmir.

(c): Till date, 665 Village-level Soil Testing Labs (VSTL) have been
established in 17 States. These include those set up by the entrepreneurs and

Self-Help Groups (SHGs), but their data is not maintained centrally.
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(d):  Sofar, the Soil and Land Use Survey of India has completed soil mapping
at 1:10,000 scale for approximately 290 lakh hectares, covering 40 aspirational
districts. To promote judicious use of fertilizer by farmers, the Soil and Land Use
Survey of India has also generated 1,987 village-level soil fertility maps for 21

States and Union Territories.

UPGRADATION OF AGRICULTURAL TECHNOLOGY
275. SHRI VE. VAITHILINGAM:
Will the Minister of AGRICULTURE AND FARMERS WELFARE be

pleased to state:

(a) whether the Government has taken any initiatives for the upgradation of
agricultural technology, the application of modern skills in farm practices,
enhancing agricultural marketing avenues, price stabilization, the adoption of
innovation in farming, lowering wastages in the use of fertilizers, water and other

inputs and improving the agriculture-industry linkages;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI BHAGIRATH CHOUDHARY):

(@) and (b): The Government has launched several key schemes to upgrade
agricultural technology to improve productivity, sustainability, and farmers’

income. The Digital Agriculture Mission, is a major initiative that leverages
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technologies like Artificial Intelligence (Al), Big Data, and geospatial data for
better crop monitoring, soil management, and weather forecasting. Indian
Council of Agricultural Research (ICAR), during the last ten years has developed
2900 varieties out of which, 2661 varieties are tolerant to one or more biotic
and/or abiotic stresses. About156 technologies/machines/process protocols
were developed for production and post-harvest production of agriculture.
Technologies related to animal, Fisheries sector were also developed for
enhancing productivity of animal, fisheries, aquaculture, diagnostics & vaccines
for animal and fish health management, processing and value addition. For
increasing awareness and promotion of newly developed technologies, Krishi
Vigyan Kendras (KVKs) and State Agricultural Universities (SAUs) conduct
trainings, field level demonstration, farmers’ interface meetings, skill
development programs among the small and marginal farmers and other
stakeholders and making agriculture more efficient and profitable.

The Government has introduced many initiatives to enhance agricultural
marketing such as e-NAM, Kisan Rail and Kisan Udan for improved logistics.
The promotion of Farmer Producer Organizations (FPOs) aims to reduce
intermediaries and strengthen market access for farmers. Additionally, agri-tech
startups and online platforms like AGRI-Bazaar help farmers to connect directly
with buyers, ensuring better pricing and increased income.

ICAR recommends soil test based balanced and integrated nutrient
management through conjunctive use of both inorganic and organic sources

(manure, biofertilizers etc.) of plant nutrients for judicious use of chemical
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fertilizers and to improve soil health. All these measures reduce chemical
fertilizer use in the country. Also, ICAR suggests judicious use of water through
efficient irrigation techniques including micro-irrigation for various crops to save
irrigation water substantially.

The Soil Health Card Scheme also promotes the use of soil-appropriate
fertilizers to reduce wastage and improve productivity. Further, the Government
supports State Governments through scheme the Per Drop More Crop (PDMC)
to improve water use efficiency, reduce costs, and enhance farm income. While
the Government has promoted the Pradhan Mantri Kisan Sampada Yojana,
which focuses on enhancing value-added processing, improving the shelf-life of
farm products, and linking farmers with agro-industries.

(c): Question doesn’t arise.

SELECTION PROCEDURE OF PADMA AWARDEES
276. DR. GANAPATHY RAJKUMAR P:
Will the Minister of HOME AFFAIRS be pleased to state:
(a) the details of selection procedure for conferring Padma Awards in the
country;
(b) whether there is any policy for selection of unsung heroes for Padma Awards
and if so, the details thereof;
(c) if not, whether any unsung heroes have been selected for Padma Awards
during the last three years; and

(d) if so, the details thereof and the criteria adopted therefor?
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
NITYANAND RAI):

(a)to (d):  Any person without distinction of race, occupation, position or sex
is eligible for the Padma Awards. However, serving Government servants,
including those working with Public Sector Undertakings, except Doctors and
Scientists, are not eligible for the Padma Awards. All nominations /
recommendations, including self nominations, are placed before the Padma
Awards Committee for its consideration. The Padma Awards Committee
scrutinizes all nominations and submits its recommendations for approval of the
President of India. While no rigid criteria or formula for selection is applied by the
Padma Awards Committee, it looks for life time achievement of an individual as
well as an element of public service in the achievements, while making a
selection. List of Padma Awardees (and their profiles), selected in the last three

years is available on the Padma Awards Portal

https://www.padmaawards.gov.in/ . This list also includes names of

persons who silently serve the society at the grassroots, not expecting anything

in return, nor any award, reward or recognition.

STORAGE FACILITIES

277. SUSHRI S. JOTHIMANI:

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to

state:
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@): whether the Government is aware that the current facilities for storing
produce like flowers, drumsticks and other vegetables in the districts in the Karur
Parliamentary Constituency are insufficient;
(b): if so, whether the Government proposes to build cold storage in Karur,
Dindigul, Pudukottai and Tiruchirapalli districts; and
(): if so, the details thereof and if not, the reasons therefor?
THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI RAM NATH THAKUR):
(@)to(c): A study was conducted by NABARD Consultancy Services
(NABCONS) in 2015 on “All India Cold-chain Infrastructure Capacity (AICIC-
2015)”. The study assessed the present capacity of cold storage at that time as
2.95 lakh MT in Tamil Nadu against the required capacity of 1.94 lakh MT in
2014. As per available information, at present, there are 188 number of cold
storages with the capacity of 3.99 lakh MT available in Tamil Nadu. As per
information received from Department of Horticulture, Government of Tamil
Nadu, there is no cold storage facility for storing produce in Karur District of Tamil
Nadu. The State of Tamil Nadu has also informed that already cold storage
facilities exist in Dindigul (3750 MT) and Pudukottai Districts (8000 MT). If cold
storage facilities are requested by the farmers, additional cold storage facilities
will be established.

Further, government does not setup cold storages of its own. However,
Government is implementing various schemes under which capital assistance is

available for setting up of cold storage for perishable horticultural produce
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throughout the country including Karur, Dindigul, Pudukottai and Tiruchirapalli
Districts of Tamil Nadu.

Department of Agriculture & Farmers Welfare is implementing Mission for
Integrated Development of Horticulture (MIDH) under which capital assistance
is provided for various horticulture activities including Construction/Expansion/
Modernization of cold storages of capacity up to 5000 MT in the country on the
basis of Annual Action Plan (AAP) received from States/UTs. AAPs are prepared
by the States/UTs based on their requirement, capacity and availability of
resources. The component of Cold Storage is demand/entrepreneur driven for
which Government assistance in the form of credit linked back ended subsidy is
available at the rate of 35% of the project cost in general areas and 50% of the
project cost in hilly and scheduled areas through respective State Horticulture
Missions.

Under the scheme, assistance is available to individuals, Groups of
farmers/ growers/ consumers, Partnership/ Proprietary firms, Self Help Groups
(SHGs), Farmers Producer Organization (FPOs), Companies, Corporations,
Cooperatives, Cooperative Marketing Federations, Local bodies, Agricultural
Produce Market Committees (APMCs) & Marketing Boards and St